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LOK SABHA

Tuesday, March 29, 1966/Chaitra 8,

1888 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[(MRr. SpeakEr in the Chair]

ORAL ANSWERS TO QUESTIONS
Emergency Food Distribution Scheme

+
*832. Shri Hem Raj:
Shri R, Barua:
Shri R. S. Pandey:

Wlll the Mmlster of F‘ood, Agruml
and

Dx
Coopentlon be pleased to state:

(a) whether the emergency food
distribution sch has been finalised;
and

(b) if so, its shape and details?

The Minister of State in the Minis-
|.ry of Food, Agriculture, Community
Develop t and Cooperation (Shri
Govinda Menon): (a) and (b). No
scheme as such called the Emergency

Food Distribution Scheme has been
drawn up. But action has been
‘taken to ensure food supplies and

distribution in the States which arc
facing an emergency arising out of
she unusual drought last year. The
details of the action taken are¢ as
follows:

(1) Allocations of wheat and
milo to the affected States
have been stepped up sub-
stantially.

{2) In addition to the normal
monthly allocations of wheat/
milo made to the States, an
additional quantity is being
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allotted for supply to workers
engaged on relief works at

10 Kgs. per worker per
month.
(3) One thousand tonnes of

wheat have been allotted to
each State for gratuitous re-
lief to the old and infirm
people in the affected areas.
Further quantities will be
allotted after ascertaining the
needs,

(4) Milk powder is being allo\-
ted to the States for supply
to children and expectant and
nursing mothers in the affect-
ed areas.

Shri Hem Raj: So far as importad
wheat is concerned, it is supplied to
the States which are farther off the

coast and the indigenoug wheat is
taken to the coastal areas. This al-
ways results in delay. Wil this

delay not be curtailed if the imported
wheat is supplied to the coustal
States?

Shri Govinda Menon: The distribu-
tion is mostly of imported wheat and
these considerations are kept in mind
in the matter of allocations.

Shri Hem Raj: In spite of the fact
that Government has made this
arrangement, may I know why there
are still so many upheavals-in most of
the States due to shortage of fuod-
grains?

Shri Govinda Menon: I do not know
whether it is true to say that there
is an upheaval in most of the States,
but certainly there is some shortage.

Shri R. 8. Pandey: May 1 know
what are those areas where acute
famine or drought oy demand for food
is there and what steps are belng
taken to supply them with foodgrains?
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Shri Govinda Menon: The drought
conditions have affected certain States
like Maharashtra, Mysore, Madhya
Pradesh, Orissa, Andhra Pradesh,
Rajasthan and Gujarat. With rcspect
to those districts in these States,
famine-relief works have been taken
up.

Shri Bishwanath Roy: In view of
the insufficient rains, especially in the
deficit areas like eastern U.P., may 1
know whether any step is being taken
for re-starting the fair price shops
that were rup before and which have
now been closed?

Shri Govinda Menon: It is open to
the State Governments to start fair
price shops there, if necessary.

o oY fawr wam St frwt wE ]
%m,xwﬁﬁ%fmmYﬁJ
faer are< @ v | & 98 SrAa
argar g v foa-fer Todi § feaan-
fipert foe® qTIeT aieT T ? W Ay
#E% FY g8 W qar § v ag frew
qIIL ALHT F1 ALY faaar afes wrees
qPr ¥ oy g7

The Minister of Food, Agriculture,
Community Development and OCo-
operation (Shri C. Subramaniam):
Evidently, the hon, Member is refer-
ring to the school distribution which
we had organised already, I am sorry
to say that the hon. Member is making
wholesale  aspersions against the
teachers. As a person who had started
it and who had something to do with
it, I could tell hon, Members that it
is wurking very well, even though
there might be abuses here and there.

oft faqm garw . &7 qavarfs
fra-fea aog ¥ fegar-feaar aier
wqT, A I A& qAqTEn |

oreaw Wty : 7R faew a9k fine-
firq w2z # fraar-fraan giey T ?

He wants to know in which States
it was distributed and how much,
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Shri Govinda Menon: Milk powder
is disributed in the drought-affected
areas in the States mentioned by me
earlier.

Shri M, L. Dwivedi: What is the
quantity?

Shri C. Subramaniam: We may not

be able to give the quantities just
now,
Shri Basappa: The hon. Minister

has already stated that in certain parts
of Mysore, there are gcarcity conditons
and drought conditions. May I know
the extent of area in the Mysore State
which has been undergoing this
drought condition, and what addition-
al quantity of foodgrains has been
supplied to those parts?

Shri Govinda Menon: In Mysore,
there are about 1800 villages, mainly
in Bidar, Chitaldrug, Hassan. Kolar
and Tumkur districts, which are badly
affected and which will have to be
given specia] attention in all relief
arrangements.

Shri Basappa: Apart from the
monthly quota, how much additionak
quantity has been given?

Shri C. Subramaniam: As already
stated, we give at the rate of 10 k.g.
per month for the persons who are
working in these relief works. So far,
the total labour force employed on
the different projects is 8760, and we
give them on the basis of this 10 k.g.

Dr, Ranen Sen: In certain States
like West Bengal and Bihar, there is
no drought but there is scarcity of
toodgrains. What is the emergency
scheme to supply foodgrains to them?

Shri C. Subramaniam: I would not
call it an emergency programme. It is
a normal programme of meeting the
deficits of the States. As regards
West Bengal and the quantity we are
already giving to them, I am going to
make a gtatement on that after the
Question Hour today.
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Dr. Ranen Sen: I had asked about
Bihar also; there t0o, there is scarcity
of food.

Shri C, Subramaniam: As regards
Bihar, more or less they have %o shift
for themselves. but still we are giv-
ing about 30,000 i 40,000 tonues of
imported wheat every month.

Shri K. N. Tiwary: What was the
quota allotted to the deficit States,
and what was the supply made in re-
gard to imported wheat?

Shri C. Subramaniam: If we take
into account the total to all the
States, during March, we allocated
888,000 tonnes of imported wheat
and 130,000 touncs of milo.

Shri S. M. Banerjee: Muy I know
whether the hon. Minister is aware
that scarcity conditions or famine
conditions prevail in some of the dis-
tricts of Rajasthin, and there 15 a
Rajusthan bandh ivday to focus Gov-
ernment’s atlention on the scarcity
conditions, and if so, what steps Gov-
ernment contemplate to take to sup-
ply adequate foodgrains to Rajasthan,
and what action has been taken up
to this date?

Shri C. Subramaniam: As far as
Rajasthan is concerned, we have
taken into account their entire needs,
and on the basis of the discussion
with them, for March, we allocated
46,000 tonnes of wheat and 5,000
tonnes of milo. All these quantities
have been taken.

Mr. Speaker: Next Question. Ques-
t No. 833.

Shri P, R. Chakraverti: May I re-
quest that Question 857 also may be
taken up along with this question and
an<wered?

Shri C. Subramaniam: That ques-
tion is different. That relates to secd
farms.

Shri 8. M. Banerjee: Where is the
difference? Both the questions re-
late to Birlas.
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Joint Stock Capitalism in Farming

+
+833. Shri Madhu Limaye:
Shri Kishen Pattnayak:
Shri Warlor:
Shri Indrajit Gupta;
Shri Vasudevan Nair:

Will the Mlmslcl ol Food Agricul-
ture, C ity t and
Cooperation be pleased to state:

(a) whether Government have
taken any decision to introduce joint
stock capitalism in farming; and

() if so, how many acres Govern-
ment intend to let these joint stock
companijes acquire in the next d¢ve
vears”

L)

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
This matter was considered and found
not practicable.

=t vy foma : & a7 SrAaT wwEAw
g as T ez o AdY ¢ e
e war #1 4N F q7 F waw
frar ama, A1 domw ¥ freem amww
Y TF HEAT £Y AT T & JOT AT
ECIC RN A

Y ATTAE AT RATATY : TF AL
T |

ot oy ford 77 gt o oA
¥ 7% gTT gFT frar & 0w AR
HTT IG & A1 F §AT HIT FI
7 tezraa ¥ i ga Faola ax afaere
foraT 9T W17 4T AT I F) AT wH
FATqT 77 A7 T GEYRY ATHTC 9T I
&Y FATIT AT ?
The Minister of Food, Agricuiture,
c ity Devel t and Coope-
ration (Shri C. Subramaniam): That is

for the Punjab Government to consi-
der
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auw WAy g AT 'Ew
TR a1 A€ & | 3 gATH HT w@TH
AT F A H G

=t wy fowd : wfaT ag i fem
F1 YL § 77U FT graey T8 g war
¢ o g offamst way &t F @ | wefy
a1 g

oW "y Ag AT AEE
@i Sfrefaer F ae H

=it ey femdy | g stevT OF fagen
o), & fagar seqr wr &t w0

weqw wgYea : ag gare gfefy
qﬂw%zﬁﬁa‘tﬁfﬁn

ot vy formd : fagen 1 weifs
#a ¥ gwifuwe § 1 ag §9 § a3
qenafe & 1

Mr, Speaker: Joint stock capita-
lism, not investment of capital by an
individual,

Dr. Ranen Sen: The House of
Birlas is all pervasive, everywhere in
all capacities. ...

weas agay : fafaeeT wgg &
Fgl & t% ag s dona §ATR A D
7, 39 ¥ gaTr 18 areerw AW |

fiagfemd: T AR
AT G A wow Atfa avawd favig
F1 @A g G ATHTT XY FNE qAE
a
Shri C. Subramaniam: May I also
suggest that this refers to joint stock
companies and it was not a joint stock

company which had taken this up, it
was a trust?

st Ay fowg : I §1 AH-ATE
fagze g 1@y, augEawag d fF
Fr fas Rz N Ao R A7 T XK
g q@ WA 3 T W H I
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T & AT A A w19 09 fear T
g HART 1 §, Iq § AT FHG A
&1 fawarg aft & T Fa= @wt w7
A% g & fau sv W & 9
¥ & fau g wem@ F frgmmr g
(eaeETenT)

q% ATAN /TR CIIE AT,
¥ wex geyaTe w3 Ifwa @ d

ot A fomdr: s & o d e,
A WA gEE FTET A AT )

Shri Sonavane: Why should the
Congress Party be brought in here?

Mr. Speaker: All right.

ot wq fawg : A7 frw 1 7
sig ?

Shri C, Subramaniam: This does not
arise out of the question. A proposal
was under consideration whether joint
stock companies should be permitted
to take up wasteland for development.
I have given the answer that it is not
practicable.

Y feme geaww : g Far
T UF g weer 979 ¢ fF ada oy
sarer get @md sy, aitE darEne
SUTET &1 1 &1 a9 IV @ q 9%
faare &7 @ § f& s vy WA
g 3T F NI g F A s
wqTer favar g & fan g2 famAy
o1 fam ¥y e fammi &1 qnfse #72
F I F1 AT AT G & A &
g, aif® &Y & w17 & wlaw ot am
&7 Jeane ¥ 7fg Fr oAk ?

WCUW REMAY : TF gEI AT )
qg gei AdY 35 awar g |

Shri Warior: Whether they are
under trusts or under individuals,
will these hybrid seeds produced

by the seed farms bho supplied ta the
cultivators arvound at prices fixed by
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Government? Or will the prices be
fixed by them?

Shri C, Subramaniam:
answer the question with
to seeds production or their
fixing.

Shri Indrajit Gupta: Did not Gov-
ernment itself at one stage write to
the Federation of Indian Chambers of
Commerce & Industry suggesting to
them that they should enter the field
of farming in the corporate sector?
The Minister in the original reply has
said that it is not found feasible. Was
that because the terms and conditions
stipulateq in return by FICCI proved
to be beyond the practicability of the
scheme in that they had said that
they must be given land, water, every-
thing by Government?

Shri C, Subramaniam: There was
a proposal to consider whether joint
stock companies or persons who have
got capital to invest ghould be asked
to take to seed production. That was
the proposal before FICCI. With
regard to that, only one proposal came
and even that was not found feasible.

Y foe aTOqQW ¢ AE AVET aeT
e Az i ewwrwrrfear H ad
TAHET g1 7¢ & | & 7g wraAvan wvzar

g fx 7o teata & 7z wdftq oF wrie

TTH FUAT 141 L AT EY & AT A

rrifer afgq ov 99 &1 gEaT =i

Y foar wmar &0

eae wgeg ;w7 fag
o fa qie@e ;. gord Wy,

[ gaTd T TG AL HAT § )

ot wo AYo AT : g ATIAH &

I FT T AqF UTH 7

1 cannot
regard
price

Shri Kapur Singh: Luckily the
Government have come to the conclu-
sion that joint stock companies farm-
ing is not practicable, but have they
considered on the theoretical plane the
likely impact of all large-scale farm-
ing, particularly joint stock farming,
on the self-employed smal] farmer in
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relation to its competitive destructive-
ness? .

Shri C, Subramaniam: We have got
various laws in the various States
with regard to the maximum size of
holdings. That law will be made ap-
plicacable to them,

Shri Hanumanthaiya: Does the
Government consider in the matter of
agricultural production the applica-
tion of techniques adopted in indus-
trial production, namely methods and
management?

Shri C, Subramaniam: Yes, Sir. We
have considered that, but in our coun-
try where there is a large population
which is dependent on land alone, if
we are to take to capitalistic farming
with mechanisation etc., a large popu-
lation will be thrown out of employ-
ment, and therefore that will nave to
be taken into consideration in adopt-
ing such methods. I would also like
to mention that the new modern agri-
culture can be introduced in small
farms also, and that has ben demons-
trated in Japan,

Shri Basappa: In the light of the
experience you have gained in Surat-
garh and other places, may I know
whether the per-acre yield of a
large farm is more or small acreage
is better?

Shri C, Subramaniam: My own
experience is that in small farms in
which the tiller is interested we are
able to get more production. That is
the experience not only in our coun-
try, but in any system of agriculture
we find this gives more production
than the larger farms, .

Shri Basappa: What is the experi-
ence of the Suratgarh farm?

ot gEm WY wywTT : ¥WT HTETT
#1 aa1 fawx # e ¢ B & ot
< gfus &qr 9m FT o faerd
AN [ w< & wfaw ww G2 fon
sy ?

8hri C. Subramaniam: Yes, Sir.

That is our plan of agricultural deve-
lopment.
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ofy qmarw fag: wemw WEaq,
"9 Y g W AW F A9 oA
T g e WIT A oF F FA AT AT
gt qod #1 99 faar &, #At 6w aw
AN AN T FTE A A IR
T

Shri Kapur Singh:
agricuturist,

I am also an

»ft anar= Fag : Far & o w6 E
fx 93 mat a% fod) W7 qeTd wW
F adr “gfy qfza” #r amfa « § B
T HTIFAA SATET ATTAT § WX I Tg WY
Tar & fF o ¥ gHd gu FE AT
&1 A 7 &g frar & i s aY am
s W w1 g0 W 3T F wH
§ T grEeEA %7 4 fRew, ar &
T 1% FeaT @, a1 6 a @ -
srRiEg F1 7= ®1 oIy w3 framy v
g R 0 @ §H w1 wiE @ A
TN £ 7 el oF e W oA o
«gf7 dfeq” &Y gofy & dAA——Frat
uE W AR A &

Shri C. Subramaniam: Co-opera-
tive farming is voluntary. People
can come together for the purpose of
pooling their resources. 1t is not a
compulsory thing. Therefore, if the
farmers come voluntarily to form
themsclves into a co-operative orga-
nisation, we nced not stand in the
way. On the other hand, we give all
encouragement to it,

Selling of D.M.S. Ghee
. +
*835. Shri S. C. Samanta:
Shri Subodh Hansda:
Shri Bhagwat Jha Azad:
Shri P. C. Borooah:
Shel M. L. Dwivedi:
Shri D, N. Tiwary:
Will the Muuster of Food, Agrioul-

ture, C and
Cooperation be pleased to state:

Dev

(a) whether it is a fact that Gov-
ernment have decided to sell Delhi
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Milk Scheme Ghee in Public auction
and if so, the reason therefor;

(b) whether any tenders have been
called for;

(c) the highest tender obtained; and
(d) whether this has been accepted

by Government and if so, whether
Government incurred any loss or
profit?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No, Sir,

(b) Tenders for the disposal of 16
tonnes of ghee packed in 18 Kg. tins
were called for in December, 1965.

(c) The highest tender received
wag @ Rs. 9.05 P. per kilogram,

(d) The highest tender was accept-
ed by the Government; the loss in-
curred was Rs. 8,800 inclusive of
overhead charges, interest etc.

Shri S, C. Samanta: May I know
who are entitled to buy DMS ghee and
how much in a month, whether their
quota is going to be increased?

The Mimster ol Food, Agriculture,
C Yy Dev t and Coope-
ration (Shri C. Subramaniam): There
is no quota now. Anybody can pur-

chase any quota.

Shri 8. C. Samanta: May I know
whether the DMS ghee which was
pointed out by MPs. to be of inferior
quality has been disposed of?

Shri C, Subramaniam: In the past,
unfortunately, for two or three years,
they accumulated the butter without
being sold. Therefore, it deteriorat-
ed, and we took the decision that it
should be disposed of in auction and
so we have disposed of it.

T AFTEA WY WA : R I AT
= § fr frow &7 a4l ¥ =2 ot A
i g® AW ¥ ot &1 wiw v, foaen
wror &7 W o AT @ g A € o
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o & WS Y A WY ;Y @Y E, A
T AT T & JA FAT 927 A 8
AT WA HTET FT qEAT 9T ¢

Shri €. Sub i B
there is overproduction, (Interrup-
tion). I will tell you how it stands.

For example, in November, the pro-
duction of milk as against ghte was as

follows: it was 31 lakhs as against 48
lakhs. In December, 32 lakhs and 52
lakhs, January, 1965, 40 lakhs and 51
lakhs; and in Febuary, 37 lakhs

against 46 lakhs. Now, as far as
buffalo’s milk is concerned, we do not
scli it as buffalos milk but we reduce
the fat content to give per cent. THere-
fore, about 1.3 to 2 per cent of fat
is removed and it becomes butter. So,
the quantity of butter also has been
increasing.  That is why we found,
for cxample, that in January, 1965,
952 kg. of ghee was produced. while
in January, 1966, 61,545 kg. were
produced. In February, 1965, 11,000
kg were produced while in February
1966, 74,731 kg, were produced, That
i~ why we found a large accumulation,
Therefore we thought that at Jeast the
ghee which was getting older should
be immediately sold off without being
allowed to deteriorate. Therefore, we
sold about 20 tons, keeping the rest
for current consumption.

two wlo fy@fy:  wEl ¥ W
0 & ot T qAW §, € BIE HogAE
& fordy T T 9, W R B2 e
Ffaremd am e fy a7 §, 8 To
7 11 % *C far W § o fo g
FSYAT FT 1050 TEY & 1 G HwT
& e 7 S FAer Hifa oy 7

Shri Shinde: These sales, pertain to
a period when there was emergency—

September-October, 1965. (Interrup-
tion).
Shri Ranga: For consumption of

ghee and butter also, the emergency
stood in the way? What sort of
people are you?
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Mr, Speaker: Order, order.
Shri Shinde: 1 will explain it. The

tin in which the ghee is stored was
not available during September-Octo-
ber in the particular sizes. The
matertnl was kept for defence pur-
poses. The Government had to store
the ghee in 16 kg, size tins. And, as
you know, for small tins there is great
demand and for other sizes there is
lesser demand. The commodity being
perishable and as it gets some odour
and becomes rancid, the Government
decided that before it deteriorated too
much, it was to be disposed of. Under
these circumstances, these large-size
were disposed of.

Shri M, L. Dwivedi: But why did
the price increase? He replied 30
other things,

Shri C, Subramaniam: Evéry-year,
a complaint was being made here that
the DMS was losing in lakhs. When
we went into the question, we found
that we were selling milk as well as
ghee at uneconomic prices, taking into
account the procurement prices of
milk. Therefore, the DMS adminis-
trauon went mto the whole thing and
they fixed economic prices for milk
as well as ghee. That is why they
had increased the prices. If the hon.
Members are prepared to subsidise
the whole thing and make it a charge
on the tax-payers’ money, then I can
consider it.

Shri D. N. Tiwary: The Govern-
ment's case is that there was over-
production and consumption was less.
May I know whether Government
have any !dea as to how much ghee
from outside Is importéd into Delhi
and gold to the people here at a lower
price, and if the DMS ghee is of a
better quality and of good standard.
why is it not sold in Delhi? What is
the reason, and may I know whether
the Government have tried to investi-
gate into the matter?

Shri C, Subramaniam: There Is
always a consumer preference. For
1 le who are ed
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to get milk, fresh milk, from the
doodhwala, always think that the
dairy milk is not good, whereas the
dairy milk is pasteurised and is
guaranteed to be purc, But they still
prefer it. There is always consumer
preference and some people do not go
in for tinned products at all, So, we
have to build up the market and slow-
ly we are building it up,

oft ymaa fag fendit: @ el
AEET T TaAE (6 T T & v
St g s oY &A1 fFa o § AR S
& I w3 # woet e & gw A
ay ¢ @ 9 F ot ¥ wRogw
# JOwAT # qgT W §, Tg WK
1§ ? 71 "W A Y T F7 Gy
s fotten wfe w 2% & 7

Shri C. Subramaniam: It is not
costlier, If it is compared with the
price of ghee which we purchase from
outside, if anything, the DMS ghee is
a little cheaper.

Shrimati Jyotsna Chanda: If I heard
him aright, the minister stated just
now that the butter was deteriorating
for the last three years and it was
auctioned, Have government consi-
dered the fact that deteriorated butter
will also deteriorate the health of the
consumers?

Shri C, Subramaniam: That is why
it is not to be used for human con-
sumption and it is spared for other
purposes for which it .. .ld be used.

Shri, Kapur Singh: Are government
aware thnt DMS ghee 1is not pure
butter fat, but is a re-conditioned and
toned product? If so, do the govern-
ment notify the fact to the innocent
purchasers?

Shri C. Subramaniam: This has
been examined. It is as pure as ghee
can be. If there is any complaint, 1
am prepared to send it for chemical
analysis,

Shri Sonavane: What are the rea-
sons for removing the fat content from
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the milk which in effect becomes less
nutritious?

Shri C. Subramaniam: No, Sir; as
a matter of fact, a larger fat content
is unhealthy and it is the tendency
now to reduce the fat,

ft gww weg wgaTy :  AEAE WA
A ¥ e f5 ww few w7 fan
T | T qE AT GEY & 6 agi ¥ A
IMRFRT G, =N fawwr, A wwd
freadt Avae) ®1 ag @ q97 9T,
AR 39§ FH gATH foar av ? wR
ag A fear man At e @ e
fF @it 7 A O qur ag o 8w
& fom 4@ ar, f6e WY ag @ ¥ fog
1 T, T qg A A&

Shri C. Subramaniam: This is with
reference to the recent auction of pure
ghee for actual sale, As far as Mr.
Sikka is concerned, he is no longer
there; he has been removed long ago.
To say that Mr. Sikka was involved
in it is wrong.

it gww ax waay : e e A
a1 F4q7 W AT A 7

Shri C. Subramaniam: I do not
know when it is was said that milk
which was unfit for human consump-
tion was used for thig purpose Per-
haps the hon, member is referring to
milk which goes sour in the process
of transport, That can be always used
for preparing butter.

Y fa e WO @A F
e ¥ aqarar fF gAT O SERT A1
qr, @ WK ¥ I IAET 9 q5 Ng
ar Ty @ a3r fow, 9@ a9 AW ¥
& o § 1 @ I B AT E, e
TYH I TS SATST AT 74T, A9 A
gt, &Y T Wi T A, 7@ A
fet § 7



Oral Answers

8343

Shri Shinde: The cost of production
has been worked out and the present
selling prices ae based on the cost of
productin. If the Non. member wants
the brecak-up, I am prepared to give
it
Aid India Consortium in Foodgrains

+
*836. Shri Yashpal Singh:
Shri Linga Reddy:
Shrimati Renuka Barkataki:
Shri R. Barua:
Shri R. S. Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether there is a proposal for
constituting an ‘Aid India Consortium
in foodgrains’ to enable India to obtain
sufficient supply of foodgrains on
occasions of drought and food crisis;
and :

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Govinda Menon): (a) No, Sir.

‘(b) Does not arise.

ftomm fag ;. fw o #@
T ST & ¥ F a1 § WK
fow & fag v 1 ¢ Nwa
& gzt & ok fwwr gem e
g e oy § @ 3@ v
fr e g dad far T 2 7

WEIW WENAY : AE qATT &1 F4)-
foom Fa ¥ & 1 w9 WY o 7@
wEg? ...

ot gare feg : TFER F AgEAr
Teg Ao A% ¥ A HAw oA
g ¥ o gw ¥ frear &, SR
fau ag ST & w4t e age F
£ 1 WX 99 W w1 e w8 s
# fag, fret w8 we & @ fear I
Srar @ A JaHT 7B 7 ¥ AT A
fagn @

CHAITRA 8, 1888 (SAKA)

Oral Answers 8344
Shri Govinda Menon: Sir, that can-
not be distributed free.

Shri Ranga: Then what do you do?

ot qurarw fag oY faear € &
fFesAaT Mg A AY § ? AW
¥ o g W o g7

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C, Subramaniam):
For example, Sir, we get vitamin
tablets and milk powder free, That is
dis.ributeq free. But as far as food-
grains are concerned we arc also dis-
tributing it free wherever gratuitous
relief is necessary. In the previous
answer it was said that we are distri-
buting at the rate of one thousand
tons per mensem to cach State Tor
gratuitous relief, for free distribution.
Therefore, wherever fre.: distribution

is necessary, these commoditics are
used for that purpose.
Shri R. S§. Pandey: May 1 know

whether attention of the Government
has been drawn to the fact that in
Japan, Italy and also in Belgium
children are taking out processions
and collecting funds because of
famine conditions in India; if so, may
I know whe'her the Government has
informed those countries that the food
position here is not so bad and that
famine conditions are not there?

Shri C. Subramaniam: Yes, Sir; we
have informeq them.

Shri Ranga: In view of the fact
that a large section of our poptlation
are below the vulnerable limit of
economic competence and there was
the earlier practice of selling these
foodgrains at less than cos. price
through the fair-pricc shops, may I
know whether Government have
given up their earlier practice of
keeping these fair-price shops in all
those areas where there is no com-
pulsory statutory rationing and, if
they have given it up, whether they
propose to take it up again so that
those people who are not able to pay
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economic prices in the market would
be provided with foodgraing in these
fair-price shops with these imported
foodgrains at less than cost price?

Shri C. Subramaniam: Yes, Sir, we
have a large number of fair-price
shops where we sell these things at
controlled prices and the prices here
are much lower than the market
prices.

Shri Ranga: By “market price” does
he mean “free market price” or is it
“ration shop price”? 1 am suggesting
that the prices should be lower than
the ration shop prices.

Shri C. Subramaniam: Sir, the con-
trolled prices at all the places are the
same. Wherever there are disabled
perfons who are umable to pay any-
thing, we give jt free.

Shri Bhagwat Jha Azad: May I know
whether Government’s attention has
been drawn to the fact that the initia-
tives were taken by topmost politi-
cians in the United States of America
to have a world aid consortium to
help India and also the initiative
taken by the UN. Secretary-General
in this regard; if so, may I know whe-
ther before taking these inltiatives
and highlighting, unnecessarily, our
food shortage, they sought the per-
mission of this Government to make
this world appeal?

Shri C. Subramaniam: Ag far as the
consortium is concerned, no doubt, it
was mooted in the United States of
Amcrica and other places but it was
never pursued and put through. As
regard. the world opinion and the
appeal by the United Nations Secre-
tary General and the Director General
of FAO, they had our permission.

Shri Basumatari: Just now the hon.
Minister replied to the question put
by the hon. Member, Shri R. S.
Pandey, that the Governments of
other countries have becn informed
that we are not suffering from any
famine. May I know whether the
appeal made to the embassies here by
the Minister and our going abroad
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with begging bowls to other countries
gave a fillip to the students in other
countries making collections in aid of
India?

Shri C. Subramaniam: I would like
the hon. Member to go through the
speech which I have made before the
ambassadors. As a matter of fact,
this very point was taken up. I refer-
red to the publication in the foreign
press that there are famine conditions
and there would be large-scale deaths,
and I said that there is absolutely no
basis for these things and this should
be stopped.

Y AR W AT AOATS
o AT 7 Aea famar 2 sEw
ST AT A AT AU AT /6§ AR
WA H AT g wia & gafy 93
ot & | U ST W B ¥
A ferar & o fomr 41 fergeam
¥ a9T @M@ g A 99 gATT &7 A4
# i aw feafeaer 207
Shri C. Subramaniam: Either there

is shortage or there is no shortage. If
there is no shortage, I do not see any
reason why there should be so much
of agitation. Therefore, when there
is known shortage due to the failure
of the monsoon, we have got to meet
it, and what we can do by way of free
gift is insignificant. For the rest we
pay cither in foreign exchange or in
our own currency.

Landless Agricultaral Labourers

+
*837. Shri S. C. Samanta:
Shri Subodh Hansda:
Shri P. C. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Amd:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether any schemes have been
received from States and Union Terri-
tories for the settlement of landless
agricultural labourers; and

(b) if so, what they are and how
they have been dealt with?
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The Deputy Minister fn the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir.

(b) A statement indicating the
names of the States and number of
. families to be settled together with
the estimated cost is laid on the Table
of the House. [Placed in Library, See
No. LT-8924/66]. All these schemes
have been approved by the Govern-
ment of India and are being imple-
mented by the State Governments as
a centrally sponsored scheme under
the Third Five Year Plan.

Shri §. C. Samanta: I find no men-
tion of West Bengal in the statement.
May I know the number of landless
agricultural families in West Bengal?
What is the reason why no scheme
has been sent by that Government?

Shri Shyam Dhar Misra: As a
matter of fact, West Bengal settled
landless agricultural families in about
42,000 acres in the First and Second
Plan. In the Third Plan they said
they have mo land for settling land-
less agricultural labour because they
have to settle the refugees. They also
wanted forests to be put in. There-

fore, they are still surveying. It is
not final.
Shri S. C. Samanta: May I know

whether the surplus land vesting in
State Governments because of land
reform schemes in the States is in-
cluded in this?

Shri Shyam Dhar Misra: That is not
included in this. But I may add that
in the First and Second Plans the
State Governments have settled agri-
cultural labour on about 95 lakhs
acres.

Shri Bhagwat Jha Azad: The state-
ment covers 3,31,000 families. Accord-
ing to the latest assessment What is
the number of landless agricultural
families? What percentage of them
are going to be rehabilitated by these
schemes and what percentage will still
be left without any help from the
Government?
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Shri Shyam Dhar Misra: The hon.
Member must be knowing that the
percentage of landless labour in the
country is about 18 per cent of the
agriculturists. That comes to about
1.60 crores of families. Therefore,
obviously 3,31,000 is a very small
number. But, besides this, there is a
general programme of the States to
settle landless labour. That pro-
gramme is going on.

Shri Basappa: In this Centrally-
sponsored scheme under the Third
Five Year Plan only 550 families are
going to be settled in Mysore whereas
the number is 11,000 in Kerala, 18,000
in Madhya Pradesh, 52,500 in Punjab
and 75,000 in Bihar. Why is this step-
motherly treatment meted out to
Mysore? What are the reasons efor
settling only 550 familics in Mysore?
Am I to take it that there are only
550 families to be settled there”

Shri Shyam Dbar Misra: This ;s a
Centrally-sponsored scheme but not a
Centrally-directed scheme in the scnse
that we have not allotted the number
for each State. The number has been
fixed at the request of the State Gov-
ernment, depending upon the physical
availability of land.

Shri Basappa: I want to know
where the mistake has becn commit-
ted.

Mr. Speaker: He admits that there
is a mistake. He can detect it.

Shri Basappa: Have they asccrtain-
ed the reason for a smaller number
of families being settled in Mysore?

Mr. Speaker: Shri Indrajit duptu.

Shri Indrajit Gupta: 1 want to
know whether in the case of those
States, such as for example Andhra
Pradesh, where it ig known, it is a
known fact, that large quantities of
wasteland are  available, what are
known as banjar land, has the Cen-
tral Government, while giving ap-
proval to these Centrally-sponsored
schemes, at any stage consulted the
State Governments ax to why only
this limited number of families were
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to be settled in spite of there being
so much wasteland available? Since
these are plans for the Third Plan
and we are at the end of the Third
Plan, have they bothered to find out
actually how far these plans have
been jmplemented?

Shri Shyam Dhar Misra: I will give
the split-up which will give the ans-
wer to the question. Andhra Pradesh
has already allotted 7.57 lakh acres
in the First and Second Plan periods
and in the Third Plan, besides this

Centrally-sponsore scheme, they
have allotted 9.77 lakh acres. This
scheme is a Centrally sponsored

scheme in the sense that certain ex-
penses are beyond the Plan ceiling,
certain incentives are given. Those
schemes that I have mentioned of 7.57
lakh acres and 9.77 lakh acres are
under the normal scheme of the State

Government. That is the normal
pattern.

Shri Indrajit Gupta: How far has
it been implemented? The second

part of the question has not been ans-
wered. This was at the beginning of
the Third Plan. We are now at the
end of the Third Plan. This was what
was intended to be done. Do they
know how much has actually been
carried out?

Shri Shyam Dhar Misra: For 2,653
families to be settled under this
scheme, what I call the Centrally
sponsored scheme, expenses were to
be of the order of Rs. 117 lakhs and
the area was 11,577 acres. This
scheme was accepted only two years
u#go and it was not taken up in the
veginuing of the Third Plan; that
means, only within these two years
there has been implementation of this
scheme and, therefore, there has been
slow progress on this, Whatever has
not been taken up uptill now and
has not been implemented will spill
over to the Fourth Plan.

Shri Ranga: Is it not a fact that the
Government of India as well as the
State Governments have stopped all
pro.eedings in distributing Govern-
ment wastclands among agricultural
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workers on some pretext or the other,
more especially the emergency, and
have they informed the State Govern-

ments that they would be free to dis-

tribute these lands again among agri-

cultural workers? Following upon
this, is it also not a fact that the agri-

cultural workers, even though they
ask for these lands to be allotted

among themselves, are not being allot-

ted these }Jands on the plea that Gov-

ernment have got some schemes for

co-operative farming and, therefore,

they are not prepared to allot them?

What are the facts?

Shri Shyam Dhar Misra: As regards
the point of co-operative farming,
that is a limited programme, as the
Minister just now said, a voluntary
programme. In the country as a
whole we have only about 5,000 co-
operative farms under our scheme and
the area is hardly 5 lakh acres or
6 lakh acres. Therefore there is no
conflict of this with the other. As
regards the allotment of land to agri-
cultural labour, I have given the
figure. It is a big programme and it
is related to the shortage of money,
but we cannot say that due to the
emergency there has been no allot-
ment. As a matter of fact, the figures
that I gave were for the last two
years and I stated that implementa-
tion sunder the Centrally sponsored
scheme has been more so during the
last two years. This was the period
of the emergency. Therefore we are
giving all the stress on this pro-
gramme.

it wa : Afigx Ao A awE #
FHT AT a7, wiKdw Feafarer qret
I 0F I R Ser gy faw A
2 @ AT I Y A | IE oFET W
FoFR X favare fawrran &t £ 9 i
A & A RgdwE & afer fow
A e & S owiw e
A wogd & @iz faar s @
TR AT Y AR B wTw I ol
¢, o ol T o & AT ¥ gk
t A fm Ao i Ir i § saw
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o AT Ao ¥ ae fear oy o

i samwT faw @ W 9T EOER
fra far @ AR A wE wE
A g et afew ww ¥ faar
g f sivema & 3w Y F1e T faa
o g 1 AT TEw W/ T AT
t 1w E Al @ e §
Ve mAde af & 1 oWw
R war T s, /s faar
TR 69 g aXFX 9 99 FTH

21 EER e vw w1 & fad
famr 7t &

sy ;& qer a1 & @) e
AT #1 gifaa §, @i fm How
Qttﬁr{t t, qHY 5T wHy T

R

mwn@w T AgRy v @ &
f& & SHw SET awEw A S
ot A oY A oF owe W ware
gl #Fwg F
Shrimati Jyotsna Chanda: How
many landless families have been
scitled in Assam during the Third
Plan and is Governmont aware that
so much waste land is available for
scttlement of these landless families?

Shri Shyam Dhar Misra: In the
statement itself. under the scheme,
the number of families is given as
5.800 and the money allotted is Rs. 101
lakhs. How niany are settled is not
with me just now.

oY IFEY ¢ g g o Ay
maw g fa Awa dvawis g
¥ 937 a¥ wivgw wfgy wogd wr
A 77 A7 Afq & @i 0k §, gk
" E, Afe w aw aga @y o g
e 'ﬂﬂ'@ fayng§ v 7 qz2
fra¥ ¥ %em %8 ¥ wezrarT )\
Poem W aw ¥ ooz afr
fau W g oA megd A
500, 500 W77 1000, 1000 ¥F
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far ok § dfer Tk ¥EAw S0
WA sowrNHor ¥ &
AT g f fF owew A &
¥ ww d At e § afz e
§ @ Toq g w1, S fe g W
A ST @ E " FAF
fory ®vf wew gz Ao 7

e faw: & gw AR
a%aT ff Toq GTETL AW ®T $T9 AGY
£ § | I AW OF FOT ORE
% fo¥r | oF AT ORE 3 AW W
s g ag & af  AwA @war |
R qEAg gee R afafes
fermram EaY qW IEY AT FEFA §
dfrr G o fowma gmd Afw
Faft wk &

S ey : AT Ao A FwE
£ A T FT 4T W @R A v
W & fF ae on Tow § oA wde
wé & ot fe w4y wnd A gER
e ¥ & wry, 9y R oaeuE § 5
% Tt § A ardr 99 §
AT ¥ o Gar @ § fEoow
Ty FgEe e ¥ g Ay n
I & I

ot symagT fam © T A W
9T g e A @y @
ot #Agr 3 f& A aaaifa Qe
¥ oF Ueg & wage gAT At ¥ oaw

¥ A g & woge w9 § o g,

S qAZT AXATAH Y § 1 4T
Ao Y gt &

ot wy fewg : TR WY £A AT
1 75T qar gen fE @fee wegl
% qx ¥ ofas A gfom, sfaandr
ok fredt afagi & § 1 & o
aEW ¢ f& 3 am 31 FAR AT AT
T AT A § ITH O A AT
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W W, AT W W Wi wadeTER
SR |

st mmee faw coag e A
RO A & Sfew A wEa g
s o # wfusax gfom ai@ &

Shri Balakrishan: In view of the
fact that the wages of agricultural
workers are very muoch lower than
those of any other labourers, apart
from the scheme of land settlement,
may I know whether Government fis
contemplating any other welfare
scheme which can be of help to the
agricultural workers in raising their
wages?

Shri Shyam Dhar Misra: It is a very
vast question. But I can say in a few
werds that there are schemes for
weakers sections like Harijans in the
sense of organising poultry; dairy and
fisheries and there is the rural works
programme and also the scarcity area
programme as just mentioned by the
hon, Minister. These do help agri-
culturists, landless workers and Hari-
jans in raising their wages.

Crushing of Sugarcane

+
*838. Shri Vishwa Nath Pandey:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meoena:

Will the Minister of Food, Agricul-
ture, C ity Develop and
Cooperation be pleased to state:

(a) the latest position with rcgard
to crushing of sugarcanme in various
States;

Dev

(b) whether all the standing sugar-
cane would be crushed by the mills
or otherwise in all States; and

(¢) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) A statement is laid on
the Table of the Sabha. ( Placed in
Library. See No. LT-5825/66].

(b) and (c). It is expected that all
sugarcane available to sugar factories
will be crushed by them before they
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close crushing operations for 1965-66
season.
Y famwATa kg : FT HaT AR

g aEd fs i % T o
IHT 9T AT AT F M AT AL
Lo A

Shri Shinde: It is very difficult to
give the exact acreage figure because
we do not get these figureg from the
States. But I may say for the infor-
mation of the hon. Member that this
year's planting has been to the tune of
64 lakh acres and out of that 25 per
cent is utilised by the sugar factories
for manufacturing sugar.

st farema quig : A fF A
wgRE A wiwE gea 5y ¥ 3
Rw, F @y afes g g
AfFT 9T RBw F q@fsw & dfar
foar § form & sheg e fad 2
I H § 0w we A faw § o § ey
arare # wor A 4w omr & & orwar
g g f& woww w ot
wq AT ey ¢ fom @ 3w
a7 & firgmt &7 AT wel faw
¥ ¥ v 9w Y Tk § oy

Shri Shinde: This year. the sugar
industry is having the maximum
crushing possible. We made enquir-
ieg from the various State Govern-
ments and all the State Govern-
ment have informed us that all the
cane that would be available to sugar
factories will be crushed during this
season. But in regard to the indivi-
dual complaint{ as mentioned by the
hon. Member, 1 have no information.
If he writes to me, 1 will make en-
quiries and find out the position.

Shri Sonavane: May [ know what
steps Government are contemplating
to take for going to the rescue of
these sugar mills for payments to be
made to agriculturists who are not
still paid due price of sugarcane on
account of the non-availability of
funds at their disposal and the stocks
are increasing at the godowns of
sugarcane crushers?
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Shri Shinde: This question is being
looked into. In fact, the Minister of
Food and Agriculture had also dis-
eussed the problem with the Minister
of Finance. I myself discussed
the matter yesterday with the
Governor of the Reserve Bank. The
Governor is trying io find out how
the difficulties of the sugar industry
ean be removed. In certain areas, it is
true that the sugar industry is facing
she difficulty of making payments to
the cane growers, but as the Reserve
Bank is expected to look into the
problem, this problem is likely to be
solved in the near future,

| feam gow W@ Qi §
forar gwr 2 fF wgrag ¥ 4,412
= T AW mar WX IAT wew ¥
9,337 ¥ WWT A7 mar | § e
wigan § 5 feadt o i gy
#E ok fegat mar fad @ Rw
HE?

Shri Shinde: 1 do
which statement the hon. Member
refers. The statement which has
been given to the Lok Sabha, today
enly refers to ths sugarcane crushed
during the last abou! four or five
months

Mr. Speaker: He wants to know
the number of factories in U.P. and
Maharashtra,

Shri Shinde: There are about 78
factories in U.P.; I do not have the
exact figure. The corresponding
number for Maharashtra is 33.

Shri S. M. Banerjee: I would like to
know whe'her it has been brought to
the notice of the hon. Minister that
the cane growers have a feeling that,
when they take the sugarcane to the
factory. the sucrose content or the
sugar content will be less because of
less weight and whether in view of
this, the sugar cane rates will be
revised and they will be given some-
thing more because the supply of 45
tonnes will be regarded as 35 tonnes?

Shri Shinde: I do not think ‘hat
this is the solution to the problem.
3068 (Ai) LSD.—2.

not know to
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I have already submitted to the House
in my previous reply that, taking into
consideration the nature of the sugar
industry, the crushing season extends
from November to May and neces-
sarily the harvesting has got to be
spread over all the six or seven

months. The only solution to the

problem is to introduce early matur-

ing varieties and late maturing varie-

ties so that the cane does not deter-

iorate and the sugar content remains

the same. 1 may inform the hon.

Member that we have tried this in »

number of areas in our country and

with success.

Shri S. Kandappan: From the state-
ment 1 find that the quantity of
sugarcane crushed is more where the
per acre yield is less and vice versa.
May I know the reasons for this ano-
maly? .

Shri Shinde: The obvious reason is
that, during the current season, as is
well known, we had a drought and
in a number of areas, because of
failure of ruins, the crops have not
come up according to expectations.

oY gww @ wwEw w4 oA

TEITT FT qeq TAW ¥T 37 w0 feA) #
WX @ mar # a@t 9T waErT
s TR # a6 mfsat fay fast &
FEF 9 A, I AR A, fHT 27 aw
T @ § 9 AT T g A
At & W) IAET g F e
T Wiz %7 faar e £ 7

Shri Shinde: I have no information
about the specifi- complaint to which
the hon. iMember refers. But as far
as Governnent of India is concerned.
we desire that the cane should be
harvested, transported and delivered
to the factories in the minimum
period possible, so that there is no
loss to the cultivators as well as to
the factories. But I do not know
about the individual case to which the
hon. Member refers. He can write to
me about that.
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oy fag g :  faer
wgat ¥ 3 T T A afx e
& a5 fem-mfast A foaqem
A7 31 dYe W 9T A TAT IFA el
Y A frm @ I o aF T A §
TR ;I AT £, WX AR FEA q
ot £ dr g faw mfawt #®
ag T fEEwi @ @ ¥ Ay
w7 Ay fewEi § wR) ¥ 9K TN
A & @t a1 faw-mifast & ge% fag
faardl Y georr faoramay s ¢
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Shri Shinde: Last time also the
hon. Mamber referred to thiz gues-
tion. On that basis I made some
cnquiries from the Punjab Govern-
meat and the information which I
have received from the Punjab Gov-
ernment shows that the sugar fac-
tories are expected to crush ail the
canes available. There are limita-
tions of crushing capacity of factories,
bu', as T have already submitted, the
crushing capacities of factories are
being utilised this year to the maxi-
mum extent possible and we are
having a record crushing and record
production of sugar this year.

Shri K. N. Pande: In view of the
fact that most of the factories have
reached the limit of their borrowing
power with the result that they are
not In a position to purchase further
cane, which has caused great dis-
appointment in the minds of ‘he cul-
tivators, Government, as I huve
understood, are taking some steps in
the matter. May I know whether the
hon. Minister thinks it better to make
a statement in the House so that this
atmosphere of dismay may be remov-
ed from the minds of the cultivators?

Shri Shinde: As I have alreadv
stated, we have examined this ques-
tion in detail. We find that about 65
to 70 factorics out of about 298 or
289 have ad-~quate credit faciliti~« foc
them: as for the rest, 1 have already
submitted that we are examining the
position and trying to find out possi-
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bilities of how to go to their rescue,
and how to help the factories which
are in difficulty.

Shri Bishwanath Roy: In view of
the usual difficulty in crushing sugar-
cane in time with the old sugar
machinery which was set up in the
early thirties, may I know whether
any steps arc being taken for chang-
ing the old ones and replacing them
with new plants?

Shri Shinde: As the hon. Member
himself might be aware, the Govern-
ment of India have appointed a com-
mitlee under the chairmanship of
Shri Gundu Rao to go into the prob-
lem of rchabilitation and modernisa-
tion of the sugar industry; the report
has been submitted I think 1 have
alrcady laid it on the Table of the
House; if not, I am prepared to lay it
on the Table of the House. Govern-
ment are examining the report und
the various recommendations made
therein.

Y ®o Ao foramly: g1 ATHIT M
& fF 1T a1 sb ww @ o A
a9E ¥ N WRFA [T FAA Foar §
W AW A MR g AT
TR faef & TR A oyrer s
T@EoaR@d wf, @ av o
T F 9T ;T AW G0E,  Fo
flo s fag FwHamaw  dwiw
AT A A T g Al @ Adm @
@ ¥ faq raadz @@ @ @ § oA
IN T foag v graurY a@ @ & o
T AT g Y g ?

Shri Shinde: As I have already sub-
mitted, according to the information
which has been furnished to ug by
the various State Governments, the
factories are expectzd to crush the
available cane. So, 1 do not know
whether the information of the hon.
Member is correct.
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Intensive Agrieultural Development
Programme

*839. Shri P. R. Chakraverti: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be please dto state:

(a) whether the attention of Gov-
ernment has been drawn to the study
report conducted by Dr. N. Sinha of
the pilot unit established in Ludhiana
along with the Intensive Agricultural
Development Programme;

(b) if so, the steps taken to re-
orient the programme in the light of
the observations made in the report
with special regard to the question of
putting farm production targets under
the village bodies;

(¢) how far it is true that the
introduction of Panchayati Raj has
led to friction betwecn the Block
Development officials and the Pan-
chayat Samities affecting adversely
the Intensive Agricultural Develop-
ment programme; and

(d) if so, how Government propose
to make the block machinery effec-
tive?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
$Shyam Dhar Misra): (a) No.

(b) Does not arise.

(¢) Any case of friction between
the Panchayat Samities and the Block
Development Officials has not come to
our notice go far.

(d) Does not arise.

Shri P. R. Chakraverti: Apart from
their own analysis, may I know whe-
ther Government have appointed or
set up any study team to go into this
question, and if so, with what find-
ings?

Shri Shyam Dhar Misra: I do not
know if the study team on research
centre is expected to go into this
question also; I think the hon. Mem-
ber himself is a member of that com-
mittee or evaluation team, if I remem-
ber aright.
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Shri P. R. Chakravertl: What is the
exact mechanism for determining the
target of village production by
associating the panchayat samities and
village panchayats?

Shri Shyam Dhar Misra: On an
institutional basis, these panchayati
raj bodies on the three-tier system,
the panchayat, the panchayat samiti
and the zilla parishad are being
agsociated in implementation of the

Pprogramme and activising the
people. ...
Shri Ranga: Activising the people

by clectricity?

Shri Shyam Dhar Misra: Of course,
we have difficulties in the sense that
an integrated approach to the extent
required is not there. Therefore, we
are trying to inter-relate the pan-
chayati raj bodies with the co-opera-
tives so that they have an impact on
the agricultural  production pro-
gramme. But the desired effect is
yet to be there, and so, we are try-
ing to improve the position.

Shri Bhagwat Jha Azad: With
reference to part (d) of the main
question, particularly, may I know
whether it is not a fact that by all
assessments made and according to
the opinions of all including those
for whom the blocks are meant, and
of those who are holding charge of
the blocks, it has been established thau
blocks are the greatest block in the
way of development, and, therefore,
they should be scrapped here and
now, and if so, do Government pro-
pose to see this through and®get it
done?

Shri S. M. Banerjee: Government

are also block-headed.

Shri Shyam Dhar Misra: My ans-
wer is that neither is this related to
the main question nor am I prepared
to agree that the block organisation
is the greatest block dn agricultural
production. This is the opinion of a
section of people; it is true that there
may be weaknesses in certain States,
and we are trying to remove those
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weaknesses and improve their work-
ing. f

Shri Bhagwat Jha Azad: Let them
take the view of the Lok Sabha.

An hon. Member:
eensus.

Let us have a

Shri Ranga: If my hon. friend would
keep his ears to what is said here,
he would find that a reply has already
come from his side also. Is it not a
fact that because the chairman of the
panchayat samitis wish to have com-
plete freedom to use these funds as
they like and as their groups like, for
political and other purposes, they sre
opposed to the functioning of the
block development officers? Is it not
& fact that in several States a demand
is” being made by the chairman of
these panchayat samitis for the aboli-
tion of this institution of block deve-
lopment officers because it is standing
in the way of their making use of
the block funds as they like?

Shri Shyam Dhar Misra: Both are
not facts.

Shri Ranga: How can he say that
both are not facts?

Mr. Speaker: It is for him to say.

Shri Ranga: How can he fly away
in the face of facts which have been
brought to the notice of Government?

Mr. Speaker: If he will write to me,
I will find out.

Shri Ranga: All right.

Shri Shyam Dhar Misra:
elarify?....

May 1

Mr. Speaker: Short Notice question.
12.00 hrs,
SHORT NOTICE QUESTION

favafegredt & oot & Faa-ww

+
SN.4. 14, Sft arewied :
it farfe g et -
Y g fey -
oY Iw
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o gTrAra fyadt
& Ho Wlo aANT :
=Y g¥R W7 TOEW ¢
o TR A :

st Ay fomar :

oY WA

=it wrfeae:

St g g
o weHwEw faaa -
=Y " " Foan
st oy :

ot Yo Ao wwi :
Y TR gTw aTem

w1 foen wet g T A FO
w357 fF

(%) 71 gewe 51 @ ¢
favafagredi qa @St & weqrawy
T w ofad wrdm gwT maig
wfaw wdiw favafaares @i
TEIE 64T AT Iq § gFEG AN
FY G, F AETHIAH 21 WA, 1966
%) 9% wIq F qraT ggaT fFqr 9av

(=) afe gi, @ 37 &Y 7t =T §
ANT I 07 FF F fau g7 gr0
w1 FgaTEy ar TE ¥

(M EET M A IR
Faa-wat # fawwma ggwma #1 g
¥ & fag & 8

(7) mag e~ g fo s @@
fawg & 1€ syvarge faar ar ;) W)

(%) afz g, at 3% waffas =
Lacit i il ac i o

The Minister of Education
M. C. Chagla): (a) Yes, Sir.

(Shrt

(b) to (e). A statement is laid om
the Table of the House.
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STATEMENT

(b) to (e). The demand of the tea-
chers is that the enhanced scales of
pay recommended by the University
Grants Commission should be imple-
mented with effect from Ist April,
1966.

On 16th February, 1965, a deputa-
tion of the West Bengal University
and College Teachers’ Association had
waited on me and I had informed
them that the Ministry of Education
would accept any revision of the pay
scales of college and University
teachers which the University Grants
Commission may recommend and that
the Ministry would also try and see
what financial assistance could be
given to the States in order to help
them to implement the revised scales.
The University Grants Commission has
since recommended certain enhanced
scales of pay for college and Univer-
sity teachers on an all-India basis.
These scales, it adopted, will remove
the disparities in the different parts
of the country. On account of the
financial stringency facing the coun-
try, it has not been possible to find
adequate resources to give effect to
the recommendations of the Commis-
sion for revised scales of pay with
effect from the 1st April, 1966. Efforts
are, however, being made to see if the
required financial resources could be
found for giving the necessary assist-
ance to all the States to enable them
t the r dations

Shri S. M. Banerjee: I rise to a point
of order.

to impl

Shri Bhagwat Jha Asad: Under
what rule?
Shri §, M. Banerjee: 376. In reply

to part (b), he has said ‘Yes'. .

Mr. Speaker: If the answer is in-
correct, there is no point of order
involved.

Shri S. M. Banerjee: The question
was based on a demons ration stag-
ed by the teachers on 21st March. In
reply to that, the Minister refers to
a deputation which m2: him on 16th
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February in connection with their
grievances. We want informalion as
of March. Is it open to the Minister
to give a reply which does not con-
cern the question at all?

Mr. Speaker: A demonstration was
staged on 21st March.

Shri §, M. Banerjee: To that he

said ‘Yes’. But what about the other
thing?
Mr, Speaker: He has said that

What else can 1 do?

Shri S. M. Banerjee: Kindly protect
us.

Shri M. C. Chagla: I do not know
what my hon. friend’s grievance is.
I have put all the facts and materials

before the House. B
oft aveiet ;W wERE, q@
wAAT HqAY St ¥ 37w oy fF ag
A WA F7 sre gF fafaw ¥ &R,
X TqT TE FAT 1 T A farror qwn-
9Ed 9T @ §, 39 ¥ A g8 qqfe
A M T Fgr oAl & fw
“Efforts are. however, being
made to see if the required
financial resources could be found
for giving the necessary assist-
ance to all the States to enable

them to impl t the recc
dations”.
@ fgei adt & s w1 qarc g

i g oA g e
auIet & JFTwdi ) feaifedt 6
FOE graeet 7f7 7t 6@ wrege s
® fawfroii 1 ar e & e &
I W1 7 i g aw W v AW
g5 g1 g8, i 6 grarEat wY
wrﬁimmmmﬁxl

qow wEy ma’-ﬁu T i
wraw § g% 7 faqr g

oft arwited : ag frar-yEr ava
Shri M. C. Chagla: My hon. friend
has not pointed out in what respect
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my answer ig incorrect. As far as my
efforts are concerned, I am in constant
discussion with the Finance Minister,
and I hope some result will come as
soon as possible. As far as I am con-
cerned, 1 am doing my best.

ot aEReY : g A waty qard
A—F7 aF ! wgE, O wie, A
R A ? Wi A oA Ay §

Shri M. C, Chagla: I can quite sym-
pathise with my hon. friend. He is
losing hig patience with me. May 1
ask him to have a little more patience
for a short time, and I will be able to
announce the decision.

oft g fag ;. FaT EFIR AT
R ar F fergea ag’ wy foid
o s ra  fiv faeeh sromee & weatta
oY weamaw @¥ &, foa #) daq Gy
g TR g 7w R g E ; afa g,
A AN foma §1 R FW § fog
ST TT FIGATEY % E§ 7

Shri M, C. Chagia: That has no
bearing on this question, but apart
from that, my attention has been
drawn, and I am looking into it.

Shri S. M. Banerjee: The last por-
tion of the statement is:

“Efforts are, however, being
made to see if the required finan-
cial resources could be found for
giving the necessary assistance to
all the States to enable them to
imp) 1t the recc dation.”
A similar assurance was given to

the teachers on 15th February, 1965:

“The Ministry of Education will
accept any revision of pay scales
for college and university teachers
which the University Grants
Commission might recommend,
and the Ministry will also try and
see what financial assistance they
can give to the States so as to
telp them implement the revised
scales. It is understood that such
revision will come into force from
the Dbeginning of the Fourth
Plan.”
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Recently, after demomstrating be-
fore Parliament, the teachers delega-
tion met the Bducation Minister, the
Finance Minister and the Prime

Minister. The Education Minister
was sympathetically helpless, the
Finance Minister gave them a long

lecture on India’s economy, and the
Prime Minister told them, “Do what-
ever you like”,

Mr, Speaker: Order, order., Is he
going to put the supplementary or
not? I cannot listen to all that. I
cannot allow that. Would he put his
supplementary now?

Shri §. M. Banerjee: He made 2a
statement. Should I not quote it?

Mr, Speuaker: The whole thing can-
not be quoted. I cannot allow him
to quote for flve or ten minutes and
then put the supplementary.

Shri S. M. Bamerjee: I have not
taken more than one minute.

Mr. Speaker: No.

Shri 8. M. Banerjee: Since the
teachers' delegation met the Finance
Minister, the Education Minister and
the Prime Minister, may I know whe-
ther a decision js likely to be taken
by Government, or whether they will
wait for an all-India agitation of the
{eachers and then react?

Shri M, C. Chagla: 1 have already
told the House that I am doing my
best to see that a decision is arrived
at as soon as possible. 1 only hope
the teachers will not set a bad exam-
ple to their students and will not
agitate.. ...

Shri S. M. Banerjee: They
starving.

are

Shri M. C. Chagla: ....take to agi-
tational methods. When they waited
on me, I told them that they should
set a better example by being discip-
lined themselves,

Shri S. M. Banerjee:
issued g statement
gone empty.

They have
that they have
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oY g WY g WA §
Fra wad A9T ¥ gRA FUA + fag
W A T TE§, ST F a1 H F fagw
sl faat & @ Jarem # e e
g1 33 we &, Afwa g gawd A
FTHFT F T ¥ I 9T w1 @
&Y faqr w51 @ 1 39 & qfooTeaew
IT A F FEAA FIA A% A YA
of 7€ & | FqT GTHTT GG T B q1F
¥ Y i 37 € Yy anfag @i §, o7
g frgerar sy W 37 &Y S
fafe ¥ aqgeafem oy fe 37 ¥
TEAE wT A A sy ?

Shri M. C. Chagla; It is not correct
to say that the Ministry has paid no
attention to their demands. My
Ministry has had great sympathy
with their demands. They asked the
UGC to recommend better gcales, and
the Ministry accepted those gcales.
But my hon. friend knows that we
are facing a very serious financial
stringency. The only question is of
finding the resources. Nobody sug-
gests they have not got a good case,
but the difficulty is to get the resourc-
es, and I am doing my best to get
them,

Shri H. N. Mukerjee: In view of
the fact that it is perhaps undesir-
able to make reflections on whatever
the teachers are proposing to do since
the Minister himself is in an em-
barrassing position in having given
an assurance which he finds himself
not in a position to implement, and in
view of the representatives of the
teachers having been told by the
Prime Minister that on her return
from America she would herselt go
into this matter, may I know if he
can assure the House that he serious-
ly intends what he says in the last
paragraph of the statement that per-
haps betore very long implementation
of the assurance which he had given
on the basis of the UGC recommen-
dations will actually take place?

CHAITRA 8, 1888 (SAKA)

Oral Answers  836g

Sbri M. C. Chagla: As | said, I am
trying my best to arrive at a decision
even bhefore the Prime Minister
returns to India. But, as I said, it is
not entirely in my hapds. We have
to consider various aspects because
this is not a matter for one year. If
we agree, it is a matter for five years
and the Finance Ministry has to try
and see whether it has the resources
to implement this for five years. But
I assure my hon. friend that I am
doing my best.

Dr. Ranen Sen: The hon. Education
Minister a few minutes ago, said that
the teachers should themselves
observe discipline. But, is it known
to the Education Minister that since
1962, in view of the fact that the
salaries of university and college
teachers in West Bengal are far 12ss
than the salaries that the teachers
elsewhere get, they were making their
demand and they did not take any
step to realise their demand, and so,
it it is known to the Minister, would
the Minister make a statement here
saying how long would the teacherg
have to wait, because, if they threaten
to strike, then the whole educational
institutions will come to a stop?
Therefore, is the Minister prepared
to make a positive statement here?
(Interruption).

Mr. Speaker: Again and again, the
same demand is coming. Order, order.

Dr. Ranen Sen: Just a minute ago,
the Minister made an observation.
The teachers, in their memorandum,
to the Education Minister, stated that
whereas Rs. 100 crores could be spent
on TV, Rs. 4 crores could Aot be
found by this Government for redres-
sing the grievances of the teachers.
Are we to accept such a statement
from the Government?

Shri M. C. Chagla: I can make this
positive statement, or rather, I can
repeat this positive statement; that I
am doing my best and I would appeal
to the teachers; they listened to my
appeal last year, and they did not
start any agitation. My appeal to
them again is that they should not .
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start any agitation. 1 am doing my
best; they should realise it and they
should not set a bad example.

=Y vy fomd : weaer wPey, fava-
faqrer & o forers & 9wy oy
TR 7 myvargs fear, s swq7
HYTT I+ FIHKT7 FT AI@TET 91 |

IfF ¥ gwT 7 wvarEa
F1 Qa1 78 fran, T9a FIHIT A qw
wieq war A@ *¥7 0 | wW FEW
FETT ¥ 13 17 faan § fe g9 a0
¥ F1 9R wwa dFem feafa
N & w1 A wgET § oA
g g s & faed 10-12 wEAY
& g Awfal § o ssedw
MNFT § qav FETA AW F A 9@
®IT §, STHY aqeaTgl ¥ wEg wa ¥
EATEHT T AT TGN ? TR IA9T JTEATY
qF 5T § W 1@ awewre feafa
T I TG Y, A & Sraar argar
g o favafagrem & ot fers § s
gTeaTgl ¥ A § Ww @wIwA
wfaF qra F7 §, IaFT AT HITAE ?

Shri M. C. Chagla: In the case of
Govewrnment servants, there was the
Pay Commission. The Government
was bound by the terms of the Pay
Commission.

ot vy famy : 7 WY wTeaTEA a1,
Iy MrTd gu A &1

Shri M. C, Chagla: Let me make it
clear to this House what is the assur-
ance that I gave to the teachers. I
said that I would refer the case to
the University Grants Commission
after I went to Calcutta and a refer-
cnce was made to the University
Grants Commission. The University
Grants Cc recom ded cer-
tain scales. The Ministry accepted
them, and then we were faced with
a financial stringency. So, there is
no assurance which I have not carried
out.
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Dr. Ranen Sen: The Central Gov-
ernment is responsible for all the
trouble that is taking place in West
Bengal.

Shri H. N. Mukerjee: In the staie-
ment, it is said:

“....A deputation of the West
Benga! TUniversity and College
Teachers’ Association had waited
on me and I had informed them
that the Ministry of Education
would accept any revision of the
pay-scales of college and Univer-
sity teachers which the Univer-
sity Grants Commission may
recommend....", :

Later, it is also stated as follows:

“The University Grants Com-
mission has since recommended
certain  enhanced scales of
pay...."”

So, he has made this assurance, Now,
he says he did not give this assur-
ance, When he has given an assur-
ance, should it not be implemented?
(Interruption).

Shri M. C. Chagla: 1 have made the
further assurance, and I have got it
verbatim here. 1 said that after
accepting them, I will do my best to
see that funds are available from the
Central Government. That assur-
ance also, I will carry out.

Shri Ranga: Sir, acceptance on the
part of g Minister of Government
means that it should be implemented.
The Minister is conscious of the fact
that in consultation with the Finance
Ministry, with the Finance Minister's
consent, he should be prepared to im-
plement it, as otherwise, no Cabinet
Minister can say in the name of the
Government, that he is prepared to
accept it or he has accepted it. When
he said that he has ascepted it, it
means that it is liable to be implement-
ed. It is bound to be implemented.
There is no other construction that
can be put upon it. And, he is an
ex-Chiet Justice.
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Shri Warior: Is it not a fact that the
West Bengal Chief Minister announc-
ed about two months back that as
soon as the UGC recommends an in-
crease of salary for the private
college teachers also to make it on a
par with that of the university
teachers, he will implement that if
the matching grant is given? What
stands in the way of giving the
matching grant?

Shri M. C. Chagla: We cannot im-
plement the scales in Bengal alone.
This is an all-India question and we
have to pay all the States who are
prepared to implement this schcme.
We propose to bear 80 per cent and
the States bearing 20 per cent. So,
we have to consider not only the case
of Bengal but all the States in India
to rcalise what the financial implica-
tiong are. That is being actually con-
sidered. I would only ask the House
to be patient.

ot v gew e ;. & qg sAan
g fF zut weOw U #Y weRa
Ty & fay o gmE g & fay
TET T FIA FT ¢ &, e fafreex
arga ¥ N warq fo @, 7 oF M-
dar 7R T ¢ | wemraw F fay Ay
ag gArafedt wrem wAww &),
Tafreet arga g, ¢ wreva fafady
Q 71 77 B Tadae g1, ' 9
I fay qF @1 & 1 ag w9AT FY w
§ W g=er yarawT A § ) & ag
wrrr | g fe wn fafieet e
AT T /AT AT F Ay Wy G
qr 1§ @ FIW IsTAA AfE gAY
AW € graa q9S g Ty WY JARY
Ay AT AR ) .

Shri M. C. Chagla: I am helpless,
because as I have pointed out, it is a
‘question of resources and financial
stringency. Even so, I am doing my
best fo see what can be done. I
have every sympathy with the
teachers and I know the contribution
they are making. I know they are very
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badly paid. 1 n.. - said so publicly
over and over again. I realise all
that, but the problem is an all-India
one and it has to be tackled on an
all-India basis.

WRITTEN ANSWERS TO
QUESTIONS

Drought Conditions in States

*834. Shri Shree Narayan Das:
Shri Eswarg Reddy:

Will the Minister of Food, Agricul-
ture, C i Devel t and
Cooperation be pleased to state:

(a) whether it is a fact that the
Planning Commission has asked the
drought-hit States to furnish full
details of scarcity conditions in areps

Dev

affected by the recent monsoon
failure;
(b) if so, whether they have

received the details and scrutinised
them; and

(c) the important aspects of facts
provided which makes for necessary
adjustments in the next year's plan?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) to (c). The
Planding Commission addressed only
the State Governments of Madhya
Pradesh, Maharashtra, Rajasthan,
Gujarat, Mysore and Orissa on the
subject. Andhra Pradesh, the other
drought-affected  State, was not
addressed as the Commission decided
later that Central Teams should visit
the drought-affected States. Reports
of the Central Teams with regatd to
all such States have been received
with the exception of Andhra Pra-
desh. These reports bring out, in
some detail the extent of scarcity
prevailing in the States concerned as
well as the es T ded
for meeting it. Amongst other things,
the Centra] Teams have suggested to
the State Governments that apart
from the relief works financed from
the non-plan budget, they might
utilise the plan schemes also for pro-
viding relief and that some of these
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schemes may be accelerated or taken
up on en expanding scale during the
current year as well as in 1986-67.

River Steam Navigation Companies

*840. Shri P. C. Borooah:
8hri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri S. C. Samanta:
Shri Subodh Hansda:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether a scheme has been
drawn up for full utilisation of the
assets of the River Steam Navigation
Companies; and

() if so, the broad outlines there-
of?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). As a result of
the recent hostilities with Pakistan,
the river services operated by the
Rivers Steam Navigation Company
Ltd. on the Calcutta-Assam route were
suspended in September, 1965. At pre-
sent a portion of the Company's fleet
is being utilised for local river ser-
vices in Assam. Proposals for fuller
utilisation of the other assets of the
Company are under consideration.

Withdrawal of Crop Levy Scheme by
Rajasthan Government

*g841. Shri P. K. Deo:
Shri P. H. Bheel:
« Shri Narasimha Reddy:

Will the Mxmster of Food, Agl'lcul
ture, C y Dev and
Cooperation be pleased to state:

(a) whether Rajasthan Government
have withdrawn the crop levy scheme
{from kharif produce, like jowar, maize
and paddy;

(b) it so, whether the Government
ot India was consulted by the Gov-
ernment of Rajasthan before resorting
to this step; and
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(¢) whether other BState Govern-
ments are being advised on similar
lines by the Govermment of India?

The Minister of State in the Minjs-
try of Food, Agricyltore, Commpnity
Development and Cooperation (Shri-
Govinda Menon): (a) Yes, Sir.

(b) No, Sir.

(c) No, Sir.

et T a7 werw AW ¥ fod w@re

*g42. wY WO AR &< : 7Y
ww, vfy, smafor feww aa @8-
W HAT Tg FATH FT T w4 fw

(%) v ag = & f& s ¥
FEft T X qATH Y AT FA F
fay a# 7wl § @7 Wy w1 freaw
foar & ; =

(=) afz gt, @1 & foq oAl a2
aqr f&g oo o @ Ied ?

e, pfa, avqufes faww awr
aEET AT § Tog-Aet (S ffr
FW) : (F) WX (@). I aF wgr
# g agw g Sfaq qeg Y grAi av
TaT FY gEl ¥ fagif wiai a3
qraTi &1 faaw €3 @ 1 §@F |
T TS STwiET geTr afafaqy
& wregw ¥ Qe wfew ¥ wluw g
T AT W g

Spray Irrigation Methods

*843, Shri R, Rumanathan Chettlar;
Will the Minister of Food, Agril-
culture, C ity Develop t and

Cooperatign be pleased to state:

(a) the progress made so far in
introducing the spray irrigation
methods in the sandy and arid areas
of the country;

(b) the result of the experiments
conducted in this behalf; and

(¢) Government's future plans in-
this regard?
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The Deputy Minister in the Minis-
try of Feod, Agriculture, Community
Devalap t and Cooperati (Shri
Shyam Dhar Misra): (a) The method
is still jn the experimental stage and
has not been introduced on any large
scale.

(b) Only one experiment on cotton
has been conducted for two years at
the C.A.Z.RI. This has shown 10 to
15 per cent less consumptive use of
water than flat or furrow irrigation
methods. However, due to very sandy
nature of soil, this difference in the
consumptive use of water does not
compensate for the high cost of instal-
ling the spray irrigation equipment.

(c) Government will take a deci-
sion in the light of results of experi-
ments. According to the present
indications, the high cost of the equip-
memt is regarded as a prohibitary
factor for large scale introduction of
spray irrigation.

Crash of Air India Plane on
Mont Blanc

*844. Shri Yashpal Singh:
Shri P. C. Borooah:
Shri C. K. Bhattacharyya:
Shri Indrajit Gupta:
Shri Ram Harkh Yadav:
Shri Murli Manohar:
Shri Lakhmu Bhawani:
Shri Basumatari:
Shri Mohammad Elas:
Shri S. M. Banerjee:

Wiil the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether Government’s attention
has been drawn to the report pub-
lished in the Times of India of 19th
February, 1966 to the effect that the
crash of the Air-India plane on Mont
Blanc on the 24th January, 1966 was
due to collision with an Italian jet
fighter;

(b) whether any enquiry has been
made to find out the correctness of
the report; and

(c) it so, the resuit thereof?
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The Minister of Transport, Awiation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

(b) and (c). Inquiries made so far
have failed to establish the correct-
ness of this report. The Freach Com-
mission of Inquiry which is conduct-
ing investigation into the accident will
look into this aspect.

Food Zones

*845. Shri Rameshwar Tamtla:
Shri Madhu Limaye:
Shri Kishen Pattnayak:
Dr. Ram Manohar Lohia:
Shri Yashpal Singh:
8bri R. 8. Pandey:
Shri D. 8. Patil:
Shri Basumatari:
Shri Vishwa Nath Pamdey:,
Shri Onkar Lal Berwa:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that Gov-
ernment have received the report of
the expert committee on food zones;

(b) if 8o, the details thereof; and

(c) the steps taken to implement
the same?

The Minister of Btate in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) No, Sir.

(b) and (c¢). Do not arise,

Inter-State Roads

*846. Shri N. R. Laskar:
Shri Liladhar Kotoki:
Shri R. Barua:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether there is any proposal
under consideration for building inter-
State roads connecting the Capitals
of all the States;

(b) whether the scheme has been.
implemented; and
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(c) if not, the reasons therefor?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) No, Sir. The Capitals of
all States are already connected by
a good net-work of roads which serve
as inter-State roads.

(b) and (c). Do not arise.

Fi st-aid Facilities at Palam Airport

“847. Shri D. C. Sharma: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether it is a fact that first-
aid facilities provided at the Palam
airport are reported to be inadequate;
and

¢b) if so, the steps taken in the
matter?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). Adequate First-
Aid facilities are available at Palam
airport. An Airport Health Officer is
always available for rendering first-
aid to injured persons. In addition,
facilities for first-aid are also avail-
able at the Air Force Medical Inspec-
tion room. Arrangements also exist
for the removal of persons requiring
‘hospitalisation, to the nearby Military
hospital.

Khandsarj Sugar Industry in U.P.

*849. Shri Krishnapal Singh:
Shri Yashpal Singh:
Shri Vishram Prasad:
Shri Bagri:
o Shri Jagdev Singh Siddhanti:
Shri Onkar Lal Berwa:

Will the Minister of Food, Agricul-
ture, C y 1 t and
Cooperation be pleased to state:

Dev

(a) whether it is a fact that several
lukhs of people are engaged in the
facture of khandsari sugar in

UP;

(b) whether it is also a fact that
this year, large stocks of khandsari
-have accumulated and that its price
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has fallen considerably resulting in
loss to the producers of sugarcane
khandsari due to a ban on its export
from the State;

(c) whether the Government of
Uttar Pradesh have represented to
the Centre to lift the ban; and

(d) 1if so, the reaction of Govern-
ment thereto

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) The exact number of
people engaged in the manufacture of
khandsari in U.P. is not known.

(b) There have been reports that
large stocks of khandsari have
accumulated in Uttar Pradesh and
there has been a downward trend in
khandsari prices. With the announce-
ment of a large quota for export of
khandsari from Uttar Pradesh, the
prices have again shown an upward
tendency.

(c) Yes, Sir.

(d) The Government have consider-
ed the matter and have decided to
liberalise quotas for export of khand-
sari from Uttar Pradesh and also the
procedure for export.
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Official Liquidator at Bombay

*851. Shri R. K. Khadilkar: Will

the Minister of Law be pleased to’

state:

(a) whether any defalcation has
eome to light in the office of the
Official Liquidator at Bombay:;

(b) it 80, the nature of such defal-
eation, the amount thereof, the per-
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son or persons responsible and the
period to which it is related; and

(¢) whether periodical inspections
of the office of the Official Liquida-
tor, Bombay have been conducted by
the Senior Officers of the Company
Law Board?

The Minister of Law (Shri G. S:
Pathak): (a) Yes.

(b) A part of the rent realised from-
tenants of Colaba Land & Mills Ce.
Ltd. (in liquidation) has been mis-
appropriated in the office. The matter
is under investigation by the Police
and the Department. The exact
amount defalcated, the period to which
it relates and the persons responsible
will be known on the completion of
the enquiries. Departmental invecti-
gation so far made indicates cash:
defalcation of about Rs. 28,700 which:
is subject to modification on final re-
conciliation of accounts. Persons
suspected have been arrested and/or
dismissed or suspended.

(c) Yes, regularly by the Regional
Director, Company Law Board.

Non-acceptance of Rupee Paymenf
for Transactions on Board the Alr
India Flights

*852, Shri Hari Vishnu Kamath:
Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased.
to state:

(a) whether it is a fact that Alr
India on its flights refuses to accept
payment in Indian rupees from Indian
passengers for transactions on board;

L2
(b) if so, the reasons therefor;

(c) whether the taboo on the rupee
will be lifted; and

(d) whether in the alternative, pas-
sengers will be allowed a more liberal
quantum of foreign exchanges?

The M!nister of Transport, Aviation,.
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

(b) This is in accordance with the
ruling of the Reserve Bank of Indla
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(¢) No, Sir.
(d) No, Sir.

Report of Secretaries’ Committee on
Drought Conditions in States

*853. Shri Shree Narayan Das:
Shri Linga Reddy:
Shri R. S. Pandey:
Shri R. Barua:

Will the Minister of Food, Agricul-
‘ture, C ity Develop and
Cooperation be pleased to state:

(a) whether the Special Committee
of Secretaries appointed by the Plan-
ning Commission to suggest action to
be taken to mect the situation arising
ofit of drought conditions has submit-
ted jts recommendations; and

(b) if so, the important recommen-
dations made and the action taken
thereon?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) and (b). A
statement is laid on the Table of the
Housc. [Placed in Lihrary, See No.
LT-5926/66.]

Rise in Prices of Foodgrains

*854. Shri Linga Reddy: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(as the role that the consumer co-
operatives are playing in arresting the
rise in the prices of foodgrains and
the distribution of the same in the
rural areas of the country; and

(b) whether there is any proposal
to increase the number of consumer
co-operative societies in the rural and
urban areas of the country?

The Deputy Mimister of Food, Agri-
culture, C ity Develop t and
Cooperution (Sh-i Shyam Dhar Misra):
Ya) As a rule, there are no separate
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consumer cooperatives being organis-
ed in rural areas. Distribution of
consumer articles in the rural areas
is being undertaken as a part of nor-
mal activity of primary agricultural
credit societies and marketing socie-
ties. In a number of States, these
institutions are running fair price
shops for distribution of foodgrains at
controlled prices.

(b) Yes, Sir. It is proposed to
increase the number of consumer co-
operatives in urban areas and select
increased number of marketing co-
operatives and village service socle-
ties for the distribution of consumer
articles in rura] areas during the
Fourth Five Year Plan.
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Quota of Imported Wheat

*856. Shri Vishwa Nath Pandey:
Shri Heda:
Dr. Mahadeva Prasad:

Will the Mm:stcr of Food, A‘rlcul-
tare, C ity Devel and
QOooperation be pleased to state:

(a) whether some State Govern-
ments have approached the Central
Government to increase their quota
of imported wheat;

(b) if so, the names thereof and
the increase demanded; and

(c) the decision taken by Govern-
ment in this regard?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Devel and Cooperati (Shri
Govinda Menon): (a) to (c). Some
changes in the monthly requirements
of foodgrains are indicated by some
of the States; others do not indicate
any such change. The monthly alloca-
tions of foodgrains from Central
<tocks are arranged keeping in view
the changes indicated by the Statc
GGovernments in their monthly re-
quirements and the total availability
with the Centre. The change indicat-
¢d in the monthly requirement by
any State loses its significance on the
expiry of that particular month as
no uscful purpose wil] be served in
comparing these changes in the re.
quircments as indicated by any State
and the monthly quotas fixed for that
State.

Large Scale Seed Farmg in Private
Sector

*857. Shri P. R. Chakraverti:
Shri D. J. Naik:
Shri Sideeshwar Prasad:

Will the Minister of Food, Agri-
culture, Commun’ty Development and
Cooperltlon be picased to state:

(a) whether Government have de-
cided to encourage large scale seed
farms in the private sector;

(b) whether Government had writ-
ten to the Indian Chatttber of Com-
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merce and Industry to assist Govern-
ment in raising food production {n
the country;

(c) if so, with what response; and

(d) how Government propose to
utilise the offer of cooperation rece-
ived from the industrialists?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Develop t and Cooperati (Shri
Shyam Dhar Misra): (a) No, Sir.

(b) The Federation of Indian
Chamber of Commerce and Industry,
New Delhi, was addressed to explore,
through its constituent Chambers of
Commerce and Industry, the possibi-
lity of its members taking up the secd
business in the country.

(c) Only one offer was received in
response to this letter to the Federa-

tion. Certain details were called for
from this party and the same are
awaited.

(d) it is proposed to interest the

private parties in the sced business,
It is for the individual entreprencurs

to work out specific schemes and
suggest what assistance, is any, is
nceded.

Judicial Enquiry into Alr Accidents

*858. Shri Yashpa] Singh:
Shri Narayan Reddy:
Shri Hukam Chand

Kachhavalya:
Shri Bade:
Shri Kajrolkar:
Shri Parashar:
Shri Rameshwar Tantia:
Shri Himatsingka:
Shrli H. C. Soy:
Shri Mohammad Ellas:
Shri S. M, Banerjee:
Dr. Ranen Sen:

Will the Minist of Tr
Aviation, Shipping and Tourism be
pleased to state:

(a) whether it has been decided to
order a judicial Enquiry into the re-
cent crashes of a Fokker Friendship
and Caravelle of the Indian Airlines
Corporation;

(b) if so, its composition; and

(¢) when it will submit its report?
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

(b) A statement giving the requisite
information is laid on the Table of
the House.

STATEMENT

The compositions of the two Courts
of Inquiry set up to investigate the
accidents to Fokker Friendship and
Caravelle aircraft are given below:—
FOKKER FRIENDSHIP AIRCRAFT

Court—

Shri G. D. Khosla, Retired Chiet
Justice of the punjab High Court.

Assessors—

1. Shri G. C. Arya, Deputy Director
General of Civil Aviation;

2. Shri Y. R. Malhotra, Directlor of
Air Safety, Civil Aviation Depart-
ment;

3. Group Captain H. D. Mehra,
Indian Air Force.

CARAVELLE AIRCRAFT -

Court— '

Shri G. D. Khosla, Retired Chief
Justice of the Punjab High Court.
Asgsessors—

1. Shri G, C. Arya, Deputy Director
General of Civil Aviation;

2. Shri Y. R. Malhotra, Director of
Air Safety, Civil Aviation De-
partment;

8. Group Captain H. D. Mehra,
Indian Air Force.

4. Shri A. B. Advani, Chiet Fire
Officer, Delhi Fire Service.

—

(c) It is
time limit

difficult to prescribe a
as it depends on the
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nature of each case. Generally such
inquiries take from 3 to 6 months to
complete.

Merger of Tourist Corporations

*859. Shri P, C. Borooah: Will the
Minister of Transport, Aviation,
Shipping and Tourism be pleased to
state:

(a) whether there is a proposal to
merge the two Corporations set up
last year for the promotion of turism,
namely, Tourist-Hotel Corporation
and the Tourist Transport Corpora-
tion;

(b) if so, the envisaged reorganised
pattern of the Tourist Department
and the Corporations for promotion of
tourism; and

(c) the circumstances necessitating
the reorganisation?

The Minister of Transport, Aviatien,
Shipping and Tourism (Shrl Sanjiva
Reddy): (a) Yes, Sir.

(b) This is yet to be worked out.

(c) The re-organisation has becn
found necessary with a view to effect
economy and better co-ordination.

Foodgrains Storage System

*860. Shri Shree Narayan Das: Will
the Minister of Food, Agriculture,
C ity Develop and Coope-
ration be pleased to state:

(a) whether the study team of
Indian and Swedish experts appoint-
ed to conduct a general! survey and
analysis of questions relating to the
establishment of an efficient grain
storage system in India has complet-
ed its work and submitted its report;

(b) if so, the broad features of its
conclusions and recommendations:

(c) whether the report has been
considered; and
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(d) if so, with what results and
action taken thereon?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

(b) A statement containing the
broad features of itg conclusions and
recommendations is laid on the table

of the House. [Placed in Library.
See No. LT-5927/66].
(¢) The interim report submitted

earlier on the port of Kandla has
been considered by the Government.
The main report is, however, still
under consideration.

(d) After examination of the inte-
rim report on the port of Kandla, it
has been decided to proceed with the
preparation of a detailed technical re-
port including engineering plans and
designs.

Agricultural Production Board

*861. Shri P. R. Chakraverti:
Shri Himatsingka:
Shri Rameshwar Tantia:
Shri D. D, Puri:
Shri Sidheshwar Prasad:
Shri Bibhuti Mishra:

Will the Minister of Food, Agricul-

ture, Community Development and
Cooperation be pleased to state:
(a) how for the composition and

powers of the Agricultural Produc-
tion Board at the Centre have been
enlarged to enable it to function effec-
tively;

(b) whether the decisions of the
Board would be treated on par with
the decisions of the Government of
India; and

(c) the provision, if any, for coop-
tion of a Minister ags a member of the
Board, when matters concerning the
particular Ministry come up before
the Board?

3068 (Ai) LSD—3.
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development amd Cooperation (Shri
Shyam Dhar Misra): (a) The compo-
sition and powers of the Agricultural
Production Board were enlarged in
the Ministry of Food and Agriculture
(Department of Agriculture) Resolu-
tion No, 2-4/65-APB dated the 10th
December, 1965 which was published
in the Gazette of India Part I-Section
1 (page 26) dated 1-1-1866.

(b) The decisions of the Board are
treated as the decisions of the Gov-
ernment of India as long as they are
within the Plan provisiong and with-
in the framework of the approved
budget provisions of the Ministries
concerned,

-

(¢) The Chairman of the Board has
powers to coopt any other Minister
as a member of the Board when mat-
ters concerning his Ministry are com-
ing up before the Board at any of
its meetings.

Report of Soviet Experty on Fishing

2931. Shri A. K. Gopalan; Will the
Minister of Food, Agriculture, Com-
munity Devel t and C tlon
be pleased to state:

(a) whether Government have re-
ceived any reports on fishing from the
Soviet experts who toured the coun-
try recently;

(b) the important suggestions made
in the report for the development of
fishing in the country; .

(¢) whether any suggestions were
made about the development of fish-
ing at Kerala sea Coast; and

(d) if so, the nature thereof?

The Minister of State in the Minls-
try of Food, Agriculture, Communitly
Development and Cooperation (Shri
Govinda Menon): (a) to (d). A team
from the U.S.SR. consisting of &
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Fishery Expert, Processing Expert and
Harbour Expert came to India for
discussions and for getting first-hand
knowledge of various fishing centres
and equipment in use in order to
determine the nature of assistance
that may be made available by the
Government of US.8.R. No report
has been received but it is expected
that concrete suggestions will be re-
ceived after the team have had con-
sultations with the authorities in
Moscow.

Manufacture of Tapioca Edible Flour
in Kerala

2932, Shrl A. K. Gopalan: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
bé pleaged to state:

(a) whether. the Food Corporation
of India is planning to establish units
for the manufacture of tapioca edible
flour in Kerala; and

(b) if so, which are the centres
where these units will be set up?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) No, Sir.

(b) Does not arise.
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Import of Wheat from U.S A.

2934. Shri Ram Harkh Yadav:
Shri Murli Manohar:

Wi!l the Minister of Food, Agricul-
ture, C: ity Develop t and
Cooperation be pleased to state:

(a) whether U.S, Government have
issucd two ‘Food for Peace’ authorisa-
tions to India for the purchase of
wheat from U.S. suppliers;

(b) if so, the details of the autho-
risations; and

(c) the quantity of wheat involved
in the authorisations and its value?

The Minister of State in the Minis-
try of Faod, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) to (c). The
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U.S. Government have issued under
PL, 480 two Purchase Authorisations
on the Ist March, 1966 and another
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two Purchase Authorisations on the
10th March, 1966 for wheat. The de-
tails of these are as under:—

P. A. No. Commodity Quantity Amount Particulars
39-183 Hard 23.492 M.T. $ 1.381,c00 Contracting period
Wheat 8-3-1966 to 30-4-66.
Shipment period
8-3-1966 10 3I1-5-1966.
39-184 Hard 30,431 M.T. $ 1,788,5¢0 —do—
Wheat
39-185 Hard 637,020 M.T. $ 37,440,500  Contracting period
Winter 17-3-1966 (0 31-5-1966.
Wheat Shipment period
17-3-1966 10 30-6-1966.
39-187 Hard 85,000 M. T. $ 4,997,000 Contructing period
Winter 1¢-3-1966 10 31-5-1966.
Wheat Shipment period

10-3-1966 10 30-6-1966,

Indo-Belgium Air Service

2935. Shri Bam Harkh Yadav: Will
the Minister of Transport, Aviation,
Shipping and Tourism be pleased to
state:

(a) whether air agreement has been
signed between India and Belgium
for the operation of air services to and
from Belgium; and

£b) if so, the dectailg thereof?

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): (a) and (b). A draft
of an Agrecement for the operation of
air services to and beyond the terri-
tories of Beigium and India was ini-
tialled in New Delhi on 4th March,
1986. The Agreement will come into
force after signaiure and ratification.
Till then, the terms of the Agree-
ment will be treated confidential.

C dity C it
£936. Shri Ram Harkh Yadav: Will
the Minister of Food, Agriculture,
C ity Devel ¢t and Coope-

ration be pleased to state

(a) whether Government have abo-
lished the different Commodity Com-
mittees including the Indian Central
Jute Committee and re-constituted
Indian Jute Development Council
amder the administration of the

Indian Council of Agricultural e Re-
search;

(b) if so, the detail and composition
of the re-constituted Board; and

(¢) its powers and functions?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Out of the
nine Central Commodity Committees,
the following five Committees in-
cluding the Indian Central Jute Com-
mittee have been dissolved with effect
from the Ist October, 1965:

(i) Indian Central Jute Com-
mitee;

(ii) Indian Central Sugarcane
Committee;

(iii) Indian Central 'Ibbnc%o Com-
mittee;

(iv) Indian Central Arecanut
Committee; and

(v) Indian Central Spices and

Cashewnut Committee.

The following four Committees will
be disolved with effect from the 1st
April, 1966:

(1) Indian Central Cotton Cem-
mittee;
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(ii) Indian Central Oilseeds Com-~
mittee;

(iii) Indian Central Coconut Com-
mittee; and

(iv) Indian Lac Cess Committee,

Consequent upon the dissolution of
1he Indian Central Jute Committee,
the Department of Agriculture is
looking after the development and
marketing work relating to jute
hitherto handled by the Committee.
For assisting and advising the Gov-
ernment of India in this behalf, an
Indian Jute Decvelopment Council has
been constituted under the Depart-
ment of Agriculture.

(b) and (c). A statement is laid on
the Table of the House. [Placed in
Lzbrar'y See No, LT-5928/66].

Central Cold Storage Advisory Com-
mittee

2937. Shri Ram Harkh Yadav: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether Government have con-
stituted a Central Cold Storage Ad-
visory Committee under the Cold
Storage Order, 1964;

(b) if so, the composition of the
Committee; and

(c) the terms, powers and functions
of the Committee?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

(b) and (c). A copy of the Govern-
ment Resolution containing the com-
position, terms and functions of
the Committee ig laid on the Table of
the House. [Placed in Library. See
No. LT-5829{66].

Supply of Foodgrains in Rationed
Areas

2938, Shri Ram Harkh Yadav: Will
the Minister of Food, Agriculture,
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C ity Devel and Ceo-
operation be pleased to state:

(a) whether Government have laid
down certain specifications of wheat
and other grains in the rationed areas
of the country for distribution and
sale;

(b) if so, the details of the specifi-
cations; and

(c) the penalty for selling under-

‘quality wheat and other grains not

responding to the specifications to the
consumers?

The Minister of State in the M.inis-
try of Food, Agri , C
Development and Cooperation (Shri
Govinda Menon): (a) to (c). All
foodgrains distributed or sold in the
country have to conform to the qua-
lity standards laid down under the
Prevention of Food Adulteration Act,
1954. The details of these standards
are given at item A. 18.06 in Appen-
dix B to the Prevention of Food
Adulteration Rules, 1965. Sale of Sub-
standard food articles in the country
is an offence punishable under the
said Act.

Paddy Procurement

2939. Shri M. G. Thengondar: Will
the Minister of Food, Agriculture,
C ity Devel and Co-
operation be pleased to state:

(a) whether it is a fact that the
paddy procured by the Food Corpo-
ration of India in Mamargudi of
Thanjavur District is sent over a
long distance for hulling purposes
and brought back to the Food Core
poration godown at heavy expendi-
ture; and

(b) if so, the expenditure incurred
per quintal on such transport and ac-
tion taken to reduce the cost of trans-
port?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Develop t and Cooperation (Shri
Govinda Menon): (a) No, Sir. The
Food Corporation of India has not
purchased any paddy in Mannargudt
of Thanjavur district.

(b) Does not arise.
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Price of Taploca

2940. Shri Vasudevan Nair:
Shri Warior:
Shri Yashpal Singh:

Will the Minister of Food, Agricul-
ture, C ity Develop t and
Cooperation be pleused to state:

(a) whether it is a fact that the
price of tapioca in Kerala State has
fallen steeply during the last few
months;

(b) whether this fall in price is
due to restrictions in export; and

(c) the steps being taken to assure
economic price to the tapioca culti-
vators?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Devel t and Cooperati (Shri
Shyam Dhar Misra): (a) Yes, in some
centres.

(b) The restriction on movement
may be one of the factors which de-
termine prices.

(c) The price position 1is belng
watched. For the present, Govern-
ment does not consider that any spe-
cial steps are called for.

e s (Feh)

2941. st wmw fay fagrit :
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Supply of Sugar to Madhya Pradesh

2942, Shri Lakhmu Bhawani: Will
the Minister of Food, Agriculture,
Community Development and Coope-
ration be pleased to state:

(a) the requirements of sugar in
Madhya Pradesh during 1965-66; and

(b) the quantity actually supplied
to Madhya Pradesh during the above
period?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Develop t and Cooperatl (Shri
Shinde): (a) Allotment of sugar to
Madhya Pradesh during the sugar
year 1965-66 (November-October) will
be about 1,64,000 tonnes.

(b) 40,000 tonnes of sugar has been
allotted to the State Government
from November, 1965 to January, 1966
and 34,985 tonnes of sugar was lifted
during the same period.

Scooter-rickshaw Fares

2943, Shri Lakhmu Bhawani: Will
the Minister of Transport, Aviation,
Shipping and Tourism be pleased to
state:

(a) whether it is a fact that the
fares of Scooter-Rickshaws in Delhi
have now further been increased and
all those rickshaws have been equip-
ped with the taxi-type meters; and

(b) if so, the details of the fares
that will now be charged and the
reasons for increasing the same?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). In view of he
increase in the operational cost of
Scooter-rickshaws, the State Transport
Authority, Delhi, at its mecting held
on 9th March, 1966, agreed to the
following increase in the fare struc-
ture in respect of these vehicles with
effect from 15-3-1966, subject to their
being fitted with an approved fare
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meter within a period of six to nine
months:—

(i) Minimum of 40 paise for the
first 1} kilometre or less; and

(ii) 10 paise for each subsequent
half kilo-metre or part there-
of.

Requirement of Tractorg

2945. Shri Madhu Limaye:
Shri Kishen Pattnayak:
Shri Maurya:

Will the Minister of Food, Agricul-
tare, Community Development and
Cooperation be pleased to state:

(a) whether Government have made
any estimate of the annual require-
ments of the heavy, mediwm and
smegl]l tractors of the Indian farmers
(excluding the demand for non-agri-
cultural uses);

(b) how much of this demand in
the current year ig proposed to be
met from indigenous production;

(¢) how much of this demand will
be met by imports and from what
countries and in what proportion;

(d) how much of the demand will
go unsatisfied; and

(e) the steps taken to curb black
market in tractors arising out of the
pressure of the increasing demand on
the limited supply?

The Deputy Minister in the Minis-
trg of Food, Agriculture, Community
Development ang Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir. The

estimated requirements for 1966-67
are as under:—
" 12-18 L.P. 6,000 Nos.
20-30 H.P. 12,000 Nos.
35-50 H.P. 2,000 Nos.
ToTrAL 20,000 Nos.
(b) 12-18 HP. 71,000 Nos.
20-30 H.P. 8,000 Nos.
35-50 HL.P. 20@}_{0:_ .
ToraL 11,000 Nos.
(¢) and (d). A proposal to import
some tractors from USS.R. and

Czechoslovakia is under consideration.
As the import has necessarily to be
Hmited, some portion of the demand
will 1emain unsatisfied.
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(e) The import of tractors takes
place through the State Trading Cor-
poration. The Corporation fixes the
prices at which these should be sold
by the agents. Check on selling
prices is exercised through periodical
sales returns submitteq by the agents.
There is no control on price of indi-
genously manufactured tractors, The
question of fixing the sale prices of
indigenous tractors is under considera-
tion.

Halinad Sch 4.

at Cal

2946. Shri Subodh Hansda:
Shri §. C. Samanta:
Shrl Bhagwat Jha Azad:
Shri P. C. Borvoah:
Shri M. L. Dwivedi:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether the Halipad Scheme at
Calcutta has been approved by Gov-
ernment;

(b) it so, where this Halipad will be
located; and

(¢) the total estimated cost of this
project?

The Minister of State in the Minis-
try of Transport and Aviation (Shrk
C. M. Poonacha): (a) No, Sir. No
Scheme for a Halipad wt Calcutta is
under the considcration of Govern-
ment.

(b) and (c). Do not arise.

Food Polytechnic at Ahmedabad

2947. Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:

Will the Minister
culture, C ity Develop t and
Coopération be pleased to state:

(a) whether it is a fact that Gov-
errnen{ propose to set up u food
polytechnic ut Ahmedabad;

of Food, Agri-
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(b) whether it would be run by the
Centre or by the State Government;
and

(c) the progremme of training in
this Institute and who will be trained
there?

The Minister of State in the Minis-
try of Food, Agriculture, Commanity
De ang Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

(b) The Food Polytechnic would be
run by a Society registered under the
Registration of Societies Act 1860
which would be financed and repre-
sented by the Central and State Gov-
ernments;

(c) It will offer training courses in
various crafts concerning food such
as bakery, food preservation including
canning and dehydration of fruits and
vegetables, cookery, waiting, and
Hotal Reception. Other items such as
fish handling, meat handling, food-
grains processing, cold storage etc.
may be added in due course. The
minimum qualification for admission
would be H.8.S.C. or its equivalent or,
by selection from among those with
experience in the craft-trade.

Tae Hym ©) R oy ey
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Assistance to U.P. Government
2951. Shri Vishwa Nath Pandey:
Will the Minister of Food, Agricul-
ture, C ity Devel t and
Cooperation be pleased to state:
(a) whether any loan or aid was
given by the Centre to the Uttar
Pradesh Government during 1965-
66 to gear up cooperative movement;
(b) if so, the details thereof; and
(c) the total amount that will be
given to the State during 1966-677
The Deputy Minister in the Min-
istry of Food, Agriculture, Commu-
nity Development and Cooperation
(Shri Shyam Dhar Misra): (a) and
(b). A loan of Rs. 25.550 lakhs and
a grant of Rs. 39.586 lakhs have so
far been sanctioned during 1965-66.

(c) This has not yet been finalised.
sirewyy farafegrag & waeafa fowm
w! vt & faefim agram
2952. ot feveAre qidw @ w0
ww, wfy, «arofoe  fawew
AT HEHTC  {AT TZ q9T HY FUA
= fe
(%) T acas g fes apdw &
#fa fawrr 7 Yo gFe 480 FUTH
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Cooperative Institutions

2955. Shri P. R. Chakraverti: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether Government have con-
sidered the suggestion of organising
training in management of officials in
cooperative institutions on the lines of
the training given to managerial per-
sonnel in the private sector;

(b) how far the cooperatives have
been suitably patterned to build up a
sector in the mational economy to
match the private sector in terms of
cost levels, porductive efficiency, busi-
ness relations and managerial skill;
and

(c) whether the Centra]l Cooperative
Stores functioning in different areas
of the country have showpn promises
to match the competition from private
enterprise? .

I
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The Deputy Mimister in the Minis-
try of Food, Agriculture, Community
Development and Cooperatioh  (Shri
Shyam Dhar Misra): (a) Yes, Sir.

(b) Cooperatives have been orga-
nised in the fields of credit, market~
ing, porcessing and distribution. They
have been assisted with trained per-
sonnel, financial assistance, supplies
of requisites, and training facilities
for members and non-official office
bearers.

(¢) Yes, Sir.

Cooperative Movement in Orlssa

2956. Shrl Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Wil the Minister of Food, Agricul-
ture, Community Development and
Cooperatfon be pleased to state:

(a) whether any loan or aid was
given by the Centre to the Orissa
Government during 1965-66 to gear up
Co-operative movement in the State;
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) and (b). Yes,
Sir. A loan of Rs, 7.692 lakhs and a
grant of Rs. 25221 lakhs have so far
been sanctioned during 1965-66 .

Development of Sugarcane Cultiva-
tion in Orissa

2957. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Food, Agricul-
ture, C ity Devel and
Cooperation be pleased to state:

(a) whether the Central Govern-
ment have given any financial assis-
tance to Orissa for the development
of sugarcane cultivation in that State
duting 1965-66;

(b) if so, the details thereof; and

{e) the total acreage brought under
sugarcane cultivation in that State
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and the total production of sugarcahe
in Orissa during the above period?

The Deputy Minister in the Ministry
of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) No separate grant
is sanctioned scheme-wise. A lump-
sum amount is, however, sanctioned
in March every year as grant for all
Agricultural Development Schemes
including sugarcane development on
the basis of expenditure incurred in
the year by the State Government.

(b) Does not arise.

(c) Information is not available at
present,

Agricultural Experts

2958. Shri Badshah Gupta: Will
the Minister of Food, Agriculture,
Commuhnity Development an8 Co-
operation be pleased to state the
cadre and number respectively of
agricultural experts under the em-
ployment of the Union Government
with monthly salary, cadre-wise?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): Information is
beihg collected and will be placed on
the Table of the House.

Assistance to Drought affected Areas

2959. Shri Shree Narayan Das: Will
the Minister of Food, Agriculture,
C ity Develop t angd Coope-
ratlon be pleased to stute:

(a) whether the States which have
been affected by drought and failure
of rains have asked for special finan-
cial assistance for tapping their under-
ground water resources to combat
drought in their respective areas; and

(b) if so, the extent of financial
assistance sought and the extent to
which assistance has been given to
them?

Deputy Minister in the Ministry of
Food, Agrictlitire, Comnmunity Deve-
lopment and Cooperation (Shri Shyam
Dhar Misra): (a) and (b). In view of
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the drought conditions in several
States, the Govermment has laid special
emphasis on the development of minor
irrigation schemes such as construc-
tion of tubewells, dugwells and instal-
lation of pumpsets. With a view to
assisting the States in accelerating the
implementation of the minor irriga-
tion programmes under the Emergency
Food Production Drive and also en-
abling them to undertake minor irri-
gation schemes in drought affected
areas, the Government of India has
afforded additional financial assistance
to various States from time to time

during the current financial year 1965-
68.

A statement indicating the origina!
outlays agreed to in the beginning of
1965-66 and additional allocations
made to the States from time to time
during 1965-66 to various States for
implementing their minor irrigation
schemes is laid on the Table of the
House, [Placed in Library. See No.
LT-5930/66].

Afd from Ford Foundati

CHAITRA 8,
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Civil Cases fileq against Central
Government

2961. Shri Gulshan: Will the Minis-
ter of Law be pleased to state:

(a) the number of Civil cases filed
against the Central Government thro-
ughout India in the year, 1965; and

(b) the cases in which the
ments were against Government
action taken on them, if any?

The Minister of State in the Ministry
of Law (Shri C. R. Pattabhi Raman):
(a) and (b). The information sought
for is not readily available. It will
have to  be obtained from various
Ministries|Departments of the Govern-
ment of India and also from the States,
and will take considerable time.

judge-
and

Profits of Air-India
2962. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Will the Minister of T
Avhtion Shipping and Tourhm be

2960. Shri P. C. Borooah:
Shri Ram Harkh Yadav:

Will the Minister of Food, Agricul-

ture, Community Development and
Cooperation be pleased to state:
(a) whether the Ford Foundation

has offered a grant of 1.3 million dol-
lars to India to support the national
food production efforts in the country;
and

(b) if so, the projects to be financ-
ed with this grant?

The Deputy Minister in the Minis-
try of Food, Agricuiture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) No offer
of any new assistance has been made.

(b) Does not arise.

P d to state:

(a) whether it is a fact that the
profits of Air India during 1865-66
have declined in comparison to  the

previous years;
(b) if so, the reasans therefor; and

(¢) the steps taken to check

the
decline?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanfiva
Reddy): (a) According to the gesults
achieved so far during the current
year 1965-66, the operating profit of
Air India has declined in comparison
with the profits for the previous years
1062-63, 1963-64 and 1964-65.

(b) The main reasons are increased
cxpenditure and curtailed operations.

(c) The steps which are being taken
to check further losses are (a) provid-
ing increase in capacity by expansion
of operations and (b) effccting econo-
my in expenditure to the extent
possible.
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Destruction of Forests

2964, Shrimati Savitri Nigam: Wwill
the Minister of Food, Agriculture,
C ity Devel t and Co-
operation be please dto state:

(a) whether any  assessment has
been made as to how many a-res of
foresis 1n each State have been des-
troyed during the Third Plan period;
and

(b) if so, the extent of acreage of
forest destroyed during the above
period?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) and (b). The required
information is being collected trom
the State Governments and will be
laid on the Table of the Sabha, when
received.

Earth Tremors

2965. Shrimati Savitri Nigam: Will
the Minister of Transport, Aviation,
Shipping and Tourism be pleased to
state:

(a) the number of earth tremors
and earthquakes recorded in India in
February, 1966; and

(b) their velocity?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). One earthquake
of moderate intensity and seven earth
tremors of slight intensity, originat-
ing in India, were recorded in Feb-
ruary, 1966. Besides, these, a large
number of earthquakes and earth tre-
mors in other parts of the world
were also recorded.
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Effect of Fertilizers on Soil

2966. Shri Hukam Chand
Kachhavaiya:
Shri Bade:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the dangerous effects of chemi-
cal fertilisers on the fertility of the
soil and the quality of food;

(b) whether it is a fact that the
fertilisers exhaust the productivity of
the soil in the longer run and make
the land barren and unproductive;

(c) whether Government are aware
of Sir Albert Howards findings in
India that fertilisers are a great
menace to the soil and upset the nutri-
tive value of the food; and

(d) whether Government are also
aware that while the Western nations
are changing to organic farming,
chemical farming is being introduced
in India?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Innumerable
scientific evidences from all parts of
the World show that chemical ferti-
lisers when properly used have no
dangerous effects. It has mnot been
established that chemical fertiliser
has a deleterious effect on the quality
of food.

(b) It is likely that under an un-
balanced system of fertiliser applica-
tion the productivity of the soil may
be adversely affected. But judicious
application of chemical fertilisers,
based on a scientific study of the soil,
can never make the land barren and
unproductive. This has been fully
verified from the results of a large
number of long-term manurial experi-
ments conducted all over the world
including this country.

(¢) Sir Albert Howard's work in
India in these fields was mainly con-
nected with the effective utilisation of
agricultural wastes by preparation of
valuable composts and his contribu-
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tions in this direction have no doubt
been important. In his well known
book written along with Y.D. Wad,
“The Waste Products of Agriculture”
published in 1831, Sir Albert pointed
to the need for keeping up the supply
of organic matter in the soil. At the
same time, he made the following
unambiguous statements which are
quite self-explanatory.

(i) “The Rothamsted experiments
undoubtedly proved that if proper
quantities of combined nitrogen, phos-
phates and potash are added to soil,
satisfactory crops for many years can
be obtained without addition of orga-
nic matter beyond that afforded by
roots of the crops grown”, and

(ii) “The view now beginning to be
held is that only after the supply of
organic matter has been adequatély
provided for, will full benefits of arti-
ficials be realised. This appears to be
a great fleld for future experiments
in the judicious use of artificials to
lands already in a fair state of fertility.

In his subsequent publication, “An
Agricultural Testament, 1940”, publish-
ed after leaving this country Sir
Albert wrote in rather strong terms
against artificial fertilisers and in sup-
port of compost.

However, with due regard to the
great savant it can be stated that the
World is now far from the realms of
“Nature’s Own Agriculture”. The
nature’s balance to maintain sustained
productivity has been tampered with
and today the crop residues which are
left over on the land, after meeting
the needs of a disproportionate” and
alarming increase in the human and
cattle populations, are hardly adequate
to ensure enough of plant nutrient
supply in the soil. The chemical fer-
tilisers have thus come to stay. As
has been stated earlier, the nutritive
value of food is not adversily affected
by chemical fertilisers and there is no
sound experimenta] evidence to the
contrary. The scientific world does
not agree that fertilisers can be a
menace; when used :n a judicious way,
they are an undoubted -asset.
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(d) The usefulness of organic
manuring cannot be denied, but it is
not a fact that Western nations are
giving up fertiliser use in preference
to the organics. The World's average
consumption of the three major ferti-
liser nutrients (N & P & K) during
1963-64 was 9.14 kg. per hectare in
comparison to India’s 3.39 kg. only.
The averages for Europe and North
America were as high as 65.61 and
17.22 kg. respectively.

Imports under PL-480

2867. Sari Wadiwa:
Shri R. 8. Tiwary:
Shri Lakhmu Bhawani:
Dr. Chandrabhan Singh:
Shri J. P. Jyotishi:
Shri R. S. Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Coaperation be pleased to state:

(a) the details of the arrangement
made £or the import of PL-480 wheat
as food for wages under Title II pro-
gramme during the current and the
next financial year;

(h) whether any State in the past
had availed of such scheme;

(c) if so, the details thereof; and

(d) the steps Government envisage
for an equitable distribution of food
for wages received under Title II
programme from the United States?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) No decision has
been taken so far regarding import
of foodgrains from U.S.A. under Title
II of PL-480 during the current or the
next financial year.

(b) and (c). In 1964, when drought
conditiong prevailed in Rajasthan, the
U.S.A. made 30,000 tonnes of wheat
available under Title IT of PL-480. A
surplus quantity of about 8,000 tonnes
out of this was subsequently diverted
towards rural works programme in
U.P. for payment of wages in kind.

MARCH 29, 1966

Written Answers 8414
Wheat under Title II of PL-480 has
also been made available for payment
of wages in kind to persons engaged
in improvement of tanks in Purulia
District of West Bengal.

(d) The procedure for distributing
foodgrains to the people engaged on
the works will be laid down by the
State Government concerned. It has,
however, been suggested to the State
Government that they may adﬁda
system of issuing coupons for
grains to ensure that only those who
are actually employed on scarcity
relief works benefit from this pro-
gramme.

Cotton

2968. Shri Kolla Venkaiah:
Shri M. N. Swamy:
Shri Laxmi Dass:
Shri Shiv Dutt Upadhayaya:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the extent of area covered by
cotton crop in 1964-65 and 1965-66;

(b) the quantity of cotton produced
in 1964-65 and 1965-66;

(¢) the quantity required by cotton
textile and yarn industry in the coun-
try; and

(d) the quantity of cotton imported
to meet the meeds of production in
the country in 1964-65 and 1965-66?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Devel and Cooperation (Shri
Shyam Dhar Misra): (a) and (b).
According to the all-India Final Esti-
mate of Cotton, 1964-65, total area
and production of cotton for 1864-65
were 8,154 thousand hectares and
5,408 thousand bales of 180 kgs. each
respectively. Similar information for
1965-668 is expected to be available
sometime in the month of July, 1966
(after the close of agricultural year,
1965-66).

(c) The total mill consumption was
6,372 thousand bales in 1964-65 and is
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expected to be about 6,000 th d Deve nt and Cooperation (Shri
bales in 1965-88. Govinda Menon): (a) Yes, Sir.
(d) The imports in 1964-65 were (b) No, Sir.

850 thousand bales. Similar infor-
mation for 1965-66 will be available
after the close of the season in
August, 1966.

Food Policy

2968. Shri Madhu Limaye:
Dr. Ram Manohar Lohia:
Shri Maurya:

Will the Minister of Food, Agricul-
ture, Community Develapment and
Cooperation be pleased to state:

(a) whether it is a fact that he has
circulated a note to Congress M.Ps.
regarding Food Policy Alternatives;

(b) whether the nate envisages any
change in regard to Government
policy on zones, procurement and
State trading; and

(c¢) it so, the nature of this change?

The Minister of State in the Minis-
try of Feod, Agricnlture, COmmunlty

(c) Does not arise.

Fertiliser Supply ta Maharashira

2971. S8hri D, D. Mantrl: Will the
Mm)ster of Food, A(ﬂcnltnre, Com-
munity Develop to
be pleased to state:

(a) the quantity of fertilisers sup-
plied to Maharashtra during 1863-66
so far;

(b) whether there is any proposal
to increase the quota of fertilisers
during 1966-67; and

(c) it go, the details thereof?

The Deputy Minister in the Ministry
of Food, Agriculture, Commaunity
Development anq Cooperation (Shri
Shyam Dhar Misra): (a) The requi-
site mformntion is appended below'

l\md nf t‘crnhscr nllolmen( Qummy
(1965-66) Supplied till

7-3-‘966

(Tonncu) (Tonnes)
Sulphate of Ammonia 1,28,820 1,28,820
Urca 41,775 31,700
Ammontum Sulphate Nitrate 7,640 6,363
Calcium Ammonium Nitrate 9,404 5,007

Ammonium Phsphate 2co0 ..

Ammonium Chloride. 1,C00 972

(b) and (c). Allocations for 1986-
67 are under consideration and will
be made in favour of the State Govt.
on quarterly basis according to the
usual practice. In view of the ex-
pected improvement in the total
availability of fertilisers during 1966-
87, allotments to the State of Maha-
rashira from the Central Pool during
1966-67 are likely to be higher than
in 1965-66.

abt

C.D. Blocks in Mah

munity Develepment and Coop
be pleased to state:

(a) whether the Government of
Maharashtra have requested the Cen-
tral Government to increase the allo-
cation for C ity De t
Blocks in the State during 1968-07
and

(b) it so, the details thereof?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

! t and Cooperation (Shri

2972. Shri D. D. Mantri: Will the
Minister of Food, Agricglture, Cam-

Bhillde) (a) No, Sir.
(b) Does not arise.



8417
Ship-building Yard in Gujarat

Written Answers

2973. Shri R. S. Pandey:
Shri Yashpal Singh:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether any negotiations have
taken place between the Governments
of India and Yugoslavia to set up a
ship-building yard in Gujarat; and

(b) if so, the details thereof?
The Minister of Transport, Aviation,

Shipping and Tourism (Shri Sanjiva
Reddy): (a) No, Sir.

(b) Does not arise.

e diw W Ew

2974. it wiad :
sft o faro arfew :
ot fagwwrg at¥a:
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AT APET HST g T F FAT
@ fF :

(%) =1 9g 79 g f5 saew #
afa w3 At 3fer & afem fem &
5 A ¥ ogwe & fAo deRw
FER 4 T GG T HET
AAFAOTH gAY TaEAT AT T 9

(@) afz g, av o3 =17 a9t %
A fad W owEw § qewart
wiFd W § 7

e, yfa, awufoe fawa aar
|EeTe Harern § goEwt (st mawe
fawr): (%) Fdw gy FaT 1964
56 79T 1965-66 ¥ Wafe & & JvwF
A & swfre A ¥ S ®
faq #hm gmfaa QAT § A
T gl ® faellw @greer &
g

(&) = & aeganT fara
fre s} o —

1964—65 1965-66

R v oA =0 e lat
Wi AW 12,310 19,002
T 9,582 3,75,000 1,32,000
Lacs 10,000 3,885 4,000 7,000
Iy 1,950 51,239
sy 10,600 1,02,282
AR 14,400 2,61,000
Ifrar 3,00,000 5,000 15,45,000 9,65,000
L] 11,000
TN 22,800
I 4,00,000 23,000

@ ¥ ufafom @z et & o st § fed wfwe &1
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Fixed Deposits accepted by a Company
in New Delhi

2975. Shri Yashpal Singh:
Shri Onkar Lal Berwa:
Shri Gulshan:
Shri Warior:
Shri Jagdev Singh Siddhanti:

Will the Minister of Law be pleaged
‘to state:

(a) whether any complaints have
been received from the public that one
private limited Company of Connaught
Place, New Delhi has taken a total
sum of Rs. 25 lakhs as Fixed Deposits
from the public at 12 per cent interest
and is now refusing to repay the
‘amount on the date of maturity;

(b) if so, the action taken thereon
especially when this Company has not
:submitted their Balance sheets during
the past 3 years; and

(c) the steps Government have
taken or propose to take to safeguard
future interests of the public?

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
BRaman): (a) The Company Law
Board have received complaints
against a Private Limited Company.

(b) In view of the complaints and
in view of the fact that the said com-
pany had defaulted in the filing of
the balance-sheet for the year ended
30th June, 1964 with the Registrar of
Companies, a detailed examination of
the company’s books of account was
undertaken by the Directorate of
Inspection and Investigation of the
Company Law Board. The company
and its directors were prosecuted for—

(i) non-filing of the accounts for
the year ended 30th June,
1964; and

(ii) non-flling of the annual return
for the year 1964. The pro-
secution resulted in conviction
of the company and its officers
and imposition of a fine of
Rs. 2,000. The Court has also
directed the officers of the

3068 (Ai) LSD—4.

company to flle the accounis
by 5th May, 1966. In respect
of the non-filing of annual
returns and accounts for the
year ended 30th June, 1965,
the company has been issued
show cause notices as to why
prosecution should not be
launched and if the accounts
are not flled before the end
of this month, prosecution
will be launched against the
company and its officers.

(c) Further steps will be consider-
ed after examination of the report of
the Directorate of Inspection and
Investigation.

Palam Airport

2976, Shri Basumatarl: Will® the
Minister of Transport, Aviatiom, Ship-
ping and Tourism be pleased to state:

(a) whether jt is a fact that the
transfer of Palam airport from defence
to the civil authorities has resulted in
an increase of income; and

(b) it so, to what extent?

The Minister of State in the Minis-
try of Transport and Aviation (Shri
C. M. Poonacha): (a) Yes, Sir,

(b) The increase in {income on
account of landing/parking charges
during the period 1st April, 1965 to
28th February, 1966 has been about
Rs. 3.75 lakhs.

Supply of Foodgrains to Mysore

2077. Shri Linga Reddy: Will the
Minister of Food, Agricul Com-
munity Development and Cooperation
be pleased to refer to the reply given
to Unstarred Question No. 2180 on the
15th March, 1966 and state:

(a) the action taken by the Cen-
tral Government on the request of the
Mysore Government for supply of
foodgrains; and

(b) when statutory rationing will
be introduced in Bangalore, Kolar"
Gold Fields, Davanagere and Bhadra-
vati on the basis of the Central sup-
plies? .
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The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) The Mysore
Government have been told that the
Central Government will be in a posi-
tion to supply to Mysore 50 to 60
thousand tonnes of wheat and milo
per month but could not say what
quantity of rice will be supplied to
Mysore.

(b) No date has been fixed for
introduction of statutory rationing as
yet.

Deep-sea Fishing

2978. Shri Dasaratha Deb: Will the

Minister of Food, Agriculture, Com-
ity Devel t and Cooperati
be pleased to state:

(a) whether any effort is being
made in India to develop the techni-
ques of deep-sea fishing;

(b) if so, what are those States that
are developing this industry; and

(¢) the type of aid being given to
them from the Centre for the deve-
lopment of this industry?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

(b) States of Gujarat, Kerala,
Madras, Maharashtra, Mysore and
Orissa.

(c) The Centre assists these States
in developing fishing ports and in
obtaining marine diesel engines and
fishing equipment from foreign coun-
tries against credit arrangements.

« Y weht wfw
2979. &t ¥o frro arfew
@t waw

wr W, pfy, avqufoe fewrw
O GPETT FAY g FA ¥ AT w67
f& :

(%) wrm § TomR @ gfw
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M.Ps’. Consumer Co-operative Stores,
New Delhi

2981. Shri Sidheshwar Prasad: Will
the Minister of Food, Agriculture,
Community Development and Co-
operation be pleased to state:

(a) whether it is a fact that the
Consumers Co-operative Stores, New
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Delhi, for Members of Parliament has
been closed;

(b) if so, the reasons therefor;

(c) whether its accounts have been
audited and whether audit report will
be laid on the Table; and

(d) the reasons for not entrusting
the ration distribution work to this
store?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir.
The Consumers’ Cooperative Stores,
New Delhi for Members of Parlia-
ment has not been transacting busi-
ness for the past few months.

(b) The store incurred losses in its
business.

(c¢) Yes, Sir. Accounts up to 30th
June, 1965 have been audited. A copy
of the audited balance-sheet is placed
on the Table of the House. [Placed
in Library. See No. LT-5832/66].

(d) The society did not apply for
any ration shop.

Ban on serving Rice and Rice
Products

2982. Shri P. C. Borooah: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether hotels in Delhi have
been prohibited to serve rice and rice
products on Thursday in the after-
noons; and

(b) if so, the estimated extent of
saving in rice on account of the pro-
hibition on serving of meals on Mon-
day afternoons and the above pro-
hibitory order in Delhi?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Devel t and Cooperatd (Shri
Govinda Menon): (a) With effect from
the 15th March, 1968 the catering
establishments in Delhi have been
prohibited to serve rice or its pro-
ducts on Thursdays. The prohibition

is eflective for the whole day and
night and mot in the afternoons only.

(b) The extent of saving has not
yet been worked out.

Prices of Edible Oils, Oil Seeds and
Vanaspati Ghee

2983, Shri P. C. Borooah: Will the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) whether it is a fact that there
has been a sharp rise in the prices
of edible oils, oil-seeds and Vanaspati
ghee this month;

(b) if so, how the prices of diffe-
rent items at present compare with
those at the beginning of each of the
three months in the current year; and

(c) the reasons for the increase?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) There has
been some increase in prices during
the current month.

(b) A statement giving the requi-
site information is laid on the Table
of the House. [Placed in Library, See
No. LT-5933/66].

(¢) The increase in prices in recent
weeks may be attributed among other
factors to expected shortfall in pro-
duction in the current year.

Depot Managers of Milk Booths

2984. Shri Thimmalah: Whill the
Minister of Food, Agriculture, Com-
munity Development and Cooperation
be pleased to state:

(a) the pay and allowances payable
to the Depot Managers and Depot
Assistants of the Delhi Milk Scheme
as fixed in 1959;

(b) the rise in their emoluments
sanctioned from time to time since
then till date in view of the rise in
the cost of living index during the
last six and a half years;
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(c) whether the rise in their emolu-
ments granted in the past years any
relationship to the rise in pay, dear-
ness allowances and compensatory
allowance granted to the other full-
time employees of the Scheme during
the period;

(d) if the rise in the emoluments
of the former is disproportionately
low compared to the other staff of the
Scheme, the justifications for this
differential treatment except for the
fact that they are part-time workers;
and

(e) the ratio in the numbers of
these two categories of part-time
employees and the other full-time
employees of class III and upward of
the .schemc'.'

The Deputy Minister in the Minis-
tey of Food, Agriculture, Community
Development and Cooperation (Shri
Shinde): (a) A Depot Manager gets
a fixed remuneration of Rs. 50 per
mensem and Depot Assistant Rs. 2§
per mensem as fixed in 1959.

(b) There has been no increase in
these remunerations. However, since
1st November, 1962, they are allowed
weekly off or wages in lieu thereof
on pro-rata basis, if they are asked
to work on the weekly off day.

(c) and (d). Depot Staff is employ-
ed on part-time basis, for the morn-
ing or evening shift. This remunera-
tion is in no way connected with the
rise in the cost of living index or with
the pay and allowances of regular
Government servants.

(e) Approximately 2:1.

12.17 brs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CONCENTRATION OF PAKISTANI
TROOPS ON RAJASTHAN, PUNJAB AND
JAMMU AND KAsEMIR BORDERS

oft qoarer foy  (deT) K
T W Age & frefafaa
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Pak, Troops on
borders (C.A.)

faag M7 gfqwar @@ w7 s
feam wTgaT g WX S w7 § F
g W AR X TF T & —
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FwT Y dwrd v afeeT dm
& o & wwra

The Minister of Defence (Shri ¥. B.
Chavan): Government are aware of
the presence of Pakistani troops on
the Pakistan side of the Rajasthan,
Punjab and Jammu borders with West
Pakistan. A careful watch is kept on
the situation across our borders.

@t grarw fay : 7w Afa-
T AT FT AT Z) ARA & IF TRIA
A W) T, I IPIA qIfEEE &
w7 feqr ¥R #7r fF g e
F W I I AL A A9 e
fEq Fwie & A & g & far
g gfage 7 Sodd ? gua aaR
¥ gg A w0 #7 A A fear g
WX T 38qeq T M G FT &G
T ¥ A AR T 9T W7 Iq FT

e

Shri ¥, B. Chavan: Certainly we
have seen the statements made by
some of the Pakistani leaders, includ-
ing Mr. Bhutto. Possibly they are
trying to put a wrong interpretation.
Our interpretation is: they cannot do
that.

o fewre qrdn  (FEEIL)
aWEE &1 qg IJeW a1 fe A aTH
B EE 5 W ¥ WM W e
ardfy, ¥few afear & g
geafan w9 W ¥ Twr
T @ 1 I ¥ ZaT A, oIW Faw
T T AW § I AT W WA g,
ag aE g A At 2 1 & o
I g 5 @ ¥ ey ¥ aER
wrafafer P wF e AW, .
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ww W : OF § e e
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oW WY : qgH d §ATS OF
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& g™ &7 qTw 2 oy XA & wer
THEIT

Shri Y, B. Chavan: Sir, according
to my information they have with-
drawn from the Chamb area and even
from the Rajasthan area also. Thty
have withdrawn and gone back to the
5th August line (Interruption). This
is one question that he has raised and
1 am trying to answer only that ques-
tion. He has raised many other ques-
tions. He has raised the question
about some fear complex prevailing
in some of the villages on our side of
the border. 1 have not got any in-
formation about it from the Rajasthan
Government. It at all there is some
sort of fear complex in the minds
of our people on our side of the
villages, T am sure the Rajasthan
Government must be taking neces-
sary steps about it.

Shri Kapur Singh (Ludhiana): Are
Government prepared to meet ade-
quately a concerted Pak-Chinese ag-
gression against India today or to-
morrow? That is what we want to
know.

Shri Y. B, Chavan: Yes.
ot oW yow T (W)
qIfFET AT T & are o a

Pak. Troops on 8428
borders (C.A.)

GG BN AT FT QT AW A A
A WEY § 97 & TAT WY AW g
t & ofem @k fams afew
@Y | D& a7 § I AN wfawrd
&2 g W AR § | @ Ay o
@ G o) qee B
fawmat ®1 WY oY agi X seEw e
T & 1 A A9 A A @
U TR T8 F ¥ wEw Ior W ]
a1 JEAT AgEr & arfe A @aR dar
A RE T A Wk ofswm amg
QUENY T 994 & ¢ JeEr qngar
g frmram T g ?

Shri Y. B, Chavan: Sir, if I hnve
understood the hon. Member, his point
is whether there is any unusual con-
centration on the other side of the
border. As I said in my statemcut,
we are aware of the presence of Pa-
kistani troops on their side of the
border, but I have not yet come
across any unusual concentration, as
you may call it, or any concentration
which might indicate any offensive
posture at the prescnt moment. I cam
only say that we have taken all stepe
about defensive measures in regard
to this particular matter. That is el
that I can say.

Shri Harish Chandra Mathur
(Jalore): This concentration on the
borders apart, may I know what are
the other warlike preparations which
have come to the notice of the hon.
Minister—regarding armg and ammu-
nitions, getting Chinese leaders, their
pacts with them etc, and what is his
reaction?

Shri Y. B. Chavan: Warlike pre-
paration is in their attitude, the way
they are talking about Tashkert, the
way they paraded the Chinese equip-
ment, the way the Chinese reacted
after the President's visit and so on.
These are some of the indications
which, really speaking, call for us to
be wide awake, and we cannot afford
to be complacent about this matter
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i gwn wx wgww (Yaw)
qIUEZ AHRIT AT gWT § T W
gafg gor & e A1 aTeEw v A
7 AT TF LT AN 7 TEH) F TS
¥ @Y gwemr 91 @y W @l aTs
 qET AT @I} | AT AR 9T
AT T & Y g Egd e

#ft X ®W FO ZEE AT W@ q1
o g7 74T 91 fF AT qreEe gERYAT
T F A TH WIT BT ARG A @ |
o) AHOFT ¥ ZAR AT HeAr T ¢
& | Tew § e ot & o vy
¢ 5 oft wr@ Fei ¥ gw W
qifeeT & ar g HAT AT & A
g9 I felt so A w3z A @
fore avg ¥ &0 ¥ 9T §F 5 T
arme gaaar feor § St aww @
wRAET F A GF T ZH G GO
N AT w@ B dAC G owET |
& o gen § fF oW g § R
# wfafem & 3 7

Shri Y. B. Chavan: The relevant
part of the question was about the
Tashkent Declaration, whether it is
binding on both the parties. Obvious-
ly, any agreement is binding on both
the parties. It cannot be binding on
merely the Indian side. There was no
question of coercion or pressure on
India to accept the Tashkent Agree-
ment.

Shri’ Karni Singhji  (Bikaner):
With the background of the Pakistani
bombing of some of our border cities
like Jodhpur, Amritsar and Feroze-
pur, I would like to know if Govern-
ment have taken adequate steps for
the defence of our cities all along the
border by providing them with anti-
aircraft guns, fighter aircraft bases
within striking distance, speeding up
of the building of border roads and
the sinking of tubewells in the
desert areas for providing water to
our soldiers?
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Shri Y, B. Chavan: The hon, Mem-
ber has made very useful suggestions
on this question. The air defence of
any particular city certainly raises
many questions, many aspects, of
which communication is very im-
portant. Government have taken
certain steps in the matter. About
the wells to which he made a refer-
ence, I will have to look into it.
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dfigen wrwENT: 0F W
FT IAT TG WA )

T WEA T WY 43 STy |
IEF qIT W A Y T 2

ot go Wlo  wwt  (FYR)
AIHT FAHT & A< AT QW Y SAAT
¥ @ wH-sa FH wifs A age A
4 | ¥4 3 B e & W@ § WK
¥ W W o g § 5 ofee
ATMEE T T FEEAA T G
Fomm A g 5 @ ww A F
M ¥ ifgs gfaa f1 oo T3
famrmg ? afcgray sedr  w
sffrar & ?

RN agm Y W oy
Jrmg ARz T @ ? Ge1 A @
IR TFEET TEAT 2

Shrl Y. B. Chavan: I said about
this attitude of some of the leaders
on Pakistan side to the Tashkent
Declaration. I did make a reference
to it. Naturally, we are keeping the
Russian Government, Russian
authorities informed from time to
time as to what is happening. I am
sure the Russians themselves are
watching this very carefully. On our
side I think we should not show any
weakness in observing the Tashkent
Declaration. We should strictly
follow the Tashkent Declaration, as
we have agreed to..

ot WY (wefr ) o aeww @w-
R ¥ I ofew@ & o T @
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¢ o N I T A §, AR IEE
X T T W AR Y AT

Shri Y. B. Chavan: Sir, some of
these questions like writing to the
Pakistan Government are dealt with
normally by the External Affairs
Ministry. I will have to consult
them in this matter before I say any-
thing about it.

Shri Mawrya: My question s
-different. Have you written to them?
Have you protested to them?

Shri Y. B, Chavam: In some cases
“yes”. o

Shri Maurya:
their reply?

Have you received

Shri Y. B. Chavan: I think the hon.
Member is certainly entitled to cross-
examine me. I do not deny him that
right. But what 1 am saying is that
the writing notes etc. are done by
the External Affairs Ministry. I will
have to consult them before I give
any reply.

Shri P, C. Borooah
May I know whether concentration
and re-mobilisation of Pakistani
troops are aimed at spoiling the
prospect of aid by USA to India and
to make USA impress upon our
Prime Minister that she should
negotiate on Kashmir with Pakistan
before getting food supplies? Have
Government received any  such
indication?

(Sibsagar):

Shri ¥, B. Chavan: Really speak-
ing, by asking that question the hon.
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Member ig giving his own assess-
ment of the intentions of Pakistan, I
can say, well, it is quite possible that
they may be their intentions; may
be also that they are trying to im-
press their own people and trying to
cover up their weakness. I do not
know.

oft vy fem@ (W) : faedr
forar af ¥ Toreg ¥ At
e ¥ gaTdr 24 WG o ofeer
¥ F wen femr a1 & wmww
aga g fe #om w4 & fraw fw
T T AW B W A F AW AW
frqr mar qv Wik I ¥ FU g TAS
viar & f& qifesart 39T w1 W oA
N A ¢ A mfwmﬁv[‘;:w
tar gard o wfw @ 9w O W oW
I qIfeETET 8T & HEW §) T
g7

auR gm0 W FET A
o w § A fgr Ay o

8432

Shri Y. B. Chavan: There are no

troops on our side of the border;
whatever troops are there are on
their side of the border.

ot Wy fomd :  qgY & wA
Lo il

o v ;A I8 N g
TE &

ot oy fomd ¢ MY @ R qw
fs it ag afeAr @k Y L.

o wgw : Ty osg b fe
w4 " &5 Iy |

st vy fomd :  qEY A1 TR
¥ § Hfew a9 s e O
o &% o Qur gun &, o wreR
Fa ¥ gwr, ofewm & urew
%migw.....
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Shri Y. B. Chavan: There is no
question o! appointing a commission
en this.

o TM HANEC ANfgar - sewt
T,

WEH  WET . TH §a w7
w B A @ L

o TR AT WifgEr WX
BT W aE ¥ AR A oqg mew
IER BYar T,

oo g

aw T €T qw_AT |

% ar s O

To W WAgT wWifgm ;=
foc s Y avard ¥ fgwm 0 TR

——
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12.32 hrs.
PAPER LAID ON THE TABLE

ANNUAL ACCOUNTg OF THE CoMMIS-
SIONERS FOR THE PORT OF CALCUTTA
AND AUDIT REPORT

The Minister of State in the Minis-
try of Transport and Aviation (Shri
C. M. Poonacha): With your peTmis-
sion, Sir, I beg to lay on the Table
of the House, on behalf of Shri Sanjiva
Reddy, a copy of the Annual Accounts
of the Commissioners for the Port of
Calcutta for the year 1963-64 along
with the Audit Report thereon.
[Placed in Library. See No. LT-5922/
66].

12.32% hrs.
MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report the
following messages received from the
Secretary of Rajya Sabha:—

(1) “In accordance with the
provisions of rule 127 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, T am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sit-
ting held on the 28th March, 1966,
agreed without any amendment
to the Armed Forces (Special
Powers) Amendment Bill, 19686,
which was passed by the Lok
Sabha at its sitting held on the
21st March, 1966.”

(2) “In accordance with the
provisions of sub-rule (6) of rule
186 of the Rules of Procedure
and Conduct of Business in the
Rajya Sabha, 1 am directed to
return herewith the Appropriation
Bill, 1966, which was passed by
the Lok Sabha at its sitting held
on the 22nd March, 1866, and
transmitted to the Rajya Sabha
for its recommendations and to
state that this House has no recom-
mendations to make to the Lok
Sabha in regard to the said Bill.”
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12.323 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

EIGHTY-THIRD REPORT

Shri Krishnamoorthy Rao (Shi-
moga): Sir, I beg to present the
Eighty-third Report of the Committee
on Private Members' Bills and Resolu-
tions.

CHAITRA 8,

1233 hrs.

PUBLIC ACCOUNTS COMMITTEE
FoORTY-SIXTH REPORT

Shri Morarka (Jhunjhunu): Sir, I
beg to present the Forty-sixth Report
of the Public Accounts Committee on
Audit Report (Civil) on Revenue
Receipts, 1965 relating to Income-tax,
Other Revenue Receipts and “Gene-
ral”.

12.33} hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

TWENTY-SECOND REPORT

Shri D. N. Tiwary (Gopalganj): Str,
I beg to present the Twenty-second
Report of the Committee on Public
Undertakings on Indian Drugs and
Pharmaceuticals Limited.

1233} hrs.

STATEMENT RE. FOOD SITUATION
IN WEST BENGAL

Mr. Speaker: Shri Subramaniam to
make the statement.

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): Shall 1
lay it on the Table or shall I read
it out?

Mr. Speaker: Is it a long one?

Shri C. Subramaniam: Yes, it is
about flve pages.

Mr. Speaker: It may be laid on the
Table of the House. I will get it
circulated.
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[The statement was laid on the
Table—Placed in Library. See No. LT~
5923/66].

Shri S. M. Banerjee (Kanpur):
have got a copy.

We

Shri Indrajit Gupta (Calcutta South-
West): We would like to put a few
questions,

Mr. Speaker:
questions.

Shri Indrajit Gupta: We had tabled
a calling-attention notice.

Shri S. M. Banerjee: Our names are
there.

I will allow a few

Mr. Speaker: I have received the
notice. I will allow them. Shri Yash-
pal Singh. . . .Does he want to puj a

[Mr. Speaker]

Some hon. Members: We do not
know what the statement is.

Mr. Speaker: When I said that it
might be circulated, some hon. Mem-
bers said that they had got the copies.
What can I do?

Shri Indrajit Gupta: You can fix
some time later on today, at 3 or 4
o'clock.

Mr. Speaker: I can put it down for
tomorrow.

Dr. Ranen S8en
Yes, that is better.

(Calcutta East):

Mr. Speaker: All right; then I will
put it down for tomorrow.

12.34 hrs.
DEMANDS FOR GRANTS—contd.
Mm1sTRY OF DEFENCE—Contd.

Mr. Speaker: The House will now
take up further discussion and voting
on Demand Nos. 4 to 8 and 114 relat-
ing to the Ministry of Defence for
which 8 hours have been allotted.

Hon. Members desirous of moving
their cut motions may send slips io:
the Table within 16 minutes indicat-
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[Mr. Speaker)

ing which of the cut motions they
would like to move,

Shri Krishnapal Singh may continue
his speech.

Shri Krishnapal Singh (Jalesar):
Mr. Speaker, Sir, yesterday when the
House rose for want of quorum, I was
speaking on a very important point,
namely, the establishment of combin~
ed headquarter for all the Services.
When I said that having different
headquarterg for each of the Services
might result in some delay whenever
operations were taken in hand and
whenever ground troops were in need
of support from the Air Force, the
hon. Minister shook his head. If by
thdt I am to understand that there
can be no delay, it is a very good
sign. But having separate head-
quarters for each of the Services, in
my opinion, would certainly lead to
delay.

Recently, a very good book has
appeared written by Lt. Col. Powers
of the American Armed Forces and
this is his opinion:

“Technological advances in
weapons, equipment and com-
munications have been unbeliev-
ably swift and complex and the
era in which Army, Navy and the
Air Force were separately em-
ployed is now long past. Instead
(and this is not widely recognis-
ed) all military elements of U.S.
power are now a part of a single
integrated organisation for
De, an or tion in which
all U.S. forces are employed by
unified and specified command.”

The book is called “A Guide to
National Defence” by Lt. Col. Powers.
It is a very recent publication and
he has really shown how at present
the American defence is organised.
Therefore, I repeat that it will be in
the interest of efficiency and quick dis-
posal of work if we have a single
headquarter in which the - staff is
drawn from all the three Services.
They should tdke up ths job of collec-
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tion and dissemination of informatien
and also undertake combined plan-
ning. These days one could not con-
ceive of any operation in which only
one arm would be used. This is a
very important suggestion and I hope
that the Defence Minister will pay
due attention to ‘it,

Now, I come to the present situa-
tion. We just had a series of ques-
tions about the situation on the
Pakistan border. We are all aware
that ever since the Tashkent Agree-
ment was signed, the attitude of
Pakistan has been very clear. There-
fore, as the Defence Minister says
we should observe that Agreement,
that Jdoes not seem to be a proper
attitude. The Government used to
say the same thing about the Kutch
Agreement and we find now that it is
almost forgotten. If Pakistan is not
prepared to abide by the terms of
the Tashkent Agreement, I do not
see how we can abide by that
Agreement.

Let me now say a few words about
the recent operations against Pakis-
tan. We have seen the valour and
the courage of our troops with which
they fought amd the individual acts
of gallantry performed by them,
specially by the young officers of the
Air Force, the armoured corps and
some infantry units. They all have
put a very good show. But to those
who observed the operationg from a
distance, a few points do appear
which need clarification. One of
them is why was Pakistan allowed
to take the initiative jn Chhamb-
Jaurian sector; why did we not have
sufficient number of troops to meet
such a well planned and such a
large scale attack launched by Pakds-
tan? FEither our intelligence sys-
tem had been defective or else somse-
thing was wrong with our planning.
It was the Air Force which came to
our rescue; otherwise, it was a very
dangerous move and we were cer-
tainly quite unprepared for it. I hope
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in future operationg the hon. Defence
Minister will see that the initia-
tive does not always pass on to the
other side.

The second point is in regard to
the large number of casualties. It
was only a 20-days’ fight and we had
over 12,000 casualties—killed, woun-
ded and missing. It does seem to
be a very large number.

Another well-known authority, Mr.
Suntzu, wrote a famous book in
China between 400 and 500 B.C.
He is regarded as a greater authority
than the German writer. Clausewitz.
Authors like Liddel Hart one of the
best known writers on military
matters these days, says that Mr.

Suntzu’s book is a concentrated
of wisdom; he considers it
superior to Clausewitz’s book on

war. This little book “The Art of
War”, contains more information than
what is given out in the twenty
books which Liddel Hart has writ-
ten. About strategy he says:

“He believed that the skilful
strategist should be able to sub-
due the enemy army without en-
gaging it, to take his cities with-
out laying seige to them and to
overthrow his State without
blooding swonds.”

This may be an ideal which is not
always capable of being achieved,
but the number of casualties should
be in proportion to the gains. In
this particular case, a man like me,
who only saw the fighting from a
distance, feels that our troops suf-
fered an unduly large number of
casualties. 1 suppose the hon. Minis-
ter will be able to give us a clesrer
picture.

The third point, which is of great
importance, is this. I have been able
to know from a very reliable source
that at least on ome occasion there
was fighting between two of our
own formations; it is nothing very
strange; it does happen; this thing
has happened in the past also. It
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shows that there was some defect in
the orders and in our equipment. One
particular thing to which I have been
trying to draw the attention of this
House gince 1 came here is the infra
red equipment, The infra red
equipment is meant for night fight-
ing. Even the Pakistani tank had
the infra red equipment. I do not
know why our Government have not
been able to provide our troops with
infra red equipment, (Interruptions)

Shri Brij Raj Singh—(Kotah Jha-
lawar): We did very well even with-
out them.

Shri Krishnapal Singh: For that
performance our troops deserve cre-
dit and not Government. They did
so well with inferior equipment,
with inferior weapons and with ‘in-
ferior transport. The credit goes to
the troops and not to the Govern-
ment which has failed to supply them
with proper equipment.

Shri J. B. Kripalani (Amroha):
If we had the proper equipment, the
casualties woul have been less.

Shri Krishnapal Singh: That was
the point I was going to make. If we
had better equipment, if we had
better weapons, the number of casual-
ties would have been much less.
Mr. Acharya Kripalani has helped
me.

Shri J. B. Kripalani: I help every-
body.

Shri Krishnapal Singh: Another
point is this. I have read it in a
little pamphlet brought out oy the
Public Relations Directorate that we
had no intention to capture the
Lahore Cantonment. The Lahore
City should not have been touched
1 do not sce why Lahore Canton-
ment, which is a military target,
shouly have been spared. There |is
a rumour—of course, I do not know
what happened actually—that some
of our troops crossed the Ichhogil
Canal and were in a position to have
a thrust into the Lahore Canton-
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[Shri Krishnapal Singh]

ment. We are not aware of the
exact situation, but if that is so,
I would like to know why we spared
that It was showing mercy on the
wrong occasion. I do not want to
rake up the old thing. I do not mean
to say that we should now dig up
the whole thing which has, for the
present, ended. But I would like
to ask the hon. Defence Minister
this question. If Pakistan had been
in our position and if their troops had
reached a point where our troops
did or are reported to have reached,
will they have spared such an impor-
tant objective. Of course, that may
not have been much of a material
gain, but the moral gain, the moral
effect of such a move, would have
beey; tremendous and probably we
woull have been able to finish the
war much easier than we did.

As regards the present position of
China and Pakistan, it 4s certainly
serfous and as hag been suggested by
some people, it is time that we con-
veyed it to the power which has
brought about the Tashkent agree-
ment so that they know about their
actions. Simply leaving it for them
to observe and then take ection
would result in their feeling that
probably we are satisfied and there
is nothing to be done about it. A
big power, one of the greatest powers
of the world, is at present interested
and has helped us and Pakistan to
come to an agreement and there is
no reason why we should not tell
them clearly what is taking place.

As regards China, I have always
held the view and I say it now also
that it was a great mistake, one of
the greatest blunders committed by
us in the recent history, that we
betrayed Tibet and we allowed China
to enter Tibet and to capture all the
strategic passes on that front. There
is no doubt that so long as China oc-
cupies Tibet and is in possession of
all the strategic passes, we will always
have to face a danger. Unless we are
able. somehow or other. to dislodge

.
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China either by persuasion or by force,
we will not be able to sit in peace.
Therefore, it is time that we seTiously
starteq fulfilling the pledge that we
took here in this House that we shall
not sit at ease umltil we have regain-
ed our territory.

I will now come to a few other
points. Regarding ‘weapons and
equipment, I have already said that
the last operation against Pakistan
showed that we had inferior weapons
and inferior equipment. I have al-
ready mentioned about the infra-red
equipment. I have gone through
the report of the Ministry very
carefully and although I find some
pumps mentioned, some lathes men-
tioned and some mention of certain
other articles which were not so ne-
cessary, I did mot find any mention
of the infra-red equipment, though
Shri Krishna Menon who was the
Minister when I raised that point a
few years back gave a sort of assu-
rance that our Army would be equip-
ped with infra-req equipment which
was so very necessary for night
operations.

We are manufacturing a lot of
things which strictly do not fall with-
in the purview of defence require-
ments, Ome of them is the sporting
12-bore gun. The report says that
we are trying to multiply our capa-
city to manufacture 12-bore ammu-
nition and 12-bore gun several times.
1 fail to understami why we should
be so keen on manufacturing the 12-
bore guns aml 12-bore ammunition,
when we are still deficient in wea-
pons which are necessary for the
Armed Forces. The ammunition and
sporting guns etc. can be left to the
private sector as is dome in other
countries. Why should Government
not have that much of confidence in
their own citizens? I fail to under-
stand this.

We are told in the report that the
first frigate which is being construc-
ted in collaboration with a British
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firm will be completed by 1971. 1
suppose the first MIG will be ready
almost about the same time. My
fear is that by the time these MIGs
and these frigates are manufactured
they will probably become obsoles-
cent if not obsolcte. We have now
learnt that the big Powers are think-
ing in terms of Manned Orbit
Laboratories for making observations
and for securing intelligence for their
Army. We are living in a world
where astonishing things are hap-
pening, and still we are thinking
about such things as a frigate being
built by 1971. It is better to acquire
some frigate and to start building
something which would be new
which when it is completal would fit
in with the scheme of things in the
world at that time.

As regards the MIGs, I read the
other day that in America, they were
thinking of manufacturing aero-
planes with a spead of about 2.500
odd miles per hour. If our MIGs
when they are manufactured fail to
reach such speeds and prove to be
interior, then there will hardly be
any use of spending all the money
and energy on their manufacture.

Another very important point re-
lates to the Navy. At present, most
of the Powers are concentrating their
attention on the manufacture of sub-
marines. I understand that Russia
is trying to acquire a fleet of over 400
submarines.

Shri Raghunath Singh (Varanasi):
500.

Shri Krishnapal Simgh: I think we
have got only one barrowed from
the British Navy.

Shri Raghunath Singh: For train-
ing purposes only.

Shri Krishnapal Simgh: That too
is only for training and not even for
operational purposes. The present-
day submarines can go up to a Jdepth
of about 6,000 to 7,000 feet probably,
and after some time, they may be
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capable of diving down to about
11,000 feet, and almost working at
the bottom of the sea. Under these
circumstances, do we think that our
defences can be secured and we can
expect our Navy to give protection
to our shipping and to our coast-
line?

12.55 hrs.
[Ma DrPUTY-SPEAKER in the Chair]

We have a huge coast-line, and, there-
fore, we have to do something in
this regard.

In America I think they have orga-
nised a separate anti-submarine war-
fare department which has been put
in the charge of an Admiral. I 8o
not suppose that we have anything
of that kind here. As my hon.
friend Shri Raghunath Singh who is
an expert on the Navy knows....

Shri D. C. Sharma (Gurdaspur):
On merchant shipping.

Shri Harl Vishnu Kamath (Hoshan-
gabad): On shipping.

Shri Krishnapal Singh: . . . we are
at the bottom so far as the Navy is
concerned, and it consists also of
fleet of a very old type ships. I would
suggest that something ought to be
done to remedy these defects.

Now, I would like to say a few
words as regards the acquisition of
information. Our intelligence sys-
tem appears to be still quite defec-
tive.

Shri Harl Vishnu Kamath: Unin-
telligent.

Shri Krishmapal Singh: My hon.
friend Shri Kamath likes to call it
unintelligent. But we should im-
prove it, and we should have better
equipment for monitoring, and for
trying to catch enemy messages; and
we should also have better trained
personnel. We cannot employ man-
ned orbit laboratories but we should
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certainly have better trained people
and we should try to have better
equipment. For, without getting
proper information about the enemy,
there cannot be proper planning.
Therefore, this is the most important
branch of our defence system and we
should try and improve it.

I hope that the hon. Defence Minis-
ter’s reply will contain certain assur-
anceg which are needed by the people,
namely that we are going to improve
our defences and improve them con-
siderably and quickly.
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“That House is of opinion that
steps be taken to develop and
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modernise Indian Navy in order
to make it effective.”
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Shri Indrajit Gupta (Calcutta
South West): Six months age the
armeq forces of this country passed
through what might be called our
first post-independence, major, large-
scale operational testing, against an
enemy moreover who was equipped
with more sophisticated weapons
than we had and weapons which had
been supplied exclusively by western
sources. It is a matter of the utmost
satisfaction and pride to the entire
country that these aggressive plans
of Pakistan were foiled, and foiled
with heavy losses too, and we are
grateful to the jawans not only for
the sacrifices they made, but for
having resurrected—I use the word
advisedly because I have in mind the
1962 experience of NEFA—the tradi-
tional heroism and the fighting
capacity of the Indian jawan.

Shri Krishnapal Singh has referred
to the heavy losses that our armed
forces suffered. I may say that in
one respect at any rate those heavy
losses were abnormally so perhaps
in the case of our officers, but the
officers showed for the first time for
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many years bold leadership and out-
standing personal courage, and our
airmen, if I may say so, rose to new
heights. Moreover, a new bond was
forged between the army and the
people which, I think, is of the
utmost significance for our country.
I wish to pay tribute on behalf of my
party to all those members of the
armed services who played their part
in this great trial and those who have
fallen in order to re-establish the
image of the jawan in the hearts of
the people.

I say this because it is of very
great concern to us that this image
of the army as an army of the people,
an army for the people for the
defence of the people, an army sup-
ported actively and enthusiastically
by the people in the way we saw them
being supported, it is esential that this
image must be preserved and must not
be destroyed or sullied in any way.

I am sorry I have now to strike a
slightly discordant note because it is
tragic that within six months of these
heroic events, within six months of
this Indo-Pak war, the same jawans
who had faced the Patton tanks with
such heroism, are being called upon
to shoot down food demonstrators in
West Bengal. 1 will not be satisfied
if the Minister, when replying, takes
resort to legalistic arguments, I
know what the statutory powers

" given to the State Governments are

to call in the help of the military and
all that kind of thing. But we are in
a new situation gafter the Indo-Pak
war, and the more this army is used
as a repressive weapon against the
people, 1 say the very basic structure
of democracy in this country will be
endangered.

I am sure the Minister has taken
note of a public statement made a
few days ago by no less a person than
a Member of the planning Commis-
sion, Dr. V. K. R. V. Rao, who public-
ly expressed his misgivings and said
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that if the civil power in our country
maintains itself by increasingly re-
sorting to the help of the military,
then perhaps the army itself at cer-
tain levels will begin to develop cer-
tain ideas of their own. We should
fearn gomething from the experience
of other countries round about us.

This is a very dangerous thing.
Moreover, it is not the army’s job to
defend an indefensible food policy of
a particular Chief Minister. It is not
the job of the army. That food policy
has been proveq to be indefensible by
the concessions which are being made,
which trickle out every day, in the
talks that are going on in Calcutta.
Is it the army’s job to defend such an
invlefensible policy? 1 say that if a
civil power in this country, a civil
administration in a State, which has
at its disposal 64 or 65 thousands
‘policemen in that State, plus another
three or four thousand armed police-
men who have to be flown in by
specially chartered planes from half
a dozen States, if even after doing all
this, such a civil administration is so
isolated from the people that it can-
not maintain itsclf except by calling
in the jawans, it is better that such a
civil administration and the ministry
should quit. The jawans should not
be brought in to do this dirty work.
It is bad for the morale of the
jawans themselves.  Please remem-
ber this. They are sons of the
peasants, they are sons of ordinary
working people. They may have
families who are also affected by food
shortages and price rises and that
kind of thing in their own respective
villages. It is not gocd for their
morale. Therefore, I would appeal to
the Government to see to it that that
image, that wonderful and proud
image that has been built up during
the months of August and September
is not in any way denigrated or sul-
lied by the wrong actiong of the civil
power which is the Government.

As far as the prospects of peace or
war are concerned, I do not wish to
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dilate much on this. The 1862 clash
with Ching and last year’s clashes
with Pakistan have unfortunately
resulted in a situation where peaceful
solutions of our disputes with these
two countries do not seem to be very
much in the offing at the moment.
Tashkent may or may not pave the
way to stable good-neighbourly rela-
tions and.the prospects do not seem
to be very rosy just at the moment,
and the India-China dispute on the
border question continues deadlocked.
Moreover, the element of collusion
between China and Pakistan, which
hag been there for gsuch a long time,
has now been paraded much niore
publicly, much more blatantly, in
Rawalpindi on the 23rd March in the
parade which was held there to cele-
pbrate the Pakistani National pay.
So, whether we like it or not, and
howevermuch we may wish--we do
wish—that it would be possible to
bring about a peaceful solution of our
disputes with thesc neighbouring
countries, nevertheless the time is not
ripe for any sort of relaxation of our
defence preparcdness, despite also the
fact that this imposes this crushing
expenditure burden, upon our people.

But my point is: have we learnt the
lessons of last September? This is
the only subject on which I wish to
develop my remarks.

We are adhering to our old defence
plan. the 1964—69 plan of Rs. 5,000
crores. That is repeated again in the
papers circulated to us, but I want to
know, in the light of the recent and
very harrowing experience that we
went through, where iz the review,
where is the reappraisal, where is the
assessment of the implementation of
the plan in the current period? It is
in this regard that 1 find the Minis-
try’s report very unsatisfactory and
disappointing. It deals with these
matters, but very casually, very
superficially, and it just repeats, as.it
were in a routine way, that there is
need for developing our independent
defence potential, increasing our
ordnance production work and so on,
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which is already there and praise-
worthy, I do not deny it. But there
is no sense of urgency in the report;
the pages of the report do not carry
any sense of new urgency, and there
is no assessment of the impact, for
example, of the freezing of foreign
aid, of the embargoes imposed on us
by the United States and the United
Kingdom. There is no assessment
made of that, concretely. There is no
sharing with us with Parliament, of
the real problems which have arisen
in this post-September period the real
difficulties and the implications of the
drive for self-reliance which we
know—as my hon. friend Shri
Raghunath Singh has also correctly
pointed out—that without self-reli-
ance' we will never be able to ensure
the security of the country.

Rather T am sorry to say that run-
ning like a consistent thread through
the pages of the report, there is still
a sort of lurking, sneaking dependence
on the hope that these United States
and United Kingdom embargoes will
be lifted. Tn one place, these embar-
goes are described in the words “they
were rather unfair.” When they gave
the weapong and arms to Pakistan,
they imposed embargoes on us which
we thought “were rather unfair.”
This may be polite language, 1 do not
know, But it hag led again to the
pathetic hope that these same cxter-
nal sources, these same friends—as
stated by Shri Raghunath Singh also
who have proved themselves to be
false friends in the hour of our trial,
the hope ig  still lurking that these
seme  externar  sources  will  once
again come to our aid. This outlook
can have nothing in common with a
determined drive for self-reliance.
It is a negation of self-reliance; it is
a negation of the harsh realities,
whether we like it or not, politics
apart; it is a negation of the harsh
realities that the Chinese September
war taught us, and still, if the Gov-
ernment of India or anybody else in
this house dreams here that United
States defence aid will be coming to
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help us to contain China—the old, old
mantram, contain China-—and there-
fore, since the United States is inter-
ested, they will ggain resume defence
aid to us, it is wrong. Please remem-
ber that on the 23rd March, when this
parade took place in Rawalpindi, we
saw for the first time the newly sup-
plied Chinese jets and tanks on dis-
play side by side, cheek by jowl, with
the Uniteq States equipment. This is
a new sort of peaceful co-existence or
collaboration! Please pay some
attention to it. Many strange things
are happening in this world nowadays.

I shall just quote a report on that
parade from the Reuters Agency from
Rawalpindi in which T wish to point
out that the figures given there do not
tally with the figures which were
given in the Joint Press Conference
by the Chiefs of Staff two or three
days after the cease-fire. The Minis-
ter remembers that at the Joint Press
Conference it was stated by the Chiefs
of Staff that Pakistan began the war
with 104 F-86 Sabres, 12 F-104 Star
fighters and 24 B-57 bombers, which
makes a total of 140. And the Chiefs
of Staff stated that Pakistan haq lost
73 of these planes, which, it my
mathematics is correct, leaves only
67 of these three types of planes in
Pakistan’s possession at the end of the
war. The Pindi report of Reuter says
that in the fly-past on the 23rd March,
there were 72 F-88 sabres 10 F-104
Super Sabres and 19 B-57 bombers,
which make a total of 101, compared
with 67 on the basis of the Chiefs of
Staff’s figures. So, if these Reuters
figures are correct, there can only be
two alternatives: either our gefence
intelligence continues to be as totally
unreliance as it always was, or, if the
intelligence figures are correct, on the
basis of which the Chiefs of Staff had
made their statement, then, the only
other alternative—and I think it is in
my view much more likely—is that
under the terms of aid—the aid terms—
and military pacts in which Pakistan
is a partner of the United States,
while embargo on India continues, in
the name of aid, during these subse-
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quent periods also, they have been
given new supplies and replacements
by the United States of America.
(Interruption) It may be directly, or
through other partners of CENTO,
NATO or SEATO, I do not know.
But this build-up is going on. And
today, we have this spectacle at Pindi
of the new supplies of the United
States planes and tanks being put on
display side by side with the Chinese
tanks and planes. The embargo
against Indig is continuing. Replies
to questions were given here in the
last few days. The United Kingdom
Government has announced the other
day that the ban on commercial pur-
chases of equipment has been lifted.
I remember that in the last session
we were told that about £7 million
worth of orders from India was pend-
ing and has been {rozen because of
this commercial embargo. Now, we
are told that this commercial embargo
has  been lifted, but a little
probing will show, and has shown, I
think—if the Minister will admit it—
that the lifting of the embargo has
not helped us very much because they
will have to get licences and a dis-
criminatory policy is being followed
still in the matter of issuing licences,

and therefore, the lifting of the
<embargo is being sabotaged in that
way.

Then the United States’ new theory
©of lethal and non-lethal supplies has
suddenly been put out. We do not
know exactly what the meaning of it
is. I would just point out a recent
report which has been sent from
‘Washington by Mr. Inder Malhotra of
the Stateman who has accompanied
the Prime Minister's party there,
quoting from Washingfon Post which,
I think, is a quite well-known paper
in the United States. What does this
paper say? “The September war de-
monstrated the United States” grave
mistake in being the cxclusive supplier
of arms to Pakistan” They do not
want {o be the exclusive supplier.
After that, the Post adds: “It would
not be in the interest of the USA or
Pakistan if Pakistani dependence on
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the USA was replaced by dependence
on China.” That means, they do not
want to be exclusive suppliers; they
do not want China also to be the ex-
clusive suppliers. That is the meaning
of it. The course recomended by this
paper is, “resumption of supply of
arms to Pakistan in due course on a
limited basis consistent with the coun-
try’s size and resources, as well as to
reserve to itsclf the option of resum-
ing military aid to India later on,
should this become necessary as a con-
sequence of Chinese military postures
on India’s borders.” I think American
policy is also taking on some sort of a
new look, Sir, and we have to be very
carefu] about it, and any kind of
pathetic hope which still exists in the
Ministry’s mind that we will sudden-
ly, perhaps after Shrimati ndira
Gandhi returns from the USA, begin
to got a flow of military supplies from
there, should be dispelled as soon as
possible. The truth of the matter is
that self-reliance cannot co-exist with
dependence on doubtful friends ab-
road. I do not say this only with
reference to the post-September pe-
riod. If I may just take onc minute
and remind the House, the United
State; and United Kingdom's record
of dragging their feet, of holding up
assistance to us—I do not use a strong-
er word like sabotage—pre-dates the
Indo-Pakistan war. It is not a new
development after September. May I
just remind him that after the Chine-
se aggression o 1962 we were told that
in the core of the Plan there was go-
ing to be the construction of six new
ordnance factories. What has happe-
ned to them? The Ministry® knows
that for two of the key factories—for
explosives and propellants—the sites
were selected, one at Panve! and the
other at Burla, but both these were
given up. They have becen given up
on United States’ expert advice; they
told us: “Do not make these facto-
ries. It is better to import those pro-
pellants, to import those explosives.™
We know what condition our import
potentialities are in. Secondly, ano-
ther factory amongst this complex nf
six factories, the one @t Ambajhari, for
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making ammunition and shells for the
artillery and mortars, is held up till
today. I can quote from a number of
questions and answers on the floor of
this House, dating from 1964—not now
—which go to show that the Amba-
jhari project has been stalled and held
up because the United States experts
study, or something like that, has been
promised since then and not comple-
ted upto today. Because the Amba-
jhari factory is not going into pro-
duction, therefore, the closely allied
and connected factory at Chanda which
was tn be built up with United King-
dom assistance—it is a filling factory
for the shells—is also held up. Out
of these six factories, four have gone
clean like that ! Who is responsible?
We §hould know about that.

D. G. (1966-67)

As regards the aircraft, the hon.
Minister knows the question of expe-
diting and accclerating the rate of
production of HF-24 at Bangalore, as
it is at present—Mach I—I am not
talking about developing it into Mach
IL. For that acceleration also, colla-
boration with the Uniteqd States was
explored. but up to this day the pro-
mised capital equipment and the pro-
mised training facilitics have not been
given. The HF-24 production is held
down because of that. As far as the
development of that into Mach-1I su-
personic engine for HF-24 was con-
cerned, we went around canvassing
for assistance from UK. for years
together. It was never forthcoming.
Subsequently we were told that we
were exploring a  project with the
UAR, which was developing a super-
sonic engine with the help of German
technicians. If they make a suitable
engine and we make a suitable frane
in Bangalore, the two can be com-
bined. But therc is not a word in
the present report about that. We
should be told whether it is being
given up or not.

These are a few examples by which

I wigh to emphasise that if we go on

hopefully looking westward even now,
€
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we will be gambling with the security
of our defence and the lives of our
jawans. Some radical rethinking is
required. That is all T want to appeal
to the Government. We must break
out of the old ways of thinking after
the experience we have had. How
can we break oul? Some friends in
the country and some cut motions too.
are advocating two solutions by way
of new thinking. One is, hand over
the defence production to the privare
sector; that will magically change the
scene. The other is, all these stana-
ard conventional equipment and arms
arc of no use; we must now buil@
our own atom bomb. These two
things have been put forward. ef
course not by the government, bui in
different quarters in the country as a
solution for the difficulties and pro-
blems facing us. With all the em.
phasis at my command, 1 want to
refute both these arguments. ‘I'hey
should be totally opposed. Here we
are lamenting every day about the
condition of our foreign exchange.
Our import capacity is in a crisis. The
country is dependent on crores of
rupces worth of components and spar-
es which we cannot get now. We
cannot manufacture so many things
because our industrial capacity is stal-
Jed in many places. Yel, some
people talk glibly about the manufac-
ture of atom bomb in this country! It
will be a prohibitive financial burden
on this country. It is not only a ques-
tion of making the bomb, as some
scientisis had at some time estimated’
that it could bc done within so many
lakhs. If you have atomic weapons,
you will have to have the means to-
deliver them, cither by inter-continen-
tal ballistic missiles or by specisl
types o planes. You cannot just
make a bomb and send somebody in
a Gnat to throw it. Certainly even
if we manufacture the bomb, nobody
can suggest that we can scrap all our
conventional arms and weapons. We
must keep both. But it is beyond the
capacity of the country and it is
sheer madness for anybody to advo-
cate it. Besides that, the atom bomb
is a prestige weapon, a symbol of an-
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offensive and aggressive nation. It ‘s
not a symbol of defence at all. It !s
something which is advocated always
for getting in the first blow. If you
cannot get in the first blow and the
other fellow gets it in, there are grave
doubts whether you will be i a posi-
tion to launch a blow at all after that.
Are we going suddenly to adopt a
posture before the world of becoming
an aggressive nation, not concerned
primarily with the defence ot our
borders, but wanting brandish an
atom bomb with which we can cow
down other people? I submit we
cannot go along that path at all. Be-
sides, it would provide Pakistan a
heaven-sent  opportunity, ‘f India
started producing an atom bomb to
eithcy acquire nuclear weagons her-
self from China or USA or at least
have bases in ihat country for station-
ing such weapons. I am totally apga-
inst this.

D. G. (1.966-67)

As far as defence production is con-
cerned, 1 think the policy we are fo'-
lowing is a fairly sound one in the
sense that there must be a coordina-
tion between the Public sector and
private sector. I have no qua.rei over
that, because our resources d¢re limi-
ted and they have to be harnessed to
this task. But thig coordination must
be «ibject to four minimum condi-
tions. Firstiy, there must be e
strictest control and insp-ction of
standards iraposed by the defeace
organisation on production, wherever
it is, Secondly, there must be no re-
laxation or weakening of overall con-
trol by the State. Thirdly, the output
of weapons proper must remain a
State monopoly and that is in accor-
dance with the terms of the Industrial
Policy Resolution too.  Fourthly,
while there is capacity in the ordnance
factories remaining idle, the produc-
tion should not be farmed out to the
private sector. The capacity of the
ordnance factories must be utilised
to the fullest extent before the private
sector is called in to do any job.

I only want to outline some points
in the end as to what I consider to be
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some urgent tasks to which we shoula
immediately devote attention. Firstly,
stricter economy in defence expendi-
ture. The audit report which we re-
ceived only yesterday shows quite an
unhapply state of affairs. There 18
one denl mentioned where over Rs. 24
crores werc lost on some infructuous
deal to purchase from abroad and de-
velop a certain aircraft engine at
Hindustan Aircraft Limited, Banga-
lore. It proved to be a dud and we
lost over Rs. 2} crores on that single
deal. We have to cut our coat accor-
ding to our cloth. The audit report
shows not only large wastage and
loss, but what is more alarming, there
arc g lot of allocationg for vital things
which remain unspent.

L]

Then there is this vehicle discard
policy. I request the minister to devote
some atlention to this and consider
whether this vehicle discard policy
should be modified or not. The report
says it has paid us good dividends.
I would like to know how. We dis-
carded thousands of vehicles on the
basis of a certain standard laid down
by so-cailed c¢xperts. But the next
thing, when we  were  attacked n
Punjab, we had to commander 6000
to 7000 civilian trucks. If they had
not been available, 1 do not  know
what would have happened to mil:-
tary transport along the Punjab Bor-
der. T agree that vehicles which have
become non-opcrational should be dis-
carded. But in my view, a rigid
standard has been laid down applica-
ble 1o all types of terrain, whether it
is NEFA or the flat plains of Pupjab.
Arc we in a position to afford such a
luxury now? The experience of Pun-
jab has shown it. They could not
have maintained their lines of com-
munication cven with military trans-
port, if these civilian truck drivers
hag not becn available. We know
they played a glorious role.

So, economy has to be practised. But
it is no use practising economy by
retrenching a number of staff in the
EME establishments. Secondly, the
bottlenecks which I have already
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pointed out in the development of
new ordance factories will have to be
removed somehow. I do not kmow
how; I am not a technical man. But
don’t go on looking to the US or UK
for it. Thirdly, stricter standardi-
sation has to be brought about in
.our arms and equipment so that we
can cut Jdown drastically on the great
variety of spares and compenents on
which we are dependent pow.
Fourthly, we have to explore all
possible alternative sources of supply
and training facilities abroad, to
-which Mr. Raghunath Singh also re-
ferred. Fifthly, we have to increase
the budget for defence research and
development. Self-reliance has no
meaning when you are spemding just
1 per cent of your military budget on
defence research and development. Is
it a joke or what? Out of Rs. 800
crores which we spemd on defence,
we spend only Rs, 8 crores on de-
fence research and development in
_the institutes that are there. How
.can we ever become  self-reliant?
This system of priorities has got to

be changed.

There is no capacity in our coun-
try for manufacture of armour plate.
Yet, we have set up a tank factory.
It means we are dependent again on
foreign sources for armour plate.
- Otherwise no tanks will come out o
Avadi. So many steel plants are
proposed to be put up, from Bokaro
onwards—fifth, sixth amd so on. Is
it impossible in any of the steel
plants to put up proper capacity for
manwfacture of armour plate, so that
we know that our tanks need not
look for supplies from abroad?

The Heavy Engineering Corpora-
tion complex at Ranchj is a new
thing in this country with such types
of heavy forgings and heavy cast-
ing facilities which have never been
available to us before. I believe al-
ready the Government 1is perhaps
looking in that direction. I believe
that complex can be put to very good
use Yor our defence purposes. We
must break f~om this old pattern of
integrating oun whole defence pat-
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tern with the UK and Common-
wealth. 1t is a historica] heritage of
the past. We have to explore other
possibilities now, apart from this.

In my view, if this great and para-
mount lesson of self-reliance is
learnt,—that we must have a strong
independent potential which enables
us really to stand firmly on our own
feet and to resist pressures from
abroad wherever they may come
from—then, I may say, this may well
prove to be the single biggest victory
that we won on the battlefield.

Mr, Deputy-Speaker: Hon. Mem-
bers may now move the cut motions
to Demands for Grants re'ating to
the Ministry of Defence, subject to
their being otherwise admissible.

Shri Yashpal Singh (Kairana): 1
beg to move:

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to improve the working of the
Ordnance Factories. (1)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100"

|Need to improve the working of the
Praga Tools Limited, Secunderabad.
)1
“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need for proper rchabilitation of ex-
Servicemen. (3)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to rehabilitate ex-Servicemen
all along the border. (4)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for proper development of
Indian Navy. (5)]
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“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

INeed to liberate areas now under
occupation by Chinese, (6)]
Shri Kishen Pattnayak (Sambal-

pur): I beg to move:

“That the demand under the.
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

dNeed to do away with the criterion
in regard to proficiency in English
for promotion in the Defence
Forces. (11)]

“That the demand under the
tead ‘Ministry of Defence’ be
1educed by Rs. 100.”

fImpropriety of use of army in the
work of maintaining internal peace
wnd law and order. (12)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

« Need to bring about a uniformity in
in the pay-scales and other facilities
within the Defence Forces. (13)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Necessity of general recruitment to
strengthen the Defence Forces.
(14)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to augment industrial produc-
tion also for defence preparedness.
(15)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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[Need to seek clarifications from the
countries rendering armed assist-
ance in respect of conditions for the
use of these arms. (16)]

Shri S. M. Banerjee (Kanpur): 1
beg to move:

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Impending retrenchment in E.M.E.
Station Workshops and Vehicle
Depots. (17)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100."

[Need for revival of megotiating
machinery for civiliun emplowei in
Defence. (18)] .

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

[Need for setting up a wage board for
the civilian defence employees.
(19)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for remowal of discrimination
between industrial and non-indus-
trial employees in the matter of
their service conditions. (20)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Neeq for reinstatement of those
Defence employees who were, dis-
misseq or removed from service
during 1960 strike. (21)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for uniform wages and service
conditions for H.A.L. employees.
(22)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”



8473 D. G. (1966-67)

[Shri S. M. Banerjee]

[Need for close coordination between
Ordnance Factories, E.M.E, Work-
shops and Defence Research Labo-
ratories. (23)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for setting up a Defence Pro-
duction Board. (24)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

, [Giving jobs to Private Sectors at tne
cost of Ordnance Factories. (25)]

“That the demand under the
head ‘Ministry of Defence’ be
reauced by Rs. 100.”

[Failure to cstablish  special alloy
stee| plant under Defence. (26)]

*r'hat the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Production of AVRO 748 in Kanpur.
27 ]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for extension of production
Incentive Bonus to all workers
enguged in production work. (28)]

Shri Indrajit Gupta:

move:

I beg to

“That the demand under the
head ‘Ministry of Defence’ be
reduted by Rs. 100.”

{Impact on Defence Plan of U.S. and
U.K. embargo. (29)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Continued supply of U.S. and
Chinese arms to Pakistan. (30)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

MARCH 29, 1966

D. G. (1966-67) 8474

[Measures for rchabilitation of dis-
abled servicemen. (31)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for stricter economy in defence
expenditure. (32)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Progress in construction
manufacturing plants. (33)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

of MIG

[Sltow progress of AVRO-748 deve-
lopment. (34)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Bottlenecks in development of new
ordnance factories. (35)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Fall in value of output of ordnance
factories in 1965-66. (36)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to upgrade priority of Defence
rescarch and deveclopment work.
(3N]

“That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100”.

[Need to modify wvehicle discard
policy. (38)]
“That the demand under the

head ‘Ministry of Defence' be
reduced by Rs. 100.”
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[Use of army against food demonstra-
tors in West Bengal and Bihar.
39)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to compile an official history of
the Indo-Pak. war. (40)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to erect memorial to Havildar
Abdul Hamid in Assal Uttar. (41)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

‘{Recreational facilities for troops
manning forward posts in remote
areas. (42)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Replacement of losses suffered dur-
ing Indo-Pak. hostilities. (43)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by ’Rs‘ 100.”

{Need to provide alternative jobs. for
allegedly “surplus” EME workers.
(44)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

Undia-U.A.R. collaboration project
for HF-24 supersonic engine. (45) |

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Roles of public and private sectors
in Defence production. (46)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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[Need to boycott joint exercises and
joint staff conferences of Common-
wealth countries. (47)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

[Undesirability of sale of small arms
to Malayasia or other committed
countries. (48)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Urgency of standardisation of arms
and equipment, (49)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.” .

[Need to intensify self-reliance drive
in defence preparations. (50)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to seek alternative sources of
training facilities abroad. (51)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

[Need to extend welfare facilities for
Jawans and their families. (52)]

Shri Karni Singhjl (Bikaner): 1
beg to move:

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for the production of° atom
bomb. (54)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[India’s defence preparedness in view
of breaches by Pakistan of the
Tashkent Declaration and the exist-
ence of the Chinese threat. (55)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 10G"
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[Resumption of arms aid by U.S.A.
and United Kingdom. (56))

“That the demand under the

head ‘Defence Services, Effec-
tive—mArmy be reduced by
Rs. 100.”

[Need for production of missiles and
Jor production of cartridges for
civilian use. (81)].

“That the demand under the
head ‘Defence Services, Effec-
tive—Air Force’ be reduced by
Rs. 100.”

[Need for production of MIGs and
spare parts for aeroplanes. (82)].

Shri A. V. Raghavan
I beg to move:

(Badagara):

the
be

“That the demand under
head ‘Ministry of Defence’
reduced by Rs. 100.”

[Need to provide loans to ex-service-
men to start some industry or
business. (57)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to make available all vehicles
which are surplus to Defence re-
quirements to ex-service personnel
at concessional rates. (58)}

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need_to appoint a pay commission
to revise the pay scales of the
armed service personnel. (59)1].

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Neced to enhance the pension scale
of the armed service personnel.
(60)1

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

.
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|Need to provide adequate family
quarters to the armed service per-
sonnel. (61)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to rehabilitate the persons dis-
charged on medical grounds from.
the army. (62)]

“That the demand under
head ‘Minisiry of Defence’
reduced by Rs. 100.”

the
be

[Need to increuse the rate of ordinary
family pension to dependants of
army personnel. (63)]

the
be

“That the demand under
head ‘Ministry of Defence’
reduced by Rs. 100.”

[Need to merge the ration allowance
with pay for purpose of deciding'
ing the rate of pension, (64)]

“That the demand under the
head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

[Indiscriminate use of the army

quell civil disturbances in
country. (65)]

to
the

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to include an ex-serviceman in
the Indain Soldiers’ sailors’ and
Airmen’s Board. (66)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to conduct a survey of un-
ployed ex-servi in the
country. (67)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100

[Nced to start more Sainik. School im
the Country. (68)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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[Need to reserve seats for children of
serving and discharged personnel
in the professional colleges in the
country. (69)]

under the
Defence' be

“That the demand
hcad  ‘Ministry of
reduced by Rs. 100.”

[Need to expedite the payment to
the States and Union territories
under the special Fund for the
reconstruction and rehabilitation
of ex-servicemen. (70)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Necd to write off the dues reco-
verable by the special Post War
Reconstruction Fund committees
in the warious States. (71)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[{Need to provide funds for the
construction  of houses for
serving and discharged army per-
sonnel. (72)]
“That the demand wunder the
. head ‘Ministry of Defence’ be
reduced by Rs, 100.”

Need to reserve posts in the public
sector industries for discharged
army personnel. (73)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide adequate

Junds
for the WYNAD colonisation
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[Need to provide commission ranks
to men and to do away with the
existing discrimination based on
sex in the Military Nursing service
(761

“That the demand under the
head  ‘Ministry of Defence’ be
reduced by Rs. 100

|Need to establish Ordnance Facto-
ries in States which have been
neglected in the past. (77)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

|Need to provide separation allo-
wances to Jawans as in the case
of officers, (78)]

L]
Shri Manoharan (Madras South):
1 beg to move:

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Threatened closure of the Avadi
engineering store depot, (83)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Slow pace in setting up the Marine
Diesel Engine Factory at Ennore.
(84)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

q

scheme for ex-servicemen in
Kerala. (74))

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to review to cases of serving
Havildars who are denied promo-
tions to the next rank for not pass-
ing a test in Hindi (75)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[(Prop retrenchment of civilian
in the Defence ordnance factordes.
(85)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide yearly increments
in pay to Jawans as in the case of
officers. (86)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

.
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[Need to improve the working con-
dition of chowkdars in the various
defence establishments. (87)]

“That the demand wunder the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

‘ILack of family accommodation for
Jawans, (88)]

“That the demand wunder the
head ‘Ministry of Defence’ be
reduced bty Rs. 100.”

i[Need to constitute a Parliamentary
Committee to report on the pay
scales of Jawans. (89)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Slow progress made in expanding
the Navy. (90)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100."”

{Need to enhance the amount of
compensation to dependants of
deceased armed service personnel.
“n]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Lack of opportunities for promotion
to the other ranks. (82)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Indiscriminate use of the army in
putting down civil distrubances.
(93)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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(Rigid enforcement of Hindi in mat-

ters of promotions of Jawans.
(84)]

Shri Warior (Trichur): I beg to
move:

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide loans to ex-service-
men to strat some industry or
business (95)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to make available all vehi-
cles which are surplus to Defence
requirements to ex-service per-

1 at ional rates.

96)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

[Need to appoint a pay commission
to revise the pay scales of the
armed service personnel. (97)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to enhance the pension scale
of the armed service personnel.
(98)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide adequate family
quarters to the armed service
personnel. (99)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to rehabilitate the persons

discharged on medical grounds
from the army. (100)]
“That the demand under the

head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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[Need to increase the rate of ordi-
nary family pension to dependants
of army personnel. (101)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

INeed to merge the ration allowan-
ce with pay for purposes of deci-
ding the rate of pension, (102)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Indiscriminate use of the army to
quell civil distrubances in the
country, (103)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to include an ex-serviceman
in the Indian Soldiers’, sailors’ and
Airmen’s Board. (104)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to conduct a survey of unem-
ployed ex-servicemen in the coun-
try. (105)]

“That the demand under the
head ‘Ministry of Defence' be
reduced by Rs. 100.”

i{Neeq to start more Sainik School
in the country. (106)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

{Need to reserve seats for children
of serving and discharged person-
nel in the professional colleges in
the country. (107)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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[Need to expedite the payment to
the States and Union territories
under the special Fund for the
reconstruction and rehabilitation
of ex-servicemen. (108)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to write off the dues reco-
verable by the special Post War
Reconstruction Fund Committees
in the varioug States. (109)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide funds for the «cOns-
truction of houses for serving and
discharged army personnel. (110)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to reserve posts in the public
sector industries for discharged
army personnel. (111)].

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide adequate funds

for the WYNAD colonisation
scheme for ex-servicemen in
Kerala. (112)].

L]
“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to review the cases of serving
Havildars who are denied promo-
tions to the next rank for not
passing a test in Hindi. (113)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”
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INeed to provide commission ranks
to men and to do away with the
eristing discrimination based on
sex in the Military Nursing ser-
vice. (114)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to establish Ordnance Facto-
ries in States which have been
neglected in the past. (115)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Nced to provide separation allow-
ances to Jawans as in the case of
officers. (116)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for more self-reliance in de-
fence materials. (117)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to allot more funds for Re-
search and Development of De-
fence. (118) ]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to use to full capacity the
ordnance factores, (119)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for setting up of ordnance
factories especially to cater to the
needs of the Navy in Kerala.
(120))

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

MARCH 29, 1966

D. G. (1966-6T) 8486

[Urgency to expand the Research
Laboratory at Cochin, (121)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to stop the use of armed for-
ces against the people of India.
(122)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to introduce weapon-train-
ing in N.C.C. (123))

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to encourage flying in N.C.C.
(124)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to take adequate measures to
give land for cultivation to fami-
lies of Jawans. (125)]

“That the demand under the
head ‘Ministry of Defence’ be
reduceq by Rs. 100.”

[Neeg to find adequate employment
for reservists. (126)]

“That the demand under the
head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to increase retaining fee of
reservisits. (127)]

“That the demand under the
head ‘Ministry of Defence’ be redu-
ced by Rs, 100.”

[Need to revise D.A. of both mili-
tary and civi] employees in Defe-
nce. (128)1
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Mr. Deputy-Speaker: These cut
motions are now before the House,

Dr. Melkote (Hyderabad): Mr.
Deputy-Speaker, Sir, after the Tash-
kent Agreement we had felt a kind of
lull come over the country, but the
recent events in Pakistan is be'ying
our hope that these two countries,
India and Pakistan, will try at least
now to live in peace. We felt that
the crisis was over, but the crisis is
on. Sometime about last year, about
this time, in the month of April and
May, I happened to be in England and
it was just about that time that the
Rann of Kutch was invaded by Paki-
stan. What was the picture that we
saw there? The Labour Government
with its meagre majority of two or
three was feeling helpless and the
Conservatives were almost dictating to
the Government. India’s name was
in mud. Every paper criticised us and
said ‘that India could not stand up
against a small country like Pakistan.
One did not know to what extent
Pakistan hag been helped in this
aggression both by the United King-
dom as well as by America. Sir, the
things that we saw there and the
things we read in the papers made us
feel very very sorry for our own
country.

When we came back, we saw to
our surprise that Pakistan, in spite of
the truce over the Rann of Kutch, in
spite of their saying that there was
going to be a kind of truce in the
affairs of India and Pakistan, did not
hesitate to take the initiative and at-
tack us again in the month of June. I
would like to pay a tribute to our
people, to our jawans and to our
officers of all ranks because they pre-
pared themselves for the fight and
gave a best account of themselves
everywhere. It is a tribute to our
Chief of the Army, General Chau-
dhury who has led us, first, at the
time of Hyderabad, secondly, when
we took charge of Goa and, this time,
against Pakistan’s nefarious activi-
ties. I would like to pay my tribute

to the Defence Minister and the late
Prime Minister, Shri Lal Bahadur
Shastri, for the valour that they in-
culcated in us and in our soldiers
that today we are standing up with
honour and dignity in the comity of
nations. But let us not forget, as I
said, that the crisis is not over. Let
us not lull ourselves into a feeling
that we are safe now and therefore
the defence budget needs to be cur-
tailed in order that the State may
progress in other flelds. That is the
last thing that should be done.

We have a feeling that even this
year the budget demands of the Qe-
fence Ministry are very very meagre.
Particularly today, warfare means
soldier and science. Both these go
together. Without scientific techno-
logy and balanced advancement of
scientific technology, the soldier will
be able to do very little. If the soldier
has got to be brave and strike heavi-
ly, he hes to be supported by science.
One of the hon. Members in the Op-
position made out a point that towards
scientific knowledge we are spending
about 1 per cent. It is not 1 per cent,
it is 0.1 per cent, I would like to point
out. It is a very meagre sum as com-
pared to many other countries. It is
said that U.S.A. spends about 15 per
cent over research out of the total
expenditure on defence. In UK. it
is somewhere about 14 per cent and
other countries follow suit. I think
even Pakistan spends about 1 per
cent and ours is just 01 per cemt. It
is. therefore, absolutely necessary
the budaetary provision for defence
should be enhanced »n4 much more
amount allotted for scientific and
technological development if our sol-
dier has got to give a good account
of himself, In democracy, defence is
important. If democratic conditions
are to be maintained in our country,
we should have a very strong defence.
Therefore, even from that point of
view we have got to go all out and
help to see that the defence depart-
ment is geared up to the highest tra-
ditions of valour and determination.
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In saying some of these things 1
would like to bring to your notice
that whereas the soldier in the front
is the man who strikes, the ordinary
worker behind him is equally impor-
tant. For every soldier in the front
there are at least 8 to 10 people work-~
ing behind the lines, manufacturing
things and supplying them to him so
that he gets these things in time and
of proper standard. 1 do not know
why immediately after the Tashkent
Agreement in a number of places
workers who have put in—these are
permanent workers—15 20 and 25
years of service received notices of
retrenchment. These are not casual
workers. There are casual workers
alsp who have put in 20 years of
service, Nowhere in any other de-
partment do you find a person who
is not made permanent after three
years. Yet there are persons here
who have put in 20 years of service
but who still do not get pensionary
benefits. Ordinary civi'ians get it.
But here, in this department, there
are people who started on a particular
salary on a particular day 20 years
back, they have received no incre-
ments whatsoever, no permanency, no
pensionary benefits, they are still
drawing the same salary they used
to get at the time of entry into ser-
vice. There is something radically
wrong somewhere. How can these
workers do their very best? Some
of these workers, during all these
times of crisis, at the time of the
police action in Hyderabad, at the
time of Goa affair and during the
recer.t Pakistan aggression, they have
worked round the clock continuously
for 24 hours. Many of the workers
have for over two or three years
since the Chinese aggression, they
have been putting in over anything
from 10 to 14 hours every day. It
is these workers, who have done all
these things. who know the techmique,
who are technically skilled, who can-
not be obtained easily, who are being
retrenched and notices of retrench-
ment have been given to them. I do
not know why this is being done. We
made it clear at the last Labour Con-
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ference that this should not happen;
we were promised that this would
not happen. But now the reply &
given that since many of these vehi-
cles have been outmoded and there-
fore they are removed, and the manu-
facture of vechicles, would be given
over to private agencies that retrench-
ment has become necessary. I do not
see why these very people who have
had the experience cannot be made
over to the private agencies to be
absorbed by them so that their ser-
vice is not affected, and subsequently,
if they are nceded, re-absorbed back
again in the department. There should
be some sort of collaboration between
the private and public sector. The
private sector is given all kinds of
help by the Government. The pri-
vate sector cannot by themselves
maintain and run an industry with-
out Government help. We give them
all kinds of help. In spite of all that
why are we not dictating to them
what they should do in the national
interest. This is a matter which needs
the closest attention of the Govern-
ment. I hopc none of these workers
who have received notices of re-
trenchment would be sent out. Along
with the jawans who fought in the
front, these workers also have sacri-
ficeq their all. Some have gone to the
front and laid down their lives. The
workers in the field of Transport and
Railways and Posts and Telegraphs
services have earned encomiums dur-
ing this period of crisis. Qur Defence
workers, though they are not the
jawans fighting in the battle-fleld.
have also sacrificed their lives in the
service of the country and earned
encomiums for their patriotism. After
rendering 15, 20 years of service, if
they are now retrenched. it will be
a severe blow to them. These people
are trained workers. There are many
aress where their services could be
utilised. Alreadv there i< stagnation
at particular levels for them. There
are no further opportunities for them
to improve their status. Housing con-
dition is extremely bad. Food Is
extremely scarce to obtain today.
These workers in the Deence are also



8491 D. G. (1966-67)
transferred from place to place and
within their meagre salary and with
no further opportunities to improve
their status they are to maintain two
families—one family at one place for
the sake of their children’s educa-
tion and the other where they are
transferred. In the new place houses
are also not available easily. In
making the transfers, I would request
that the Defence Ministry should be
extremely careful and sympathetic.
‘When we make representations to the
Defence Minister and his Deputy and
also to the Officers, they are extreme-
ly sympathetic, but in spite of this
transfers are taking place. I can
understand the importance of Defence
needs and why such transfers should
take place. But I would appeal to
the Defence Minister and his Officers
that a little more sympathy should be
extended to these people in the mat-
ter of transfer. The transfers could
be obviated to the extent possible,
or adequate facilities should be given
to them in the form of housing faci-
lities, extra rations, etc. in the places
where they are transferred.

14 hrs.

Sir, I had the occasion and oppor-
tunity of visiting some Ordnance Fac-
tories in England last year and also
in some other places. I must bring
to your notice that most of these
Ordnance Factories are not run by the
Defence Department at all. They are
private factories. They are under
strict control of the Defence Depart-
ment but in the hands of private
agencies. No military personnel are
working there. I went into the ques-
tion of labour problem and asked
them whether they could strike. They
said that they could do that and for
that a particular clause is also there.
But they don’t resort to strikes in
national interest. What is the aver-
age pay scale of the worker there?
In England any worker, whether he
is a sweeper or a person who white-
washes the walls, gets not less than
Rs. 1000 per month. It is about 1500
rupees per month in Germany. In
most of our Ordnance Factories we
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have got highly sophisticated machi-
nery purchased from various parts of
the world, which were made avail-
able manufactured in the year 1962,
1963, 1964, 1965 and we are purchas-
ing machinery manufactured in 1966
also. Yet our salary is about the
lowest in the world. The raw matec-
rial is cheap and we have the bcst
machinery available in the world.
Still the production is said not upiv
the mark. I would like to ask—are
the workers malingering or is there
something wrong with the manage-
ment itself? I have been repeatedly
telling that the workers who are mal-
ingering should be dismissed, especi-
ally the workers in the defence sector,
because any such thing is unpatrio-
tic. We would support such idea. But
the fact is that the Indian worker is
capable and has shown the capacity
of coming to the level of workers in
other developed countries and the
Indian worker is also quite intelli-
gent. He has also proved that he can
work round the clock and produce
three or four times more in times of
need. In spite of this, if the produc-
tion has not gone up, then there is
something cssentially wrong with the
Management. Would the Defence
Minister look into this question why
such a situation continues to prevail
in our Ordnance Factories? When
the worker is oroducing three or four
times more, if only he could gnt
Rs. 700 or Rs. 800 more to his income,
naturally he will be enthused to sus-
tain the tempo of his work. The De-
fence Ministry must look into this and
find out why the production lags be-
hind, why it is not upto the mark and
whether the worker is getting the
much needed incentives to step up his
capacity, etc. It is stated every now and
then that production both in the pri-
vate and public sectors is not upto
the mark. I would not like to blame
any particular sector in this thing. 1
would like the Defence Ministry to,
set up a Committee to go into these
things in detail. We on the side of
workers are prepared to give our ful-
lest co-operation. If sufficient incen~
tives are given to the workers. with
the sophisticated ma_chinery we have
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there will be more production in times
of need.

1 would like to say something
about the co-operatives. These are
being misused by unions belonging to
different federations for their own
benefits, particularly in the labour
section' of the Defence Departmeny,
unless the worker becomes a member
of a particular Union, he is not allow-
ed to make use of the co-operatives.
The Defence Department should look
into this question and see that when
the people who are members of the
co-operatives and who become also
members of the Executive start mis-
using these facilities they should be
transferred. 1 should be the first
person to press this request. This is
a matter of great importance to us,
I would request the Defence Minis-
try to look into this question also.

I would like to plead with the
Members of this House that the
Defence Budget is very small and it
should be enlarged and also much
more money should be spent on de-
fence research.

Shrimati Sharda Mukerjee (Ratna-
giri): Mr. Deputy-Speaker, Sir, when
I was listening to the speeches of
the hon. Members it struck me that
while we have paid tributes to our
Armed Forces, we have also shown
some .undue enthusiasm for continu-
ing, or rather accelerating, if I may
say so, the war policy. Sir, while
war has never been and is not the
tne instrument of policy of this Gov-
ernmerdt and the Congress Party,
nevertheless, our recent achievement
of successful retaliation of the Pak-
istani Forces on our western borders
has established that we can and shall
resist any enemy attempt to violate
our territoria) integrity. or to threaten

* our vital interests and that we shall
fight ‘and fight with all the courage
and determination at our commaad
rather than submit to a bloodless
defeat.
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I would like to join in the tributes
paid by the other hon. Members to
those young men of the Army and
the Air Force who during the short
period of 3 weeks staked their lives
to uphold the honour and dignity of
their motherland and also to the
thousands of our countrymen in Pun-
jab, Jammu and Rajasthan many of
whom became the victims of Pakistani
bombing and shelling and whose
homes and farmg were destroyed and
desolated. Sir, as we have paid the
price with the loss of young lives and
of property, so has Pakistan.

The famous Clauzewitzian saying
that “Blood is the price of victory”
has no longer much meaning in the
context of the scope and pattern of
contemporary warfare today. War
has never settled any basic issues,
which have to be solved by Confer-
ences and negotiations and an attempt
to understand each other’s problems
and difficulties has to be made so that
people may live'in an atmosphere of
peace and security.

But there is a vast difference bet-
ween obligatory negotiations to avoid
war because a country is too weak
militarily and otherwise to safeguard
its own interests and its territories,
from negotiating from a position of
strength to prevent war. Our policy
should always be to prevent war
from a position of strength.

The present situation of a militant
attitude of Pakistan in spite of the
Tashkent Agreement and of China,
is likely to continue and, while our
industrial, economic and military
planning should be so arranged as to
equip the country and the people for
the conti y of a possible enemy
aggression, we must remember -that
it must be done with a well thought-
out organisation and with discipline
which can create a confidence in the
people. Together with this is also
the equally important need to create
a world opinion in our favour. Iso-
lationism, independent polimes and
nationa) strategies are things of the
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past. Even the U.S.A. and U.S.S.R.
could not afford to pursue these poli-
cies.

With regard to the problem of de-
fence, it has to be tackled on three
fronts. The primary front is the mili-
tary front, and this is of little con-
cern to Parliament. It must be left
esséntially to military strategists and
experts. The other two fronts, dom-
estic and international, are matters
which are well within the purview
of parliamentary rights.

With regard to the domestic front
I am going to limit my observations
mainly to the viewpoint of the eco-
nomic viability of our defence efforts
and defence planning. The Ministry
of Defence Demands on Revenue and
Capital account come to approximate-
ly Rs."970 crores and account for ap-
proximately one-fourth of the Gov-
ernment's total annual expenditure.
This is the maximum that this coun-
try can afford now or in the foresee-
able future, in view of the more
urgent needs of the country and the
people, our social and economic de-
velopment programmes and the most
important immediate need of feed-
ing our people. Our food imports
alone last year cost us Rs. 300 crores;
this year it may be twice as much.
Therefore, what we must remember
is, that while defence is important,
we cannot afford to spend more than
what we are spending now. In re-
gard to this we must see that the
strictest economy combined with effi-
ciency of organisation are achieved in
our defence effort.

Moreover, in respect of manpower
strength, we do not know whether
the target that the Defence Minister
had mentioned a year or so ago about

the manpower in the army of 10 lakhs, °

has been achieved or not. There is
no refsrence to this in the Report.
Perhaps it is not in the public inter-
est to disclose. this. But I would at
Teast like to find out what is the ratio
between the operational and non-
operational strength  of manpower
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and what is the ratio between the
combatant and non-combatant portion
in the manpower strength of the army.

No country can afford to have a
large standing army, whatever be
its resources, to meet a situation of
emergency. When we look at the
figures for the United Kingdom for
1965, we find that their manpower
target is 1,80,000 while their reserve
force comes to 1,65000. What do we
find in our Report? We find that our
territorial force is about 43,000. Even
if one assumes that the target as
mentioned by the Defence Minister
of 10 lakhs has been achieved, 1
would consider that for the size of
this country and for our defence
commitment this territorial force of
43,000 is really rather inadequate.

What is the pattern prevailing of
recruitment among the jawans? The
pattern which was prevailing a year
or two ago was this, and I do not
know whether there has been any
change since then, because there iy
no mention of it in the annual r7 -
port. A jawan is recruited for 15
years. For 7 years he is on active
duty. After that if therc is no pro-
motion for him, for eight years he is
on reserve list, getting a pittance of
Rs. 10 per month. During these 8
years he is recalled for duty for about
two months at a time, three times.
Of course, there is a lack of employ-
ment in the country and recruitment
is done from very very poor and
backward districts, one. of which 1
represent. Employment opportunities
being limited in these areas, people
come and join the army  in large

numbers.
L]

With regard to the reserve force 1
would like to make one suggestion.
There are civilian pilots, merchant
marine-men and scientists. Al]l these
people can be put on the reserve list.
They can be given training for six
mentha or a year, or if that is not
pussible, even fot a lesser period and
then put on the reserve list. With
regard to infantry, gunmers, artiliery
men, engineers and doctors, the same
kind of reserve force can be created
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in the country. To your army of 10
lakhs people you can have another
reserve of 10 lakhs to 15 lakhs
and these people can be called out
for duty at any time when an emer-
gency arises for the country.

The second point regarding econo-
mic viability concerns equipments
and weapons, We know that our re-’
sources being limited—the technical!
resources, industrial base and econo-;
mic resources—all these being limited,
we can only undertake the sort of
military operations which are possi-
ble under these limitations. We can-
not at this stage, nor in the foresee-
able future as far ag I can see, think,
of the possibility of being able to
manage on self-reliance. This is a*
thing which we have to admit. Our'
commitments being what they are,}
our resources being what they are,
we cannot at the moment, or in the;
next 5 or 10 years, think of being!
sclf-reliant. We must have foreign
assistance. In this Report and also
in the Demands for Grants we are

told that we are spending Rs. 900
grores on defence requirements. We
do not know what portion of that

Rs. 900 crores or Rs. 1,000 crores is
going to be in foreign exchange for
import of equipments for the armed
forces. Secondly, if we are getting
any assistance from foreign countries,
what type of assistance is it, what is
the quantum of it and what are the
conditions which we have to fulfil?
It is very important in regard to our
policy both in the country and in
our i:\ternational policy.

Moreover. there is certainly a need
for adapting the less sophisticated
‘weapons for utilisation in our forces.
During the confrontation with China

in 1962 we had the experience of our °

men having to carry automatic rifles
which were very heavy. They had
to climb up to high altitudes. So,
trey could carry only a certain
amount of rition. The t
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little ammunition and as there was
nobody else to carry ammunition for
them, they were out of ammunition
very soon.

Therefore, having regard to the
conditions, the terrain and the peo-
ple who are to use the equipment, I
think, it is very important that we
should have an assessment made of
the sort of equipment which can be
used and whether the sophisticated
equipment that is being used in other
countries is really necessary for us.

Take a fast aircraft, for instance.
It is very nice to have a very fast,
supersonic aircraft, but you need to
have facilities for air-to-air fuelling
etc. Have you gu* the facilities, have
you got the radar and all the sophis-
ticaled equipment? Have you got the
support with which this sophisticated
machinery and equipment etc. can
be operated?

With regard to the ordnance depots
and the public sector undertakings
that we have got, I would like to make
only a brief reference because the
Audit Report and the Public Ac-
counts Committee’s Report have gone
into it very fully; I need hardly add
to it. One thing that I would like
to stress is that our requirements for
defence aviation or for the Navy are
so limited that it does not justify our
going in for different types of air-
craft, ships and so on. We can have
a Ministry of Aviation, as they have
in England. which deals with the en-
tire supply of aviation, civi! or mili-
tary.

In the same manner, with regard
to the supply of ships—repair and
maintenance of ships and eircraft—we
can have one combined organisatiom,
whether it be under the Defence Min-
istry or under any other ministry.
For heaven’s sake, let us have one

bined

tic.: rifle gets fired 50 rounds in 10
minutes. When they reached the high.
altitude, as they could carry only very

or tion which deals
with both. Take the Air Force, which
has three types of aircraft—the bom-
ber aircraft, the transport aircraft and
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the fighter aircraft. The fighter air-
craft is possibly confined oniy to the
Air Force, but as ar as the bomber
aircraft or the transport aircraft is
concerned, it can be utilised in civil
aviation or in military aviation with
suitable modifications.  Therefore, I
suggest that the Ministry should look
into this and with regard to aviation
and shipping there should be one
organisation which deals with both
civil and military requirements and
there can be modifications made to
guit civil and military needs.

I notice that the Hindustan Aero-
nautics Limited, which has an autho-
rised capital of Rs. 50 crores and a
subscribed capital of Rs. 38 crores,
has its head office in Delhi, the ope-
rational office in Bombay and its fac-
tories located, I find, in five difterent
places. It has the HAL in Bangalore;
it has a factory at Kanpur which is
supposed to be manufacturing the
Avro-748s for the last ten years; then
there is for the MIGs, the airframe
factory in Nasik, the engine factory
in Koraput and the electronics fac-
tory in Hyderabad. And what do we
have at the end of all this? With
this Rs. 38 crore investment and
this big empire spread all over the
country, what h~ve we prodaced? We
have produced some Gnats and we
are proud of them; we do not know
what percentage of Gnats are produc-
od here or how many have been pro-
duced. We have n¢o information on
that. The Avro-748s were a write-
off and have already been a failure.
The HF-24 which is supposed to have
an Orpheus engine and which should
by now have been a supersonic air-
craft has not come off, Yes, it flies;
but if you drive a Rolls Royce car
with a small little engine, it amounts
to the same thing. It is supposed to
be a supersonic aircraft; it is suppos-
ed to fly at a certain speed. What
have we got? For nine years we
have been trying to fit an engine into
this, This sort of thing shows that
there is considerable room for re-

t, re-or and cer-
tainly for a cutting down on the de-
fence expenditure as far as defence
production is concerned.

tion

It is very important that there
must be adequate dovetailing, integ-
rating and co-ordinating of civilian
and defence efforts. The Army, the
Air Force and the Navy can no longer
fight a war on their own. It has to
be integrated with civilian effort, al-
though this may not be possible to
the extent that it is done, for instance,
in Germany. In Germany there vias
a tractor, the Unimog; the same trac-
tor could be used as a tank. The
same company, the Mercedes Benz
company, made the Panther tanks
when Goering was the General. This
sort of thing can be done here. You
cannot put the defence force into a
watertight compartment; certainly
economically we cannot afford to do
it. We must have a dual system, an
integrated and a dovetailing system
so that the economic, industriai and
manpower resources could be used
effectively.

Finally, I want to say that the Min-
istry of Defence, which constitutes a
vast and anomalous empire—I do not
have anything against it—but for hea-
ven's sake, let it at least be made into
different departments which are better
co-ordinated. One does not know
what the other person ig doing, there
seems to be very little co-ordination.
In these days when specialisation,
concentration of effort and co-ordina-
tion have become the pattern of
thinking and working, what do we find?
We find there is this vast accumula-
tion of a diffused and anomalous as-
sortment of activities taking shelter
under onec ministry, the Ministry of
Defence. That is why you have an
this overspending. There is no cost-
effectiveness at all.

In conclusion, I would like to say
that in keeping with our national ob-
jectives, our defence strategy has
necessarily to be a part of our over-
all strategy of peace and this can only
be ensured if we see to it that we are
strong enough to discourage any out-
side aggression. In this strategy of
peace, what we need is a well equip~
ped and efficient defence force whick
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has a vital role to play. But their
efficiency and moraie have to be sus-
tained by and integrated with the
effort of the people and the country
as a whole. Towards this end we
must strive. Therefore it is not, as
has been mentioned in the Defence
Report, that we want defence pre-
paredness. This phrase, unfortunate-
ly, has become rather commonplace
these days and is mentioned quite pro-
minently in the report. May I sug-
gest that instead of “defence prepar-
edness”, which suggests an element
.of hostility, militancy, caesarism, we
might think of having something like
“defence efficiency” or “effective de-
fence strategy”.

With these words, I support the
Demands.
Shri A. V. Raghavan: Mr. Deputy-

Speaker, Sir, the heroism and cour-
age shown by our officers and men
of the Army will go down as a gio-
rious chapter in the history of our
army. 1 pay my tribute to the
gallant deeds shown by our jawans
during the recent Indo-Pakistan con-
flict. As an ex-serviceman, I pay my
homage to the countless number of
soldiers who laid down their lives to
safeguard the sovereignty and the
territoria] integrity of our country.

Sir, as an cx-serviceman I am much
.concerned about the service condi-
tions of our jawans. Most of our
soldiers in the Indian Army get less
than Rs. 100 as their pay packet and
1 have to bring to the notice of the
House and the Minister unsatistactory
pay and increment conditions of our
soldiers.

Sir. the minimum pay of an ordinary
eoldier is Rs, 55 and there are thou-
gands and thousands of soldiers in the
Army who retire on the same time-
scale of pay and they are not given
sufficient amount of increment. I
invite your attention to p. 144 of the
‘Report which says:

“Increment of pay for men’s
gervice is admissible to Other
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Ranks excluding ICOs but includ-
ing Non-Commissioned Officers at
the rate of Rs. 2.50 per mensem
after 5 years man's service and a
further Rs. 2.50 per mensem after
10 years man’s service. Further
increment at the rate of Rs. 2.50
per mensem is admissible to per-
sonne] below NCO rank after 15
and 20 years man’s service.”

The normal period of service of a
jawan is from 15 to 20 years. During
this period, the maximum increment
that the jawan is entitled to get is
only Rs. 10 and if you take the
average it comes to 50 paise per
month because a jawan is entitled to
get only Rs. 2.50 per mensem after
he performs gervice for a period of
five years. At the same time, the
Ministry has got a bias for officers.
They start on a pay-scale of Rs, 400.
Normally, an officer retires when he
attains the rank of a Major and a
Major, when he retires, gets Rs, 550
by way of pension. A soldier who is
enrolled on a pay-scale of Rs. 55 or
Rs. 57 gets only Rs. 17 by way of
pension after completing twenty years
of service. It is the most deplorable
condition of service and I feel strong-
ly about it and I request the Defence
Minister to see to it that something
is done to raise the emoluments ot
soldiers who are safeguarding the
borders of our country.

Then, I invite your attention to
another thing. It looks as if an
ordinary jawan in the Army has no
family. There is an allowance which
is known as separation allowance for
the officers. The officer is given at
the rate of Rs. 50 per mensem by way
of separation allowance because he is
obliged to serve at the place where
he cannot take his family. Are we
to understand that an- ordinary jawan
has no family?. Does he not feel the
pangs of separation from his family?
Why should officers be given Rs. 50
by way of separation allowance and
not a single paisa is given to an
ordinary jawan on whom the respon-
sibility of safeguarding the country
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lies? Therefore, 1 want the Defence than the rates at which such
Ministry to consider the disparity in stores are sold by the Canteen

the pay-scales of officers and jawans
and I request that a pay commission
be appointed to study the conditions
of service of officers and jawans and
to suggest ways and means of increas-
ing the emolumentg for jawans.

Now I want to invite the attention
of the House to the low pension scale
of the Army. As I said earlier, after
20 years of gervice, a jawan gets only
Rs. 17 by way of pension. No doubt,
recently, another sum of Rs. 5 was
provided, making a total of Rs. 22.
The amount of Rs. 22 is only 25 per
cent of his pay which he draws at
the time of enrolment in the Army.
At the same time, an officer who
draws Rs. 400 at the time of enrol-
ment gets Rs. 550 by way of pension,
that is, Rs. 150 more than what he
was drawing at the time he joined
the Army. That is why I request the
Minister ¢o flx the pension at the
minimum rate of Rs. 50 and the bias
that is so far being extended to the
officers may also be ex'ended to
ordinary jawans.

There is an acute scarcity of resi-
dential accommodation in the Army.
T am told that this scarcity continues
not only for the jawans but also for
the officers. We find many instances
in the Audit Report where lakhs ana
lakhs of rupees have been squandered
by the officers. If only that amount
was spent on providing residential
‘accomgnodation, more than 20,000
hutments could have been constructed
for providing accommodation to the
jewans. I invite your attention to
p. 14 of the Audit Report on the
Defence Services. Para 24 says:

“Extrq erxpenditure in local..
purchase of foodstuffs—During
the period October, 1964 to March,
1965, the Officer Commanding of
a supply depot made heavy local
purchases of tinned: foodstuffs gt
a cost ‘of ‘Rs. 262 takhs. The
rates at which they were obtained
were 50 to 100 per eent higher

Stores Department. The extra
expenditure thus incurred was
Rs. 1.13 lakhs.

The Ministry have intimated in
January, 1866 that a Court of
Enquiry is being held and the
Officer-in-charge, supply depot
has been placed under suspen-
sion”.

Then, I read Para 25 which says:

“Extra erpenditure in purchase
of fresh vegetableg and fruits—
Fresh supplies of vegetables and
fruits in Bengal area were
arranged till 1963-64 through
contracts concluded on the basis
of competitive tenders. For sup-
ply of these items during 1964-65
Government issued a sanction en
31 March 1964 authorising con-
clusion of a negotiated contract
with a Cooperative Society spon-
sored by the State Government.
Accordingly, rates for supplies to
be made during 1964-65 were
negotiated with the Society by a
Board of Officers and a contract
was concluded with them on 31
March, 1964 for Rs. 66.76 lakhs.
A month and a half before the
conclusion of this contract, on 18
February, 1964, open tenders had
been invited for the same items.
On the basis of the lowest rates
obtained the contract concluded
with the Society for the year
1964-65 was found to be costlier
by Rs. 14.10 lakhs. For the year
1968-66 also, a contract has been
concluded with the same Society
at rates which are about seven
per cent higher than thos® at
which the earlier contract was
concluded.”

I do not know why this contract was
given to this Society incurring there-
by an expenditure of Rs. 14.10 Ilakhs.
It looks suspicious, - especially when
only a month and a half before, the
lowest tender was received and that
was not secepted and the contract
was given to this Society, that some
imgertant person in the Society must

i
.
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have been interested in seeing that the
contract is given to the Society.
Otherwise, there is no reason why the
Ministry shoulq prefer a Cooperative
Society of Bengal and waste Rs. 14.10
lakhs,

Again, there are certain cases where
jawans are denied promotions because
they are not able to pass tests in
Hindi. I know of many Havildars
who have not been promoted to the
next higher rank because they have
not passed the test in Hindi. Most of
these persons are from South India
and, therefore, I request the Minister
to see that at least in respect of the
persons who are coming from non-
Hindi-speaking areas, the condition of
pagsing the test should be made less
rigid and they should be given more
opportunities of promotions,

I want to invite your attention to
the discrimination based on sex that is
practised in the Military Nursing Ser-
vice. Normally, on commission, men
are given only one star. But the
appointment of women is to the cadre
of a Lieutenant. There are thousands
and thousands of men-folk who are
working as male nurses and they are
denied the opportunity of promotion.
They are not given the commissioned
rank. I am told, the male nurses are
doing 90 per cent of the job in hospi-
tals and the Lieutenants are only sit-
ting and commanding these male
nurses. I want the Defence Minister
to look into their case and to see that
the discrimination based on sex is
eliminated as early as possible.

.

1 am happy to learn that the Min-
istry has started a fund for the rcha-
bilitation of ex-servicemen. 1 am
glad that a sum of Rs. 5 crores has
been provided from the National
Defence Fund for starting this fund.
I find from the Report that some
allotment has been made to two
States, namely, Uttar Pradesh and
Rajasthan and their portion has been
paid to them. I do not know why
other States have not been paid their
duey from this Fund and I request
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that early steps may be taken to see
that this fung is given to those States
so that they may start welfare
measures which are so very needed
for rehabilitating ex-servicemen.

Lastly I have to invite the attentiom
of the House to the absence of an
ex-serviceman on the Indian Soldiers’,
Sailors’ and Airmen's Board. This
Board is constituted to see that some
sort of help is rendered to ex-service-
men and to their families. Not a
single ex-serviceman has been nomi-
nateq by the Defence Ministry ¢to
serve on this Board. I do not know
how a Board which does not consist
of any ex-serviceman can ventilate
the grievances of ex-servicemen.
Therefore, I request that the hon.
Minister may take urgent steps to see
that one ex-serviceman is nominated
to serve on this Board.

Shri Brij Raj Singh-Kotah: I rise
to support the demands of the De-
fence Ministry.

At the outset I would like to pay
my humble tribute to all the gallant
men of the Armed Forces who laid
down their lives in the cause of our
motherland and rid the country of
the shame that we suffered in 1962, T
would also like to pay my homage
to our late beloved Prime Muister
Shri Lal Bahadur Shastri and my tri-
butes to the Defence Minister for hav-
ing taken courage and given the only
lead which this country needed im
those grim hours of early September.

I would also like to thank Mr.
Mao-Tse-Tung for what he did im
1962 because had it not been for that
perfidious attack on India, I do not
think India would have been in a
position to face up to the challenge
that was thrown by Pakistan laet
summer.

I now also air my own personal
views on what I consider a logical
step for India to take. Faced as we
are with a hostile China on the east—
expansionist and subversive—and
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with its ally, Pakistan, on the west,
it is time that we really started think-
ing as to what we should do and how
we should proceed in our Defence
policy. In a recent statcment made
sometime ago, even our Defence Min-
ister admitted that they have now got
missile carrying submarines. Besides
this, we read sometime ago that not
only have they got atomic weapons
but now they are also launching to
make the intermediate range—ballis-
tic missiles, which means that, with-
in 1967, the whole of our hinterland
within 500 miles of the Tibetan bor-
der, which is our economic base pro-
ducing most of our Defence equip-
ment, will be under the everhanging
cloud of nuclear destruction. Even
the Americans have agreed that, by
1970, China wil] have a missile by
which even European cities and New
York and San Fransisco will be cov-
ered. What does all this mean? This
means that we have to look where we
have to go. I have said it last time
and I repeat it again that the only
thing which these two powers respect
is ‘force met by force’. Of course, we
have developed the conventional force
and we are doing our utmost in that
direction. But as we are faced with
a nuclear threat also, the policy of
the Government should be thai we
get a guarantec from both Russia and
America or eithc of the two to safe-
guard our frontiers and our skies and
failing that, there is no other option
left—and I do not see anv—except to
make our own deterrent as far as
nuclear weapons go. I know Mr.
Indrajit Gupta has already ~alled it
madness and he would call me a mad
man . ..

An hon. Member: He did not call
you so.

Shri Brij Raj Singh-Kotah: 1 said
that he would call me.

Only last September. within a short
period after the Ccasefire, a lot of
MPs, as many as a hundred joined—
and if the time had been more, 1 can
say that there wouid have been not
‘less than 200 to 300 MPs in this House
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who would have joined—this cause
that India must possess and develop
its own independent nuclear deter-
rent. I remember Mr. Indrajit Gupta
said, “you cannot cow down China
with just self-reliance .. .”

Shri Indrajit Gupta:
that?

Did I say

The Minister of Defence (Shri Y.
B. Chavan): He did not say that.

Shri Brij Raj Singh-Kotah: He
said something to that effect. When
we have a nuclear threat from China
which has a potential missile, how do
you expect India to rise up to it with-
out any guarantee forthcoming from
either of these two big nuclear pow-
ers?

L]
Shri Sham Lal Sarat (Jammu and
Kashmir): Mr. Indrajit Gupta said
that if India manufactured or nrocur-
ed atom bomb, then Pakistan wouid
get them from China.

Shri Brij Raj Singh-Kotah: Then
how do you expect us to counteract
that unless we get a guarantee from
either of these powers? Neither
Russia nor America is willing.

Shri Indrajit Gupta: What I said
was . . .

Shri Brij Raj Singh-Kotah: There
was something to that effect. I will
look into the records.

I say that it has been proved in the
last conflict that only strength is res-
pected in international affairs. We
were coeing like a dove for®the ast
eighteen years, but when we showed
that we also had the appearance and
performance of a falcon, they respect-
ed us. It means that the old Sanskrit
sloka  «  giwrar  aggm
still holds good and will always hold
good as long as this world las's.

I will now say that to develop all
these, the primary concern of the De-
fence should be to make an absolute-
ly first class Air F?!'ce‘ 1 know we
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have a 45 squadron plan, but so far
we have been woefully short not cnly
in squadrons but also in the planes.
It was shown very clearly during the
raids on Jodhpur which went on night
after night—it was in my part of the
State—that not only did we suffer
from lack of radar.and enough. pow-
erful radar but also we suffered, as I
have been saying, from lack of an all-
weather fighter aircraft. Had we got
this all-weather fighter aircraft, the
two hundred and odd bombs that feil
on Jodhpur would never have occur-
red. Our Air Force, with all these
deficiencies, has done very well. The
Gnat fighter which we undertook to
produce and which the NATO coun-
tries, in their wisdom, refused to
undertake, has ‘proven that it was a
jolly good fighter led by excellent
material in human terms and made
a mash out of the so-called invincible
F-86 and F-104 planes. We [fought
with them on our own terms; rather
the enemy had to fight on our own
terms and that is why we succeeded.
Had we been up in the high altitude,
perhaps the “Side winders” would
have been more effective, but since the
aerial battles took place at very low
altitudes, i.e., below 3,000 ft., all those
highly sophisticated, infra red, heat
seeking missiles failed and it was only
the man behind the machine that
proved to be the ultimate. As the
Chinese soldier, Sun Tzu said:

“Weapons are important factors
but NOT decisive. It is man's
direct.ng intelligence that counts
most; man emerges as the decisive
factor in war.”

This was proved 3o far as both the
tanks as well as the aeroplanes went.

T would also like to draw the ctten-
tion of the Ministry of Defence io the
fact that we must have a better co-
ordination, as far as the anti-aircraft
guns and their deployment in emer-
gency is concerned. From what littie
1 have known, when the Kanjarkot or
rather the Kutch agreement was

MARCH 29, 1966

D. G. (1966-67) 8510

signed, after the cessation of hostili-
ties in Kutch, all our defence prepara-
tions were again slackened as usual,
and the battalions or’ the batteries of
the anti-aircraft guns went to their
respective dispersal points, whereas I
think it would have been in the fitness
of things to keep them where they
were needed; and when the necessity
arose in August and Scptember last,
they were not there, as they should
have been in time. That was proven
in Jodhpur. I think it was only to-
wards the end of that conflict that a
battery of anti-aircraft guns went
there, and even then they were not
fully scttled down. At the same time,
where they were placed and they had
the batteries in time and they alrcady
were in order, they gave an excellent
account of themselves, and even the
foreign press has acknowledged that
our anti-aircraft guns guided by radar
took a heavy toll of the Pakistani
Air Force.

I would also like to say that I do
not know why the British are so cross
with us. In fact, they should be very
pleased, because in the whole wid>
world, this was the only theatre of
operations where arms manufactured
by Britain could conflict with arms
given by the U.S.A. and it was shown
that not only the Centurion, which at
least is not supposed to be as good as
the Patton tanks, but also the Gnats
and the Hunters took their toll of the
much-vaunted American F-88 and
F-104 and the so-called mighty M-47
and M-48 Patton tanks.

I would like to draw the attention
of the hon. Minister as far as our
border in Rajasthan goes, because this
was proved to our great dismay and
disappointment that we were absolu-
tely unprepared on our border. I
know that and I have seen the files
that the RAC or the Rajasthan Armed
Constabulary has been crying to be
well equipped with better personnel
and better equipment and with more
machine-guns, mortars and transpor-
tation per battalion as compared to
their enemy side, known as the Sindt
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Rangers, but so far, at least till the
hostilities were on, nothing took vlace.
I also know that with what little
they had, they have given the best
account that any armed police could
give in this country. I suggest that
it is high time that the RAC should
be put under the direct sperational
command of the Army with the pro-
per complement of weapons, trans-
portation and communication systems.

I would also like to stress one other
point. During the operations, at the
tail end, the civil population of the
Rajasthan border areas were issued
arms by the Government to safe-
guard themselves and to keep the
morale high. But lately those arms
have been withdrawn. I see no reason
why they should be withdrawn. It
has created an absolutely adverse
effect on the minds of those people.
I was there immediately after the
cease-fire and they told me, as they
told severa] other Members of Par-
liament who visited that place, that
‘Either you do not issue us any arms,
because with these arms we are in
a position to take on the intruders
and earn their animosity, or once you
issue us these arms, please see that
they are there with us for times to
come; if one of us does something
wrong,—as is made out that if you
give us arms, we shall turn Jacoits—
the law is there, and you can catch
him by the scruff of the neck and
hang him but do not take away our
arms’, and they pleaded ‘Once you
have issued us these arms, with these
arms we take on to the intruder; if
we have npo arms, we shall be still
worse off. 1 do not see why Gov-
ernment in their wisdom have with-
drawn these arms so soon after tne
cease-fire.

An hon. Member: What about the
Camel Corps?

Shri Brij Raj Singh-Kotab:  The
Camel Corps is there but it needs
more camels and more men.

I have something to say as far as
the aircraft production of this coun-
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try goes. As some hon. Member
pointed out before me, we have ho
mention in the report about the fate
of that long engagement between the
Egyptian power plant and our Indian
air-frame. The honeymoon was never
there, either the engagement is broken
off or if it is there, I would suggest
to the hon. Minister that the two
should be correctly put together.

Shri Indrajit Gupta: Consummated.

Shri Brij Raj Singh-Kotah: Con-
summation will be after that. But
if it is not forthcoming, then I sug-
gest that other channels and means
must be probed. We cannot rely on
one particular country. There are
other countries which produce so
many excellent qualities of ¢¥ma-
ments; we can try Sweden; we can
try Switzerland, and we can try Japaa
and any other place to make this
HF-24 into the plane which it is meant
to be. We cannot have a plane which
is supposed to be Mach-II but still’
flying in a subsonic era.

Another suggestion that I wish to
make is that the Kanpur Depot has
been woefully inadequate in produc-
ing the Avros. It is a rule of thumb
that if you plough in one rupec you
get back one rupee in return in air-
craft manufacture. It seems that
enough money is not going in and
that is why this adverse production is
there, which should not have been
there.

I would suggest that we should go
in with the Siddley Group and get
the “Caribou” aircraft also produced
under licence in the Kanpur Depot.

Lastly. I wou'd request the hon.
Minister to look into the naval side
as far as the carrier force goes. It
is well known that carriers are riow
thinge of the obsolete past. Even the
UK. has rejected them and the ounly
country which has them is the U.S.A.
but that is a different story.

We have, with our, foreign po'icy,
no purpose for a carrier force in mind.
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They are only used when you are
-either lending troops or withdraw-
ing troops under sophisticated enemy
opposition. Instead of the carrier
force and the woefully little and ob-
solete air force which it carries, the
naval air arm, that money which is
spent every minute on that carrier and
that much of the capital outlay could
be used in getting better long-range
land-based naval reconnaissance plane
to have surveillance over our seas, and
more helicopters which could operate
from other units besides the carriers
from our Navy and do anti-submarine
work.

+t gER Wi weAa (IATW)
IUTEAR HFIEY, AT qATIT FY O
9 Y gU, FEY e & ag s
argat § i gan s & arfeea &
STRAT ¥ A ST &4 fwar, 98 T
FUgE ¢\ § IHT gmER F@r
g w17 g% wfq god wgiwfa wftaw
F@E |

o {7 #1 Y feafy @, afz wrw
g9 ®WIT AT qTE W v q@r AW
gar 2, fF gk e oY ¥ ww g,
qg FIH! ®W qraT A ¥ | gH ¥AT F¢
AT gy | TWE W9 A9 a8 F|W@T
a7 & a5 qAT A wI 1A 77 [ aOHT
TAATAT FATAT &, T I8 WAIT ST &7 § |
T FET 48 & fF AT # oF sufway
1wy fear sra A werw afy &
Y, st agar 9=y &, frawr s aurd
¥ gt & ar fagi et &7 fa ey
g ar fedy &1 gA [T &Y, qv wuAT
ferg GEaTaT €Y, Q¥ S K1 WL FAT
afed | FA AET & FF 1962 ¥ 919 wrw-
|9 FAT AT S G ATH A WA F
widY w7 foar war av fomd amar faar
At AR ¥ fiF A% qEF W &)
& W R SRR e A qIw
W ™2, ag IgT I97 9 §,
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W @Y 93T & qgr § AT 3qFT AT
W ¥ ¥ 1 X FER A7 7 G
foar st &, 38 ¥ g9 § 9@ mar
21 Q& A FY IR WY AGY FAT
arfey | QY aga & sfaat § & W=
faere sfaare & st fs Ty & fag-
A I IR AT E | F AR
farerQy oY & 1 SAEY SuTE ¥ Swvar
qrETg # mIeEr w1 § W FEAT
gy | A gARR 9TE WIS ATE &Y
FT &\ F gwwan § i oA oo w0
T T aFar § 1 ogw FfAar F g
2wt #Y 39 f5 3 foraam wm @7 9% §
o 3% ey g § dfaw §)
IAF IR TAY FE) SqTeT geqr § &faw
i ommarg e gme @ M sw &
FH 1T AT FY JAT FAY =[0fTY |

15 hrs.

gRFI qg WY J@an anfgd fF g
ara feq g1 & glaare § At gd =
gfaar<d Y 78 3 & ara ot gfaae
&, 37 g w0 wifgy | dar we
T far At g3 ar = f aw gfmn
F &% 3w § agy N8 § 1 gk 9w
safas gfaarc aga @ w Arar ¥
& | g goely & #Y g frma gfaard
§ gafsaa s afgy | @ gfaas g
aifgd  I9FT g7 2w § famin 73 77
WErg FIAT A0UGH | AT IFH G
frafor w73 #) feafy & F&f ofax §
aa a& g% wgr F& ¥ Wt ghaare fad
T frg Ay 9 o f7d g 39
& T =nfgy

gAY 2@ § f& aq Iszsera
feafq oY 9@ @99 AT Fi 797 F g
arq ®T gy &a forr 1 =g dar
AT A wrasy gafaq faar § fs 2w a3
WY d6z wrar § W gAY FAT wy A
I wrFRw FFAT }, IAHT FX AFTAT
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T EF | I9 N §TU W AN & 9
FATC 91 | g] ATITE FEAT AURAT A
20 &Y wromEy A W & fog o oY v
U 9 X wEY ¥ I WA 4T
qq & Y ey AR S dar A &
I gfeardt ot & fau smowr
&y fa, | faar | Afew oo 3G
IH TR w A fFw g ¥l
¥ guEnT fear o T g ufuw
w9t & w1 A8 arga § 1 Afew &
AT HAW FgAT =rgar § 5 ag Faw
a1 & fe wronitfas RS9 geet A
T IR WIY AT qAT F{ o
F R ¥ faw qar gat s & fag,
woAY ot & w= & fag w R &
¥ wawan g f ag aga s ara &
AT FIAT TG H AT WF AHT AT
¥ 9 ¥ & 9w qufgd, ¥ &
wet 7g AT wrfe} | wg g &
St gFE gy ay §, ag favgd v
FHFTIAE I WIANTIFAF
fau 3@ avg & gez T aww wifgd o
T R FT AGT gEE FF ¥ A
=g

g aF g & wgfTw gfaarsd w
faufor w<% ¥ fo¥ g7 39 4¥ &7 99-
I %X | AT JEAT A Sy §AT gy
W1 ® & fou famy ¢, See surRT ¥
sure wrar # gfaax fmtor s &
*19 § g4 Jried fr g7 Iwam w30

fagst arx Wz 9 g€ @ o
gas garé g #r A et g N
Iq% g 2 & i . &9 gwre qrw
a3z ¢ T WETY ¥ qgd FW &wqr §
FHIY qTE WY FATE WG T ) AR
qra wfew d&ar ¥ @ gt w@rat s
¥ agy wraws ¥ | g wI T
gart wgrot w1 fto wET il o
g @wa & f gw g ¥ fog & T
q ® T g, WA gW qar w0
3068 (ai) LS—T7.

feafa & 7 g fww g saer 7 w7
ifgy fr foaas o g9 7= @&y &),
IAX HWTH FA0F A 0 F o gw woy
a I & | g7 Y9 § I&q gy ar
T aTET § oY WU | Wru 9IEvT A

STETE AT STew oY 1 faar
AN gF § IR W gw AR § faadr
IqTET ATEAT F AT g &1 g faw A
T way Jrfed

I ¥ wfEwrs gar &, o AW
ooi 4 ax @I g § aEr 2w ghn
& 2w & qray il & ama w7
THaT §, I Aw wifer ¥ oEwAT §0
WX G WA W AOT €9 AT
T & 1 wTOE W & AAT
gt & wrwdr & wfwenh 2w &
R ¥ T ¥ oF gAY 9T I F
N ara fr T W o § 3w
AT ftaw wifer & frary o frofa ¥
E & i & w9 gw wfEwen g
&Y gard a3y oY wg AT Ak e
2w g a1 wrf AT 2w §, Fh frmg
BT T A A FEAT | €H ATET ZAIR
fag wfrr giar aga e &
& qa¥ qg® iR g | 54y gger
ST ZATKT T9 WY ATAT AT |

AR AW A S 99 WIS qmfas
& STH T aga waw d, aga famdr
gi R @ @ a1 Fr WA & e 3 g
it & dwfawi § a9 g 1 #feT aw
AT B A A aw wey § fe oA
sfawrareh dwifrs # ST g SwRr
A &7 T0fz7 | F w% 1 wfa-
@I B3E AT feAwr a9 B @
dmfrs g ¥ w6t w=gr S @
frmfor %< & oowy % @y € 1 AfeT
feww ag & f& v o gw oy Ww
o woitr v § for g wrerd adY wofr

.8, wik fig € s e gfaard

mﬁwmaﬁ@gnmm
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[= g7 =% FeaAW]
st wmgfrs ITwar §, SR g9 W
aw ¥ due A X T E W
FTeor @ e g gl wife, it
& vz g § | g A & A fF
fo umr weTs W@ FF, wha ¥
gq qwer faedd afeq oF qm o
@ ga § ¥ ot wifea § weer @A
&1 A e & A A @A g
F 2w wgy & f¥ o fava qg & av
ag WG W @1 1 w9 W Y ISeAr
R § 1 w7 3@ f5 SR W fam
47 ¥ fag game 2w 1 &Y @ T
WHRFR IZ  fFFE i & gk AW
Y wrdfaadt & SR a8 s &
TR 20 F § favagg &1 wgIT 0T
7gY § | 7@ gIWrEET & e ¥ fag
g 9ad qed 9 F g 6 g W

wTH Faqémt'(gﬂr%‘rfaqlﬂ
s A =R

W gaTem &7 faaw o 6

gEvEaT geY, SR g9 3 @ fag
AT &, B9 FY Srevar X & frw S R
T W A F IR W ARy
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T a@ & & fewn s gy o
mifee faiE & Mo F 9ga  wFE
fea mar & 1| 7% W@ ¥ w1 qHE GET
FT % g & former Fr8 I A
@ @ & 1 w8 s Y g
T AT Y § I @0 FOT L
fear s & W) &9 fewr smar €
IAHT R § qOHT FTF FIW H A
&1 qUT w1 AL WA AT @ | AT '/
w0 39T g a9t @ AR IR W
& # 14T o7 §HaT & | AfhT T A
&Y TE W= ST | O 9 WY Fg
fear arr & 5 @ww § & 98 @@
& ot @ 1 fra SEE @Od § WIC
fFaT @9 #34 § 99 S w1 I9W_T
IT GEAT &, 9 F qET 97 9w g,
TEEY T I @7 I E R A AR
#r§ s fea wmar § 1 Q@ A g
aifgd |

AL T S wq9 TH FH § Ag
afce dft £ & 1 & a9 { g aga
8 & 1 gaTe wia s wTR demr §
afcemr & g aifed 1 afieear g3
¥ g ST wfweror g wnfey arfe
qRY W9 T A WY A9 qF qw &
ITHT WA g%, o9 ¥ @19 gErdy I
@ a1 N gw FT omfa ¥ A @A AU
aey & & W 9F W F e
Y #r o= FT I 9T ¥ gAN
qEAT SAET qRwe & § | & Avgar
§ fr gm g o oY g W FEw qgr
a1fed

g 2w ¢ & o wfeat
Ay & faw g wm § wid o
wg ¥ AT A wW i W
wg FT XA H, IEH G aF
FW H &1 AT § 9 o9 qfesr
a1q wert g ) 39 aug 97 Mt &

4

s
4 yow S d

’
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og @ B 7, 7 sifaat @ 4%
A F AT Mg R F wRL A& T
HETST & @ # &4 7% § | OF My
agt wrs ws et g% A4 FH a0
% # 1 wror & R ame O A
F AT § | QY afE Y AT A fE
WIS AT AT AT UFST WA AT g
Y7 AT Y gL TR FT AL AT @I
&1 S T 91 | 7 AfAAT q HrEEy
i1 7 wifear T w9 F fow 7@ o)
Y G f5 o wifast &1 9w e
T § g7 Tfgy | AW A &1 /EW v
e X Fonr wmoa mifear & o
0 I W W g A% G 1 "
ST & AT T HAT |

g W A 9 W e wn
arfed fF AW F wwee | ae ¥ fag
Wit 5w F faw o dame g o WY
wffrat gam W § aER a0ET 1w
N wfed | oA wfe @ g
W ¥ @ AR W Y wfw W g
2w ¥ g 1 ST & wamar & g dA
FX, SUTET F TATIT AETH AT g dATX
< | af g g fear ot gfr |
ag aar Fom fE oA wed & 9
I ET 1T & W WA AT ZTAT AE
HEE T Ag § | @ O R wsg
g 3 AR @ I A A
¥ TAmar & 1 FE Ak i gfearc
& dfFr wmowr gfoardt & wwy &
o fAviT gar =ifegd | ATeaETd) &
a8, & ag we § browwdw &
g & &% A gom, A7 S and
A s g A W 2 1 ag
AmagaRT d § AG Tw A §

ﬁmfﬁmaﬁéﬁ? am-crz

CHAITRA 8, 1888 (SAKA)

b. G. (1966-67) 8520

g ag 7@ " gy e ¥ e
mgm&mmy

gfaarx ﬁﬂﬂ'ﬁe’t,mﬂaqﬁﬂﬁ
FAT OEY | GH A AT FAATAY AT
fgd

#5 ga § W) wfee foid & Wy
5 2 £ 5w ame Ty @ dinE
A FAqT T £ 1 S FQE
ST fY ag A I ™, R gt
AT W A A AOEA | g
ATy ¥ €W ag A A g AT
I € | R X gy § far
wagHTaftar 2w w1 w1
e g w e & | fFw A SO A
T AATAY A AT K ? qg B S
Lical e uE T (I il el
&7 fiifz 10 @ | @y 99 "
T FAT &GY H7 G AT |10
# 1 ®\9 ¥ fcat s § war T
J oY qara N & | A T faew &
guy frr § IR @ 2oE faeer
afeg 1 & 7z wifse foid & wmae
I WTTHT FAT TG E | G WA A
St faw T W § D & &
wzmﬂw@mvﬁm
e wfegdr o

wdfrF ot FH=TN W Ay &
oI §, I9% gy § g7 qar w8
5 £8 o oy v A # 1 & qe
agar g f6 o 9T ey a4t wY
& &1 A9 ITH AU FIA AT T
% ? WY AT AC THTEE GEA AT
#, 7w v gfear w fato &1 a7
@ & WX agh oY WrowY WY sEvEsar
&t o T W et §
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sy £ & g g 5 o e
o A FT | T 99 Fre@El § w9
X W AR ¥ el ST A%
T & | T AR ¥ gewg Y gEee
wT wfgd & saF waw s
e a1 AEY &, 91 N F gwdw angardy
| & 7 &Y 70 A § Ag 9y &1
I AW 9T Fd famg @ I
gy A 79 frme W@ #R Q@
wfafafedt & g=m gz T W@
¥ fgmm & fF aaem @ AR ¥
T8 AT q T

STEgT ¥ oY Y 7 IR Y Arerd
WRERFE@IFE 1| F
TAETT 57 T F e q @ § 5
AT AT qaar #, fray 3o e #
A AET 38 A7 A9 ¥ | A, w9
& e ww o § & ¢ e
FHIT T AT A e A owT H
v & R qv T A T q@r aw e
wgl o7 O e 7w g & o fF A ¥
awaT & W e fandr o
£ T A F I A GOT FR
WE arz & sAr aET W A T
forw wmm aiftea ¥ gETT 9@ W
T 9T IW qHT FATL FET F TN FICGH
qiffear ¥ o7 T gEe faeg w9 &
Ay a1 & gy a1 WO Ewr &
TR 9 F T@F § | AT F qAT
@AY wifgd & @8t v £1€ Q@ a9 At
@ § 9 fr g aET T ATer Y @I
FTrC %7 Tifwear farar 2y & o
fET QT AP ITET FARX FAT
Far )

¥ T & AF FT NG Ww
qaT wEM fF @ A ¥ agd
=g &9 fFar § Afer g« awq wr
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wr & fF g w1 I 6 W are
FTA A | §F dF F 7T T AHC
F wmafas vt A wen § #fg,
# gfg, Y fed | wfes & wftw v
B9 T WX 919§ 9T SATeT T
AN AR FT | THE AT AT AT F
T AT I T ¥ fay § a@R
# TS AT [T W@ § | A A
dwradf &af # wa & s
forear & o2, o e dfw & 39
@ O F AHT FAAT T | RN IT
dal ¥ @A a1 W § g gfeaw
fak @vg | gt a7 G &7 § o fF e
% gfaarT a9 THY §, SR O agw
AT qHT § 1 99 &1 SeweA faar
aifs § Aoradt da@f ¥ gawr qward
FT S | drrAdl et § s A arEdy
wi ¢ & gwr gfaae 7 f2 and
IqEY g1 T qET R gfam fay I
w1fgd | @ § s fomas #fas s §
IART AT qHTT AT |

Shri Manabendra Shah (Tehri
CGarhwal); Mr. Deputy-Speaker. our
foreign palicy has so far been based
on all other premises except that of
defence. Defence has been a hand-
maij rathor than the boss. We have
been following the non-alignment
policy so that we are left in peace to
improve our economic conditions. In
that, we have not been allowed to
continue. We have been following
the non-alignment policy to ensure
that we get the best of both the
worlds; in that also, we have failed.

The recent conflict has made it
clear that those who do not follow a
non-alignment policy and are even
members of certain defence alliances
to contain communism, can remain
in those alliances and still hobnob
with the communists. They can go
even to the extent of flirting with the
communists in their conflict with
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India; yet no western power has
censured them or has asked them to
get out of those alliance. As a
matter of fact, India, which in fact
is trying to maintain democracy, both
ideologically and by checking exter-
nal aggression, both on the political
and economic fields as well as on the
battle field, is being treated on a par
and is being equated with that coun-
try which is now encouraging and
abetting in the spread of the zone of
influence of the Chinese communists.

All said and done, whether for the
better or for the worse, the Russians
did not come to our help. This is a
significant indicator and I hope Gov-
ernment will note it. It clearly
shows that our foreign policy which at
present is subordinate to any other
consideration except the home, should
now be subordinate to our home
policy; and in the home policy, De-
fence has to play a prominent part.

1 make bold to say so because if we
are not able to prevent our country
being occupied or getting defeat after
defeat in the battle fleld, our ideo-
logy will all go to the dogs. To safe-
guard our ideology, we will have to
make our foreign policy defence-
oriented. In that, I hope the Defence
Minister will play a dominant part
and not a dormant one.

If we have to place any reliance on
the estimate of striking power of
China, contained in a recent issue of
the Time weekly, then I submit that
at the present speed and with the
present approach, even ten years of
planning for continuous strengthening
of our defences will not carry us
anywhere near Chira. And China is
now our number Oie enemy.

The Tashkent Agreement, militarily
speaking, gives both India and Pak-
istan, an opportunity to assess the
gaps and try to fill them up. 1 am
sorry if anybody says that I am not
strictly adhering to the Tashkent
spirit, but I would like tn face facts,
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and in doing so, I feel that as a short -
term policy, we will have w look
abroad for help and aid. We cannot
afford to continuously go on buying,
we cannot afford to continuously ex-
pect our foreign exchange resources
to meet our requirements. As g short-
term policy; therefore, aid in kind
and loans will have to be the short-
term policy, and we should no: fight
shy about it. It may seem unpalat-
able; it may appeur humiliating, but
facts are facts and we will have to
face them.

As a long-term policy, it is heart-
ening to note that Government: have

provided for a defence plan of
Rs. 5000 crores over a flve-ycar
period, 1964—69. Keeping in view

the climate around us, I would styong-
ly suggest that Government should
try to reduce this period. We should
get out of our fivé year plans for at
least defence; I hope Government
would be able to reduce this from
1969 to, let us say, the end of 1967
If it is Government's assessmeat that
1969 is the time up to which we can
safely stay in pcace to prepare our-
selves, ] am sorry I cannot accept
that, and I feel it would be living in
a8 fool's paradise. If, on the other
hand, Government say, ‘no; anything
can happen any time’, then to wait for
such a long time is, I think, asking
for trouble.

The Congress Government have
been able to make the country self-
sufficient to the extent of about 75 per
cent in the defence field. Now about
25 per cent is left to be filled up. I
hope we should be able to make it up
it we accelerate our production. dut
as I said bafore, the five ycar plan
of 1964—69 should be reduced, and
although we do not yet have the
fourth five year plan, T wouid like
to suggest that the first two years of
that plan should primarily deal with
defence and agriculture and the rest
of the plan projects should be taken
up trom the third year of that plan.

Revenue expenditure for the army
for 1006-87 is Rs. %97 crores. Out of
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this, pay and allowances account for
Rs. 828 crores and stores and equip-
ment for Rs. 355 crores. It is very
heartening to see that Government
are concentrating on development of
equipment and stores. At the same
time, 1 would like to point out that
we cannot ignore manpower. As far
as I understand—I hope I am wrong—
in the last war with Pakistan, there
were certain vulnerable areas which
we had to leave either to the mercy
of God or defence by God or to those
branches of the services which had
nothing to do with land. There is a
clear indication, therefore, that we
might have to increase our ground
units.

It will be appropriate for me at this
juncture also to point out the ques‘icn
of emergency commissioned officers. 1
read in the papers that civil services
were being opened for them, but be-
foi: that is done, Government should
now take up the question of «hsorp-
tion of these people into permanent
commissions. They should noi wait
for their terms of contract to expire
and then think whether to keep them
in permanent commissions or to dis-
charge them. T know that many peo-
ple would like 1o continue in the
army, but they do not know whether
they would be kept in the army or
not; so, they would like to play safe
and try to get into the civil jobs. We
have trained them, we have wasted
money on them, and I think we chould
take full advantage of thesec compe-
tent emergency commissioned officers
now, so that they know that they are
secure ‘in the army, and that too as
permanent commissioned officers.

Another method of makinz avail-
able more armed personnel for active
work would be—I do not know whe-
ther it s a technical term or not--by
non-militarisation of the army head-
quarters and other headquarters in
the lower strata. The last war was
a short war, the Tashkent agreement
came in, the UN. came in, and we
‘did not fight for a long time, but it
is not necessary that next time if war
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breaks out, we would have a short
fight; it may go on for a long period,
and naturally we all expect that all
the technica)] military personnel who
are just sitting at the tables in the
various headquarters would be in the
field. If that is to be done as things
are today, there would be a vacuum
in these headquarters. Either we
have to send them to the front with
a vacuum at the headquarters, or not
send them to the front and keep them
where they are. Therefore, it is high
time that the army headquarters and
other headquarters were demilitaris-
ed as soon as possible. We have got
time just now and we should look
into that aspect.

I would not like to touch much on
the navy, because many others, ex-
perts, have talked about it. I cn' ve-
Iy agree with Shri Raghunath Si.., hji
that more and more has to be done
for the navy. We have got a very
big sea coast. We know the uanger
posed to us by Indonesian policy in
the last war, and we can always ex-
pect the same threat again. So, the
outlay of Rs. 30 crores does seem a
little less. Probably it can go up to
Rs. 50 crores, but, as somebody had
mentioned before, if we only go in
for out-dated ships and obsolete
junks like vikrant, then even this
Rs. 30 crores may be enough, but we
should go in for things which are
really required to safeguard our coast
which would mean going in for sub-
marines.

Similarly, 1 would not go into.de-
tails about the air force becausc I
know that soon the bell would ring.
I would like to touch one minor point.
At page 31 of the Report for 1965-G86,
para 25, it is mentioned that 38 rilots
and navigators were released for
civil aviation. I would like to caution
the Government on this. We are still
in an emergency, and we should not

be free in releasing our technical
pilots for civil work. I am in favour
of these people being taught civil

aviation, by which I mean their lcarn-
ing to fly the civil planes, because
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then Government would not be al-
ways blackmailed by the civil pilots
and navigators. Therefore, to teach
them to fly the civil planes is a must,
but to release them is in altogether
different matter. 1 would request the
bhon. Minister to concentrate more on
teaching them to fly the civil planes,
rather than releasing them for clvil
aviation.

I am going tu suggest two import-
ant and major changes in the set-up
of the defence organisation. At page
123 of the Defence Services Hstimates
for the year 1966-67, it is clearly indi-
cated that the defence services nor-
mally function directly under the
Chiefs of Staff, and the important
function of the Ministry is co-ordina-
tion, adequate liaison, obtaining policy
decisions of Government and looking
after certain public sector enterprises.
Surely for this we do not require such
a vast Defence Ministry. I would
suggest that the Defence Minisiry
should be reduced, and whatever sur-
plus is there should be transferred to
the defence headquarters to replace
the military personnel there.

At page 125 of the same book, there
is mention of the Financial Adviser.
From reading the said Appendix B,
1 come to the conclusion that this
officer of the Finance Ministry is a
sort of super boss over the three
Chiefs of Staff and I think even the
Defence Minister. It is said that the
function of the Financial Adviser is
not of a restrictive nature but of an
advisory character. Yet, the hooklet
admits that he has the prerogative of
putting so many question which, in
fact, arc hurdles in the formulation
and implementation of defence pro-
jects. The Finance Ministry’s hurdles
is a thing which is common probably
to 2ll the ministries, but where the
Defence Ministry is concerned, it is
a hurdle which should not be there,
It mars our defence activities, and
therefore where defence is concerned
at least, the financial hardle should
not be there. I would even go to
the extent of questioning the compe-
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tency of the Financial Adviser to put
questions on defence plans, require-
ments and strategy which have been
prepared by the defence experts. How
he becomes a technical hand is a
thing beyond my imagination. Some
plans are given up, I am told, by the
army service headquarters because
of the troublesome and bothersome
questions of this Adviser. In fact, I
understand that a comprehensive de-
fence plan was submitted much ear-
lier than the Chinese aggression, but
was scuttled by our financial experts.

Shri Nath Pal (Rajapur): No, no.

Shri Manabendra Shah: If we can
trust the security of the country to
the defence forces, I fail to under-
stand why we cannot trust them®to
use our funds judiciously and econo-
mically. I am sure we can also trust
our Defence Minister to see that the
defence forces use their funds judici-
ously and economically. And over
and above all this, there is the audi-
tor, With all these things, I fail to
understand why there should be this
Financial  Adviser. 1, therefore,
strongly recommend that this Finan-
cial Adviser should be scrapped al-
together.

Shri Nath Pai: This year I have
moved no cut motion, not because I
am satisfled with the preparations to
meet any eventual aggression against
this country, but basically by way
of appreciation of the heroic endeav-
our and magnificent performance of
the armed forces. For 18 long years
they remained the armed forces of
this country, bul I may ventufe to
say that this year they emerged as
the defence forces of this country
They have been integrated into the
main current, the mainstream, of our
national life. And, therefore, I
should like to join all those who took
the floor beforc me in paying our
homage to those who laid down their
lives in the defence of our country.
and those who rescued the name of
the country which had been tarnish-
ed by the ineptitude and incompet-
ence of Government's defence policies
in the era preceding 1965 September.
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I will not be adhering to .ny own
stand if I trayel throuygh the Report
and concentrate this year. on some
of the criticisms that I have in mund,
and shall therefore try to skip over
them, but, nevertheless, it will be
necessary, before 1 take up particu-
lar issues, to draw the Defence Min-
ister’s attention to some minor cri-
ticisms I have in mind. We have a
rather voluminous-looking document
called the Report. I used to take
great pains in reading that and offer
criticisms every year, and there was
an improvement. 1 think impercep-
tibly they have slithered into the old
habit. This is rather a disappointing
document which is supposed to be the
report in a year, when the armed
fofces have covered themselves with
glory in every field of their activity.
Somehow, Shri Chavan’s draftsman
lack that kind of precision, incisive-
ness and understanding of language.
I am not here to criticise anybody’s
language. But Julius Caesar was his
own commentator; so was Churchill,
and this document cam be better
written. He should take this criti-
cism seriously because sometimes he
has landed himself in trouble with-
out his knowing by the wrong drafts,
as it happened when he told us about
what transpired at Pindi just at the
beginning of this session.

15.30 hrs.
[SHrRr S. L. SARAr in the Chair]

I would like to draw his attention
to this anomaly which is rather baffi-
ing. ‘The report says:

¢‘On April, 24, 1965, the Pak-
istan Army, without any justifi-
cation, attacked our territories in
the Rann of Kutch and penetrat-
ed six to eight miles inside Indian
territory.”
Well, immediately then, at page 8, we
are told that it was not on the 24th
April—Chapter III on Army begins
at page 8—but it is something quite
different. The reports says that “on
Oth April, 1965, Pakistan launched an
attack on the Indian police post of
Sardar near Kanjarkot.” I will go on

MARCH 29, 1966

D. G. (1966-67) 8530

citing like this. Has it been done by
one man, or many men wrote out the
report and they have been just stitch-
ed together., The report must be a
comprchensive, integrated one. One
does not see it like that here

There is another point again, At
the end of page 2 of the report, it is
said:

“To relieve the pressure on tae
forces in the Chhamb sector and
to prevent further aggression by
Pakistan in areas of its own
choice, Government authorised
the Chief of Army Staff to take
immediate counter measures.”

Here is that strange apologetic tore
about why we acted and how we act-
ed and the way we acted. We reed-
ed to be told firmly, and the world
should be told, the truth of this—-why
we did it and what we did. But this
kind of thing goes on hanging here
in this House; that was the kind of
lame excuse which was given at the
time of the liberation of Goa; the
truth was that it was India’s.inherent
right to liberate Goa. But instead of
that, a fantastic fiction was thrown
in the eyes of the world, that the Por-
tuguese were committing aggression
from Goa into India and therefore we
went in. What a shame and how low
we fell in the eYes of the world, be-
cause nobody wi!l believe that kind
of fictitious thing. ‘The truth was
that the Portuguese aggression against
Tndia did not begin in December,
1961. It began in 1498. Here, Shri
Chavan had a good defence in acting
as he did. He had the backing of the
whole nation. But why this apologa-
tic tone?

Another interesting thing is this.
This tone disappears on page 10,
where the Army chapter deals with
the same subject and tells us more
clearly in this language, namely,
“Qur troops were given orders to ob-
serve, scripulously, the ceass fire....”
ete . “However, in the davs immedia-
tely following the cease-fire, certain
units of Pakistani forces and irregulars
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made fresh incursions into certain sec-
tors” and so on. The Chhamb,
Jammu and Kashmir sectors were
threateneq and therefore we had to
act. How nicely, how clearly the
truth has been told. I will read the
precise sentence.

“It became evident that the
objective of the invading forces
was to cut off our lines of com-
munication into Jammu and Sri-
nagar. If they had succeeded in
this objective, they would have
cut off our forces deployed in the
Srinigar valley and the Rajourl
sector of Jammu, threatened our
troops in Leh guarding our areas
against China and jeopardised the
security of the whole of Jammu
and Kashmir.”

1t is very clearly stated. It was Jammu
and Kashmir that was threatened and
we were free to act in defence of it.
It was not only threatened aggression
here which would not have convinced
you, We ought to have taken
courage in our hands, as the Army
chapter does. I hope Shri Chavan
will take sufficient care to ensure that
this document becomes a readable,
impressive and purposeful one.
Then, what can be an Army Manual
has been stitcheq together: a general
kind of information, not precise, has
been put together; that can be a
separate booklet. The Defence Min-
istry'g report, particularly in a year
like this, should by a White Paper,
which tells us about your prepara-
tions, or the estimates for the next
year, not only in money items but in
terms of the difficulties on the secur-
ity frontiers and what you propose
to do. Instead, I am sorry to use the
word—it reads like a hotchpotch. I
hope care will be taken in the future
in regard to this aspect of the matter.

There is another point to which
some hon. Members have drawn
attention. This Parliament is the

only Parliament in the democracies
which has never cut the defence
estimates by a single penny. I think
our forces deserve it eminently;
particularly under Shri Chavan they
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have created a record, and it is an
item where the MHouse should vote
every demand that is made. Nonethe.
less, we are entitled to ask that every
penny we vote is properly utilised. I
am afraig 1 will not have much time
to go into the details, but the Audit
Report for this year shows many
lapses, where not every penny is care-
fully utilised or put to proper use.
Some reference was made. Instead of
going into the details, I will draw
the hon. Minister’s attention to what
I found at page 1 of the Audit Report.
How does it happen? Take, for cx-
ample, the demands granted aand
actually appropriated. In 1862-63, the
percentage of saving was 528. In
1863-64, it was 4'75. In 1964-65, it
was 5:77. But the interesting thing is
this. Out of Rs. 47°59 crores—it $hows
an extremely bad estimating, bad
budgeting and perhaps bad utilisation
—under three grants, Army non-
effective and capital outlay, a sum of
Rs. 28 crores was surrendered on the
31st March, 1065. The surrender
under the capital grant alone was
Rs. 25:09 crores, representing nearly
18 per cent. This is one aspect of it.

The Maharaja of Tehri-Garhwal
was speaking just now and he said
that the Financial Adviser comes in
the way. That is not true so far as
this Ministry is concerned. The Audit
does make sometimes some strange
comments. I know that, when a pilot
lost bearings and therefore petrol was
uscd, the Audit remarked, “We under-
stand the use of more petrol, but what
happened to the bearings?” Such a
kind of silly questiong do ocqur some-
times, but nonetheless, very often,
there are more pertinent criticisma
which need to be taken more serious-
ly.

At page 6 and at page 29, there is
the confusion about mules, gliders,
about certain contracts to foreign
firms etc, which is avoidable. I do
not want to overemphasise this. I
would now come to page 28 and ask
Shri Chavan to look into it. I refer
to the hire of accommodation at high
rentals. And how high are the
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rentals? Give every kind of facility
to our officers and our jawans. Give
them the best that this country can
afford to give, and this House and
this country will never grudge and be
mean or miserly about the expendi-
ture. But such a kind of extravaga-
ance and waste is something which
-even in a year of triumph ‘we cannot
afford to overlook. I will give the
pcrecentage.

1 refer to the percentage of rental
to the maximum possible pay of the
allottee, How many cases are there?
In the category of 50 and over but
below 60, there are 32 cases, in which
the rent paid for the officers’ accom-
modation is 50 to 60 per cent above
the salary. 60 and over but below
75. there are 24 cases. 75 and over
but below 100, there are six cases;
100 ang over, there are two cases. All
these matlers need to be looked into,
and I hope the necessary rectifica-
tory steps and mcasures would have
been adopted when we discuss this
Ministry’s Demands next year.

Now, I would like to point out one
or two basic things about the conflict
last September. Much has been said
about it, but one or two aspects need
to be emphasised so that the country
does not face similur difficultics in
thr future. In the first place, though
the war was limited to 22 days, it was
not so simple as the detractors of
India have been saying. I do not
wunt to exaggerate its importance, but
the fact gemains that India was chosen
for experimenting Mao Tse-tung's
and Limpoya's theories. Mao Tse-tung
had given this basic theory of pitting
three against one and Limpoya had
adumbrated his theory of encircle-
ment and annihilation. India  was
chosen as the guineapig for this.
when Pakistan was used as a proxy
by China to carry into practice this
theory. Who were the three? it is
said that ultimately India triumphed
because there were 48 crores of
Indians as against 11 crores of Pak-
istanis. Here it ‘is forgotten that it
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was Pakistan that had superior arms
of every kind: tanks, aircraft, long-
range guns and means of communica-
tions. But it was not only superiority '
in arms that Pakistan enjoyed. She
had numerical superiority too. The
journal of the American military
forces concedes that eventually India
gave a drubbing to Pakistan’s superior
forces, but they also mention this fact
by way of taking away the true
magnitude of India’s victory that it
was ullimately a conflict between 48
crores ‘of Indians aguinst 11 crores of
Pakistanis. This is a totally decep-
tive picturc. The truth was not that
there were 11 crores of Pakistanis
against 48 crores of Indians. It is
just the other way round—48 crores
of Indians opposed by 11 crores of
Pakistanis plus 70 crores of Chinese
plus 12 crores of ‘Indonesians. These
were the forces that were ranged
against India basically. It was the
encircloment doctrine of Mao Tse-
tung that was applied. China was
poised on the north; Pakistan had
started nibbling and gnawing at our
eastern borders and in the south. the
Indonesians had started naval opera-
tions and giving threats about sending
army units to Pakistan. This was
the true dimension of that limited
war of September.

We knew it is not necessarily
superior arms that always triumph,
but superior morale, superior train-
ing and better leadership very often
triumph over better arms. That has
been the lesson of military history.

Shri Kapur (Ludhiana):
Better luck also.

Singh

Shri Nath Pal: Of course, better
luck too, but luck comes to those who
have got the guts to use it. We found
this in Korea where the North
Koreans were confronted with sup-
erior American arms, but nonetheless
they over-ran the whole of Korea.
We found this in the history of China.
After all, the liberation army of Mao
Tse-tung had inferior, out-dated arms
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compared with the sophisticated arms
-of Gen. Chiang Kai-Shek. We found
the same in Viet Minh and in the casc
of Viet Cong also. This is something
which India will have to accept, that
we lack the so-called sophisticated
modern arms

Mr. Chairman: The hon. member’s
party has 14 minutes . .

Shri Nath Pai: Sir, I have just
begun. We will have to accept this
kind of superiority on the part of our
potential aggressor in arms. But if
we continue to concentrate on
«uperior training, superior leadership.
India need not be worried.

There is an aspect to which 1 would
iike to turn immediately. Whon Pak-
1stan committed aggTression in the
Tann of Kutoh, we demanded a
fundamental change in India’s defence
strategy. In the past—past does not
mean the recent past, but it means
the hoary past beginning with
Alexander—it used to be that the
enemy. the invader, should come, we¢
wait to be attacked like a petrified
rabbit, and then we give battle on
our territory. Last April we demand-
ed in this House: if we cannot hit
back at Pakistan in the Rann of
Kuteh., why don't we utilise the 3,700
miles of our frontier with Pakistan
and hit back at a point of our choice
and convenience” I think when
eventually the government rose to
the occasion and Mr. Shastri and his
colleagues gave this order, it was not
only changing the pattern of fighting
in this part of the world, but it was
changing the face of Indian history,
turning of a new page. This served
as a warning not only to Pakistan but
to the whole world that those days
when the invader comes, lakes us
by surprise, imposes the humiliation
of defeat and goes away with the
trophy of victory, had ended on the
dawn of 6th September. Anybody
who will come against this country
will have to face the possibility of
India going into the territory of the
enemy. This basic change in the
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I
military strategy was the main reason
of our victory, apart from the credit
to be given to our armed forces and
our commanders. I am not here for
the division of the credit. but this
basic change needs to be taken into
consideration.

Mr. Chairman: He
minutes more.

has  three

Shri Nath Pai: I would not speak.
I am sorry; this is a joke if on
defence, wc are to be treated in this
mechanical manner. I am not parti-
cipating in an elocution competition.

ot gwm o woA : gard Ot
aT A gAT AT £, 9€ AW TR @
Fifsrd 1
Mr. Chairman: There is a way. of
doing cverything. 1 must make It
absolutely clear, that this is the time
allotted to all the parties. The time
gllotted {o the hon. member's party
is 14 minutes. I am prepared to
accommodate him to a reasonable
cxtent, but not beyond that.

R =t gww w1 weETa : gET) qret
FATMAEZINE, @ W9 TR
&fwd

wwrafa wivew @ Wi 7 GaT v
qEag |

Shri Kapur Singh: Some indulgence
may be shown to the hon. member.

Shri Hari Vishnu Kamath: He is
the only spokesman of our party.
L]

Shri Nath Pal: I am sorry; this is
not an elocution competition; this is
something  whioch  concerns  our
arms .

Mr. Chairman: 1 quite agrec, but
there are difficulties here also. That
needs to be appreciated.

Shri Nath Pai: 1 appreciate it; 1 do
not suggest that you are unfair. I
only suggest that the whole method
needs to be looked into. I was saying
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that it was this basic change which
brought about this victory nearer
home.

But our troubles are not over. We
are now finding that in spite of the
euphoria generated in the country in
the wake of the Tashkent agreement,
the realities are something quite
different. I am glag to see that the
country is recovering from that
epidemic of euphoria and self-
hyponsis that everything is all right
because we signed the Tashkent
agrecment. We find that China and
Pakistan are once again up to their
old game. China is pouring such
arms into Pakistan as she can spare.
We read only the other day—you
mugt have also read it with alarm,
Mr. Chairman—that most up-to-date
tanks have been unloaded into Pindi’s
armoury and China hag also supplied
some of the very best aircraft, the
improved edition of MIG-19. In the
meanwhile, Mr. Bhutto was trying to
make the axis against India by going
to Jakarta. We do not see any abate-
ment of this continued encirclement
of India. What shall we be doing?

I would like to point vut here to
the Defence Minister a point which
was made by the Speaker from the
Congress benches who preceded me
alse, that we should realise another
basic thing about our defence policy.
There is nothing wrong in saying
that no country in the world is com-
pletely self-reliant in the matter of
defence. Even the mightiest nation
has to think in terms of looking for
allies and friends for neutralising
potential enemies. Let us not worry
about the so-called Chinese threats.
China is not as invulnerable and
invincible as Mao Tse-tung thinks.
This giant has many vulnerable and
soft spots on its body. One million
of its army are poised against
Formosa; 400.000 are in the reginn of
Vietnam and Thailand. Only 150 000
are on the borders of India. Half a
million are facing the Soviet army.
We know the deployment of the
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Chinese. The Chinese call others
paper tigers. But in facing China,
while we should not be self-com-
placent, we should not take China
lightly and should not, as in the past,
make the fatal mistake of calling
“Bhai, bhai”, on the other hand, we
should not go to the other end of the
pendulum and have a petrified
attitude of fear complex and panic.
There are many who are worried
about China, but China has a fear
too. China is not sp free to come
into this country. 1 would like to
read here the estimate of the worst
that China can do, so that we can
have a proper assessmenl of what
we will have to do. 'This is prepared
by the Institute of Strategic Studies
in association with a member of the
high command of the Indian armed
forces, a retired General:

“It, therefore, seems fair to
assume for the time being at least
that major attacks into India,
though possible would be difficult
to mount and are not likely to
succeed. Smaller but decisive
attacks with limited objeclives at
moments when India is politically
or diplomatically weak or involv-
ed clsewhere, combined with a
continuous undermining of
Bhutan and Nepal by political
means might well be the pattern
of Chinese future operations in
the Himalayas.”

This, thercfore, is our assessment of
the kind of attack China will make,
China will never be able to have a
full-scale invasion but we should
never overlook the possibility of an-
other kind of NEFA, a limited but
decisive probe into India, taking us
by surprise when we are internally
week as may happen or when we are
internationally isolated.

While discussing China, I would
likke to deal with the alr preparedness
of this country.
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Mr. Chavan's massive document does
not tell me anything about our air
force, but the military barons, again
in a document prepared by the Insti-
tute of Statistical Studies, tell us all
that is there in the Indian Air Ferce.
I hope they are wrong. But it tells
us the names. Last year we had
pleaded about the immediate, impera-
tive, paramount necessity of standar-
dising the aircraft. What kind aireraft

we have? It seems every possible
aircraft made anywherc from the
time the Wright Brothers flew is

available with the Indian Air Force.
We have the marut, we have the my-
stere, we have the gnats, we have
the canberras. we have the hunters,
we have the oerlikons, we have the
vampires, caribous, we  have the
others, we have the viscounts and we
have the avro. But with all these we
do not have a dependable air force,
though we have a dependable air
command. I do not detract from the
magnificent performance of the pilots
and their officers, the miracle per-
formance that the little gnat gave
against the superior and almost in-
vincible sabre jets and star fighters.
The credit goes to the better planning,
better guts and better manoeuvrability
ot our pilots. But the fact remains,
&nd Shri Chavan must very seriously
look into il, that the Chinese have
tactical advantage there on a plateau
from where all our strategic points,
industrial and military, are within
half an hour's flight. But to retaliate
we have to go back crossing the
whole of Tibet into the Chincse main
land. God forbid that such an even-
tuality arises, but we should be ready
for it only in order to prevent the
temptation for China to use the ad-
vantage against us. Shri Brij Raj
Singh was right when he said that in
spite of all that is being sald all these
ycars about the mighty Avro 24, Avro
jets and HF-24 we remain far from
having our own dependable all
weather, all-purposes fighters inter-
cepter. I think this is a dangerous
lacuna.

Sir, T will come to one more point
and then sit down. It was raised by

my hon. friend, Shri Indrajit ‘Gupta.
Shri Indrajit Gupta and I have the
misfortune of disagreeing on some
basic issues; omly time proves that I
am right and he is wrong. In 1959
we tried to warn this House about
the inevitable clash with China. He
had preceded me and accused me of
singing a hymn of hatred against
China. But, he is a gallant man, he
retraced his steps and admitteq his
wrong assessment. Today he has done
the same with regard to the neceasity
of India’s looking again at the ques-
tion of developing her nucleay deter-
rents. Mr. Chairman, Shri Chavan
should serlously consider whether this
country should permanently be pled-
ged to nuclear brahmacharya. This is
a great luxury and 1 think the time
has come to have a fresh logk. I
know that both the United States and
the Soviet Union, both our friends,
can be our allies because both are
having serious fears about the
Chinese. After all a very significant
segment of the Soviet forces also are
deployed on the frontier with China.
So is the fear of the Americans with
regard to it. We can plead for divi-
sion of labour in deterrents, but we
cannot abdicate our own responsibility
for defending India. There ig no um-
brella which wil] open at the time
when we need it. India alone will
have to shoulder the burden. Shri
Chavan who is provided with
Rs. 5,000 crores cannot plead paucity
of funds. We cannot plead the
absence of technologi-al knowledge.
I do not have the time to read all
these things to show how that can be
done. But I can say that the estimate
given by Dr. Bhabha, and %he best
estimate, indicates that even for the
production of hydrogen bomb we
would require Rs. 500 crores. This is
to be spread over five years and it
means an additionl budget of only
Rs. 100 crores. Then you may be able
to have not only on conventional arms
but something far more precious, the
freedom of India.

Sir, the armed forces have been
dolng very well. But often there iz a
complaint when it cqmes to the ques-
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tion of recruitment. I want to persu-
ade myself into believing that the
complaint is wrong. Al] kinds of
considerations are given at the time of
the interview, and I want to publicly
voice, having said all the good things,
what I have to say about that. This is
what happens. A young man goes for
the interview. He is asked his name.
After hearing the name the Board
says: “So you come from this so-and-so
place?” The young man keeps quiet.
The Board goes on to say: “But you
must be an outsider in this grea?”
The young man says: “I have been
here for three generations.” The
Board says: “All right—jare pan
khao”. He is given a pan. He eats
the pan. He is not used to take pan
and so he goes out. When he comes
back the officer asks the young man:
“Why did you go out?” He replies:
“Well, I had to spit”. The officer says:
“Then you do not belong to this place
W EE WE F AT AT AT qAA
# fow argx A wng, 7 qwS
I do not know how far this kind of
things are happening. I do hope that
he would be looking into this kind of
thing and rectifying them.

Sir, I end with the hope that some
of the suggestions, which I would
have liked to carry home, he will
take very seriously and I hope in the
years to come our strength will come
to a point where neither China nor
Pakistan nor they jointly will be
tempted to repeat the adventure of
1965.

Shrln‘mi Tarkeshwari Sinha (Barh):
Mr. Chairman, Sir, the discussion on
the Demands relating to the Ministry
of Defence is very significant indeed
because it is following the Tashkent
Agreement. Year after year these
Demands have been discusseq in the
House, but this year's Demands carry
special significance because of not only
the Tashkent Agreement but the later
incidents.

I do not agree with Shri Nath Pai
when he said that the presentation of
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the Demands has not been improving.
I must compliment the Defence Minis-
ter in that the presentation of the
Demands, I find, from year to year,
has improved very much. But, of
course, 1 appreciate the suggestion
that he has made that there should be
more streamlining of the presentation
of the Demands because now the res-
ponsibility of peace time defence is
as great and as serious as the res-
ponsibility of wartime defence. There-
fore, there should be more streamlin-
ing, more streamlined discussion and
mentioning of what they are doing to
meet the defence obligations and in-
creasing defence potential.

Coming to the Tashkent Agreement,
I am surprised about two or three
developments which have taken place.
This morning the hon. Minister an-
swered a few questions, and he indi-
cated that he would be very very
seriously maintaining and sticking to
the principles of the Tashkent Agree-
ment and also the spirit of the' Agree-
ment. Nothing like it. We have been
a party to an international agreement
and we should stand by that agree-
ment with great dignity. But, there
are some events which have taken
place—I think the Defence Minister
himself is aware of them—that re-
quire more consideration, more en-
lightenment than have been given in
the newspaper reports we have come
across. The Defence Minister, in this
House, made a statement some time
ago that the withdrawal of forces has
been complete. Of course, it was later
corroborated by the UN. Secretary
General, Mr. U. Thant. He had cor-
roborated that the withdrawal of
troops had been completed. As I said.
if I remember aright, the Defence
Minister also made a similar statement
in the House. But, then, Pakistan
raised some objections. 'Now we find,
according to newspaper reports—I do
not have any information direct from
the Defemce Ministry and therefore
we have to ro by newspaper reports
because it has been worded in the
mouth of the Chilean Brigadier
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General Murambio who is in charge of
U.N. operations of withdrawal—that
the withdrawal on the India-Pakistan
border as has appeared in the reports
by U.N. Secretary General in which
he mentioned that the withdrawal has
been complcted by 25th February was
incorrect. After that we immediately
find the Pakistani leaders claiming a
few areas of territory which has been
all the time Indian ferritory. They
are claiming that before even 24th
September these arcas were under
Pakistani occupation. So, if you add
two and two together you come to this
fact that Pakistan is trying to create a
dispute in those areas. 1 understand
that the Government of India has
knowledge about this and the Govern-
ment of India has not accepted that
those areas in the Jammu-Sialkot
sector, which Pakistan claims were
under that country’s de facto occupa-
tion before the hostilities, were
actually under their occupation. The
Government of India, I am glad, has
not accepted their claim. That is

where we stand today in that
regard. I understand that the
Government of 1India also has

given some indication that they are
prepared to negotiate with Pakistan
about these areas. The question of
negotiability does not arise at all and
it should not have been accepted by
the Government. We would like to
be enlightened by the Defence Minis-
ter about this aspect. The withdrawal
of armed forces by both the countries
should have been completed by 25th
February. That being so, we cannot
understand why these areas have been
brought into dispute by Pakistan and
why our Government also should give
them an indication to negotiate about
them.

16 hrs.

While the Defence Minisler has
stated that the withdrawa] has been
completed by 25th February, whether
the report of Brigadier-General
Murambio, the representative of the
Uniteq Nations, that the withdrawal
has not been completed by that date
is wrong and incorrect, especially
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when he has becn in charge of this
issue. I would like the Defence Min-
ister to let us know where we stand
in this matter. Though the areas may
be 20 acres, a little more than half an
acre etc. all the same these have
been brought into dispute by Pakistan,
I understand that the Government of
India has also agreed to discuss this
matter and ncgotiate this malter.

As many hon. Member: have point-
ed out, there was display of Chinese
arms during recent Pakistani celebra-
tions in Rawalpindi. T believe that it
was not only the display of arms but
also of Pakistani intentions. This is a
serious situation to be noted by the
United States, especially when they
are formulating their policy towards
India and Pakistan. There is in fact
a method in the madness shown, by
Pakistan. The United States of
America has been declaring from
house-tops that they are going to dis-
criminate between lethal weapons and
non-lethal weaponsg in the matter of
giving military aid to India and Pakis-
tan. But Pakistan in collusion with
China is creating a more dangerous
situation on this side of the world.
Mao Tse Tung is following a much
deeper method of sabotage because
Tashkent Agreement was an eye-sore
to China. From the very beginning
our Defence Minister has been saying
that, in spite of the Tashkent Agree-
ment, we should be vigilant on our
borders as we cannot rcly on the good
intentions of China. ' We see now that
China is challenging the Tashkent
Agreement. The Tashkent Agreement
has given a breathing time to us as
also to Pakistan. It is certainly a very
good thing for this country. ? have
no inhibition in saying that the
Tashkent Agreement has given us
breathing time and I would also wel-
come such Agreements which would
bring in inernaiontal peace. Any such
agreement is worth while. After all,
this could have happened in Vietnam.
The whole world is at a standstill now
because with all the ingenuity and
imaginativeness on the part of the
United States of America they are not
in a position to find another Tashkent
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Agreement for Vietnam. If that had
happened, the world would now have
been in a better mood and the United
States also would not be saying so far
as India and Pakistan are concerned
that  their hands are too full
with the problem of Vietnam. There-
fore, I would like to mention that
there is a deep method in what Mao
Tse Tung is doing.

The involvement of China in Viet-
nam is becoming difficult for China.
They are now face to face with
America, espccially when the attitude
of America is stiffening. With deeper
involvement of America in Vietnam
they are not going to get all the ad-
vantages from such a situation and
they cannot also turn the situation to
their own liking. When China com-
mitted aggression on Indian borders in
1862, after a certain period they went
back not with the noble intention of
allowing our prosperity to grow, but
because they thought that it was time
that they went home to re-plan their
whole strategy, not only on the Indian
borders but the entire region of South-
east Asia. With China becoming
deeply involved in Vietnam and the
United States getting dceper and
deeper in their determination to solve
the Vietnam problem by fighting out
till the end, China is trying to find out
some other disturbed area to divert
some of their forces. Now, Pakistan
seems to be willing to be exploited by
China.  Pakistan was going a little
bit into the influence of Soviet Union
and that too for g little while. Some
sensc dawned on Pakistan and they
signed the Tashkent Agreement. We
should not under-estimate the situa-
tion by saying that President Ayub
Khan is being made a victim of re-
pressions and suppressions. We should
not under-estimate Gen. Ayub’s power,
just because he has signedq the Tash-
kent Agreement. The display of
arms is a significant indicator. As
soon us the Tashkent Agreement was
signed, the next business on the part
of Pakistan was to re-organise its
military strength. That is how they
have been able to display these arms
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in Rawalpindi, which carries so much
sigmnificance. Unfortunately, the Unit-
ed States does not seem to be aware
of the significance of Pindi demons-
tration. I understand that the news-
papers there have under-played this
news and according to them they do
not carry any significance anq they do
not attach any importance to this dis-
play of Chinese arms and ammuni-
tons by Pakistan. I think they will
be caught napping. If they are so
much involved in Vietnam, that does
not mean they should be completely
unaware of this problem. Their
policy has virtually become static in
relation to Pakistan and India in as
much as that they are not going to ve-
sume any aid unless and until Pakig-
tan and India live in peace and
settle all their differences. Their
economic aid will be channélis-
ed and will be regimented. We cannot
change their policy because we realise
our limitations and our country’s
limitations. We don'{ also have any
right 1o question the plans of other
countries and we have also no claims
on the patronage of other countries.
Of course, we should also not seek
aid at the cost of humiliation 1o our
self-respect. That fact also must be
realised. But, all the same, it is
very imporiant for India and the Unit-
ed States to consider that this policy
of the United States to completely
remain neuiral between Pakistan and
India and also impose conditions on
India vis-a-vis Pakistan till both the
countries come to terms should be
reappraised. No doubt. our Prime
Minister is in the United States now.
But the American papers and the
Amerivan officials have made it clear
that the aid will be conditional. Now,
such a situation has been created
where the United States have to work
with a better understanding of the
problems. They cannot consider India
and Pakistan on the same terms be-
cause today China has come into the
picture. Pakistan has given a very
blunt reply to the United States that,
if they impose certain conditions like
setting the mutual differences etc.
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they will be written off. The Pakis-
tani leaders have told the United
States that they could go to hell, by
displaying the arms and ammunitions
from China. This display of arms
does not indicate the military strength
that they have got from China or
what they would be getting in future
from China. There is no indication of
that. Therefore, it is very necessary
for the United States to reappraise
their policy as also for the Indian Gov-
ernment.

This brings me to the threat of
atomic and nuclear weapons. This
argument has got bogged down into
either being a prolagonist of nuclear
weapons or some people showing an
allergy to nuclear weapons. I under-
stand that there are limitations. Yet,
this problem should be free from the
boasting that we can do it within such
and such a period—I don't think
Mr. Nath Pai is boasting in that
fashion; he is a very, very under-
standing and reasonable person and I
would submit that I don’t have com-
mand over English as he has—but this
tendency is more and more develop-
ing in this country. We have started
boasting about our capacity to manu-
facture the atom bomb. This is also
wrong. The other kind of gullibility
is also wrong, as Mr. Nath Pai pointed
out.

Mr. Chairman: The hon. Member
must conclude now.

Shrimati Tarkéshwarl Sinha: I
would conclude now. This question
has to be related to the situation that
is happening in China. I understand
from the newspapers—one of the
leading American magazines has
brought this out—that in two or three
years’ time China will be able to
deliver 100 atomic bembs and that the
missiles and other delivery items
which they are developing or have
already developed. though not the
proper ballistic missiles, have a com-
‘bat radius of 600 to 700 miles. This
is a thing which we have always to
bear in mind. We have also to conisi-
«der whether in the area of Sinkiang
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they are having some of these bases.
The American Seventh Fleet is in the
South Seas and China has built up

an automatic base there. We must

consider, we must know whether

these atomic bases .are being con-

structed in the Sinkiang area. My

information from the newspapers is
that those bases are being constructed

in that region. If that is happening,

our policy on this subject nceds re-

appraisal. We must try for an inter-

national agreement for nuclear pro-

tection, not only from the United

States of America but from both the

power blocs. We have not been able

1o get it so far. I would appeal to

the hon. Minister to work for this

object. We must work for nuclear

protection. If we can be assured of

nuclear protection, then there%s no

need for us to make nuclear weapons.

So, we must work towards that goal

and try to achieve that goal.

I now come to my last point. I
think our Defence Minister should
have gone to America with our
Prime Minister. There is every need
for understanding by the American
audience ol our aims and objects and
why we fought this battle. I am
happy to say that our Defence Minis-
ter carries a good name in America.
His performance during the Pakis-
tani attack has created a good image
for him. He should have gone there
to create and improve that under-
standing. It is not enough that the
Prime Minister alone will be talking
to -the US President, just one person
talking to another person. The whole
organisation of the American State
Department and the American
leaders also should have this kind of
understanding If he had gone it
would have been much better for us.
It is a pity that he did not go.

Y e W AW (S aer
¥ woit Jem A foer, s W
W afermr ¥ W@ S AR ¥
w A fean 3 wfer o) R
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[Mr. DmpuTY-SPEAKER in the Chair]

The Minister of State in the Miniy-
try of Dolfence (Shri A. M. Thomas):
Mr. Deputy-Speaker, Sir, I would
like to intervene at this stage in
order to apprise the House with re-
gard to certain points which have
been raised in the course of the de-
bate. Before doing so, T would like
to express the appreciation of the
Ministry of the very sympathetic and
constructive attitude that hon. Mem-
bers, who have so far spoken, have
teken to the various Demands that
have been placed before this honour-
able House. When this  Ministry’s
Demands came up last time for dis-
cussion, hon. Members had generally
expressed a great deal of confidence
in the handling of the Ministry and
the state of affairs. I am happy that
this confidence has not been mis-
placed and there is considerable ap-
preciation in the House of the part
that has been placed specially by our
defence personnel. It is a matter of
great encouragement that the contri-
bution that has been made by the
armed forces has been openly recog-
nised by this sovereign House.

Hon. Member, Shri Indrajit Gupta,
stated that the administrative report
does not indicate any awareness oR
the part of the Ministry, of any drive
for self-reliance. 1 would not like te
join issue with him. In fact we have
tried to share with the Honourable
House all the information that
we could possibly have shared. We
have in this administrative Report not
only given a catalogue of events that
have taken place or how the amounts
have been utilised but, if the Report
is gone through, you will be able te
find that we have even tried to pro-
ject the various lines on whih the
Ministry would like to have develop-
ment. You will ind the year 1906-06,
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the year which is coming to a close
and which will be over by the end
of this month, weuld go on record as
being the year in which bulk produc-
tion has been established for new
weapons and new types 67 ammuni-
tion. Why I say this is because of the
fact that there has been some indica-
tion in one of the speeches that there
has heen perhaps a fail in the value
of production of the ordnance fac-
tories. I would submit that the Agures
of preduction may not perhaps give a
correct idea of the type of production
that we are having in the ordnance
factories and the new lines of preduc-
tion which we have established.

When you notice that there has
heen some fall in hte preduction in
the years 1963-64 to  1064-65,
you have to realise that this fall is
accounted for under one group of
items, namely, clothing and general
stares. We have produced sufficient
for the Defence forces and so we could
afford to have some reduction in that
particular field. Then, we have also
to take into account that as far as
some conventiona] items on which we
were concentrating till this time are
concerned, it may not be y to
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but even from the public. At the
same time, I may say that as far as
the year 1965-66 is concerned, there
is bound to be greater produrtion even
in terms of value because we have
been able te achieve bulk production
of these new items. So, it is a matter
of satisfaction that this sector of tha
production-base of the Defence Minis-
try has, by and large, done well and
1 would like to pay my tribute to tha
workers, thousands and thousamds of
workers, who are working in  these
various factories for their empellent
performance in this field. They have
put in their best having regard to the
present Emergency.

Then, Shri Indrajit Gupta wanted to
know what exactly is the position of
the new ondnance 7actories. In fact,
this is a legitimate question to ask
and, I think, it would be necessary
perhaps to give some idea to this
honourable House as to what has
happened to the various ordnance
factories about which a reference had
been made on previous occasions also.
I may at the outset admit, before 1
proceed to this matter, that there have
been some bottle-necks in the estab-
lish t of new factories. There have

carry on production in those items but
that we take to newer and other lines
of production.

8hri Ranga (Chittoor): But the
total production must not fall.

Shri A. M. Thomas: With regard to
the total production, I have already
answered that, that is explained by
the fall under one single item. For
example, the new lines are 81 mm.
bombs, 120 m.m. mortar bombs and
considerable efforts were also made in
the year 1964-65 for the production of
newer items, such as, new mountain
guns, anti-aircraft guns and new mor-
tars. As to how important these new
items are will be seen from the fact
that there has been the demand from
the hon. Member from Rajasthan that
they wanted these weapons in those
particular areas. So. that shows the
great importance of these weapons,
the demand for which is not only
being made from the Defence forces

also been some difficulties but any
progress which we have achieved in
this matter has to be viewed in the
light of achievements and the magni-
tude of the task involved. Viewed in
this light, therefore, though there has
been some delay here and there which
can be said to be mostly unavoidable
it cannot be gaid that the progress has
been unsatisfactory.

Now, which are the factori#s that
were intended to be set up We
know, at first, the intention was to
set up gix new ordnance factories.
Considerable discussion has taken
place with regard to two of those fac-
tories about which I would make some
passing reference at a later stage. The
four other factories are: Ordnance
Factory, Varangaon, Engineering Fac-
tory, Ambajhari, Filling Factor.:
Chanda and Small Arms Fac-
tory, Tiruchirapalli, With regard to
Varangaon Ordnance Factory, in fact,
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it has gone into production and it
would go into full production as has
been anticipated and. envisaged ear-
lier and the issues of ammunition from
this Factory commenced in August,
1965 and it is expected that adequate
production level will be reached with-
in a tew months.

Then, with regard to the two fac-
tories, one at Ambajhari and the other
at Chanda, of which specific reference
has been made by the hon. Member,
Shri Indrajit Gupta, it is true that
the factory at Ambajhari was intended
to be set up with the external assist-
ance coming from the United States
of America; and with the suspension,
in September, 1965, of the military
assistince given by the United States
ot America, further action on the
procurement of plant and machinery
for this factory was suspended. But I
may assure this honourable House
and, I think, that would satisfy the
hon. Member, that alternative mea-
sures to procure plant and machinery
for a part of the project, for its first
phase, are being already taken.

Shri Indrajit Gupta: Why haven't

you said that in your Report? You
have not said that in  your Report.
That is why I raised it.

Shri A. M. Thomas: We cannot

incorporate each and every detail in
this Report.

Shri _Indrajit Gupta: This is a
major matter. In December, 1964, you
complained here that the factory was
deadlocked. Is it a minor matter?

Shri A. M. Thomas: Itis not a
mino: matter. That is why 1 thought
that I would give some such assurance,
As far as the first phase ‘is concerned,
we are, in fact, going to adopt alter-
native measures for the procurement
of plant and machinery and to a consi-
derable extent we may perhaps be
relying on public sector undertakings
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within our own country. You may
also like to know gapart the procure-
ment of plant and machinery, about
the construction work to be dome at
the gite itself. The outlay on civil
works that will be necessary for the
Ambajhari factory will come to about
Rs. 16 crores and we have sanctioned
works to the tune of Rs. 11 crores and
that work is proceeding ahead and
there is no bottle neck as far as that
is concerned. Perhaps, with regard te
certain buildings there may be some
delay, since depending on plant amd
machinery, it may be necessary te
plan them and then start construction.

With regard to the Chanda Factory
after the indication of assistance was
available, the planning was completed
with the help of United Xingdom
authorities. After the suspension of
aid, we have agreed to pay cash for
the plant and machinery and we are
going ahead with the project. So, that
project also we are not going to leave
behind.

Shri Indrajit Gupta: Was it held up
because of cash payment?

Shri A. M. Thomas: Not only that.
It is quite well known that they have
lifted that ban subject to this condi-
tion that there could not be any
assistance at all and that it would bs
only on cash basis. At one stage, even
if you were prepared to pay cash, it
was not possible to get it. The hon.
Members have to realise this. As far
as this factory also is concerned, it
involves civil works to the extent of
Rs. 14 crores; we have already sanc-
tioned Rs. 12 crores. Regarding that
also, the progress is quite satisfactory.

Shri Ranga: How soon would he
expect to complete these two works?

Shri A. M. Thomas: Within a period
of 1} to 2 years we would be .in
a position to complete the first phase
of the Ambajhari project and the

Shri Ranga:
longer, T think.

Chanda will take
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Shri A. M. Thomas: We cannot say;
it depends also on the receipt of plant
and machinery.

Shri ¥. B. Chavan: That is the
sequence; it has to come afterwards.

Shri A. M. Thomas: Because in the
engineering factory at Ambajhari
equipments which have to be filled in
Chanda have to be manufactured,
although without Ambajhari, Chanda
also could be used to some extent.

With regard to the factory at Tiru-
chirapalli, for which we do not depend
on any country’s assistance, we are
going ahead with our own foreign ex-
change reserves and I am glad to in-
form this House that it would go into
the first phase of production within a
few months. The progress of the
construction is fairly satisfactory.

Shri Ranga: Then, how about the
other two?

Shri A. M. Thomas: I am coming to
them. I would request the hon. Mem-
bar to be a little patient.

Besides these four factories out of
the six, as the hon. House is aware,
three other factories have also come
up: one is the Bhandara Explosives
factory, another is the Cable Factory
at Chandigarh—we are going to
double the capacity of that factory—
and the third is the well-know factory,
the Tank Factory at Avadi, the first
tank of which has rolled out in the
month of December.

Shri Indrajit Gupta: Therc are no
armour-plates

Shri A. M. Thomas: I am coming
to that. Let the hon. Member not
think that I will leave out that point.
He has made certain valuable sugges-
tions and having regard to those valu-
able suggestions made by him, he may
rest assured that I will not leave them
out. We have to take into a-oount all

these new factories which have come
into existence.

Then two other factories, one for
the protection of vehicles in Jabalpur
and the other, the accelerated freeze-
drying factory at Agra, have also been
sanctioned and action in this regard is
in hand and it is showing a fairly good
progress.

Shri Ranga: That would take four
years?

Shri A..M. Thomas: With regard to
this Agra factory, our idea is that it
must be commissioned at the earliest
possible opportunity. There has been
some delay in getting possession of the
land because there is a case pending
in the U.P. High Court; otheryise,
perhaps the civil works would have
advanced considerably.

With regard to these new factories,
the position is this. Not only
Mr. Indrajit Gupta but several other
hon. members have referred to the
inadequate provision for the Research
and Development Organisation com-
pared to the advanced countries like
the U.S.A. Perhaps the point was
highlighted by the Estimates Com-
mittee and it has gained good publi-
city. We are aware of the fact that it
is only roughly one per cent of the
total Defence outlay that is being
utilised for the research and develop-

ment establishment. But when we
take into account the 15 per cent
provided in the U.S.A, UK. amd

U.S.S.R., we have also to take inte
account the fact that much of this
allocation is in the fleld of atomic
energy and other fields in which per-
haps, as has been stated by the hon.
Member, Shri Nath Pai, we may still
have to adopt a sort of Brahmacharya
attitude. So that has also to be taken
into account. What we have to see
is—we may have provided only ome
per cent or whatever that may be; it
may be adequate or may not be
adequate—what we can possibly spend
and how is the record compared teo
the previous years.
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8hri Ramga: It means after the
Chjnese aggression?

Shri A. M. Thomas: That is exactly
what I am going to sefer to. The very
name, of the han, Member, Acharya,
suggests that he has to be a little.
patient. Unless the teacher is patient,
how cap he expect the students to
behave well? This sart of interruptions
would not help. I would request. the
hon. Member to bear with me for a
while.

‘What has been the allocation for the
R. & D. Organisation in the year 1961-
62? That. would be a good starting
paint. In fact, the actusl expenditure
came to about Rs. 3,14,47,000 or nearly
Rs. 3.14 crores. During 1964-66 it has
risen to Rs. 840 lakhs. During the
year ending 31st March, 1968, the
expenditure would be approximately
Rs. 967 lakhs, Within a period of
three or four years, the allocation for
this particular department has gone
up- by three times; the allocation go-
ing up.by three times and that too to
be spent—although it may not be
pethapa luﬂlcient. as far :s our re-

‘are is not a
bad record, and it is somethmg on
which we should feel some satisfac-
tion.

With regard to the foreign ex-
change allocation for the R. & D.
Establishment, in 1964-65 the foreign
exchange allocation was Rs. 103 lakhs,
whereas in 1961-62 it was only about
Rs. 28 lakhs. In the matter of per-
sonne] also there has been a 83 per
cent increase during the last four or
flve yeers. So, in all these matters,
when we take into account.....

Shri Ranga:
telling us.......

My hon, friend was

Shri- A, M. Thomas: I am not yield-
ing.

Shri Ranga: My hon. friend was
telling us that the foreign exchange
expenditure had considerably been
reduced., .....
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Shri A, M. Thomas: I said that the
foreign exchange sllocation hmd: beem
ingreased,

Shri Ranga: ....He was saying that
the foreign exchange expenditure had
considerably been reduced, Was it
not because the British were not pre-
pared to sell apythingto us?

Shri A. M. Thomas: I do not know
what my hon. friend is saying. I have
said that the foreign exchange alloca-
tion has ‘been increased for the Re-
search and Development Establish-
ment. So, when we say that it is only
one per cent of the total defence out-
lay, these aspects have to be borne in
mind; it also depends on the capacity
of the Research and Development
Establishment to spend. In fact, it
depends on the personnel that we
would be able to have. In one portion
of the Report of the Estimates Com-
mittee I find that some amount, which
had been allocated could not be spent
for dearth of technical personnel and
other things. So, it is not enough if
we merely set apart the amount. But
there is this aspect so far as the Re-
search and Develc Establish t
is concerned, that whatever has been
set apart has been mostly spent and in
some cases overspent also.

Shri Indrajt Gupta: The hon. Mini-
ster is satisfted with that?

Shri A, M. Thomas: They have had
a good record in that matter. I would
now refer to some other aspects too.
Some hon. Members including Shri
Indrajit Gupta referred to the question
of the utilisation of the private sector.
Shrimati Sharda Mukerjee said that
our entire defence production would
have to be integrated with the pro-
duction in the private sector, and also
dovetailed into the other sectors of
production. I completely agree with
her approach to thig question. By and
large 1 also agree to the various prin-
ciples that have been enunciated by
Shri Indrajit Gupta that when we en-
trust some production to the private
sector, it would be necessary to adopt
certain safeguards from the point of
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view of defence. In fact, those prin-
oiples have certainly been kept in
mind. T am happy to note that Shri
Indrajit Gupta does not go to the ex-
tent that hig friend sitting at his back
Shri S. M. Bunerjee goes, because
accoring to Shri S. M. Banerjee nothing
should. be entrusted to the private sec-
tor. But I am happy that Shri Indra-
jit Gupta takes a different view or has
a difference approach to thig question.

Shri Indrajit Gupta: There is no
difference in
defence  workers object to surplus
capagity being kept idle while the work
is given out to the private sector.

Shri A, M. Thomas: In that matter,
I may assure the hon. Member that
the administration is fully aware of the
need for gainful. employment of the
workers in the ordnance factories and
other defence establishments and they
will continue to ensure this in future
also whenever we parcel out orders
to the private sector.

With regard to the question of rela-
xation of specifications, if any order is
placed with the private sector and if
they carry it out, I may assure the hon.
Members that there are not going to
be two yardsticks at all, and there io
not going to be any relaxation in the
matter of gpecifications or quality. In
fact, it is because of our stringent ob-
servance of these specifications that the
private sector has not been able to ful-
fil even the orders placed on them.
You will find from the administration
report that they were able to carry out
only 48 per cent of the orders placed.
That itself shows that in this matter
we would not be able to compromise
our standards or specifications.

On the question of self-reliance and
import substitution, the House should
remember one aspect. In many flelds
where we have established production
base, it is as per licences obtained from
foreign firms or foreign countries.
Yesterday there was a question on the
production of gnats, what would be
the indi ts, how we
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are going to make the whale. of the.
comp ts indig and so om.
With regard to the gnat also, the

collaboration has been with the firm
of Holland which was merged with
the Hawker Siddeley firm. That col-
laboration is now subsisting with re-
gard to the Howker Siddeley firm.
As regards the capacity that has been
put up with their collaboration, almost
the entire field of production that was
achieved in the collaborating firm is
established in this country also. But
even as far as that firm is concerned,
they depend for the engine on some.
other factory. So we have in fact'
established capacity for engine pro-
duction by collaboration with Bristol
Siddeley. So as regards the gnat for
the 701 engine, we have established
production. Buf it has to be realised
that even those ajr frame or engine
manufacturers are dependent on
certain other firms in their own coun-
try or in some other country, perhaps
in France for some of the parts. So
that it is a question of inter-depend-
ence. When we establish production,

we should also take that factor into
account.

At the same time, I am aware of
the fact that in critical times these
items may be of considerable import-~
ance, so that the scope of establishment
of production of even those items,
though it may not be economic to do
00, has to be explored. In fact, that
would certainly be kept in mind, hav-

ing regard to our recent experience
also.

The House would be happy to,know
that this aspect has been kept in mind,
to some extent, in the manufacture
in the tank factory. As far ag the
tank is concerned, we have got these
Vickers people, so far as the engines
are concerned, we have got Leylands
with regard to some other part and

. for the electronics parts some others.

We are trying to be more or less self-
sufficient in our newer items when
we establish production. But one
will have to concede that thereare
limitations to that also.
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{Shri A, M. Thomas]

At the same time, it would not be
correct for any hon. Member to say
that we are not giving a new orienta-
tion as regards the need for attaining
self-reliance in the matter of defence
production,

When questions are asked in this
hon, House about what we are doing in
the matter of import substitution and
in the matter of attaining self-suffici-
-ency, we have tried to give as much
information as possible. The hon.
House has been told at one stage that
we have set up certain groups to assess
our existing capacity and to project
our requirements. There have been as
meany as 9 study groups—very impor-
tant groups—for the purpose. They
have submitted their reports to the
Planning Commission. Of course the
primary responsibility has been with
the Defence Ministry. The very
nature of those study groups will indi-
cate 1o what extent we are aware of
the need for self-reliance or self-
sufficiency, as the case may be. The
groups are for special steels, ferro
alloys and general engineering; elec-
tronics industry: non-ferrous metals
and alloys; explosives; textiles and
miscellanous  items of general
stores; aircraft industry; vehicles and
engineering instruments; instrumenta-
tion; shipbuilding. There are these
various groups.

As 1 mentioned about special steel,
hon. Member Shri Indrajit Gupta
might be thinking what has happened
to the manufacture of armoured plates.
We are establishing capacity in the
Rourkela plant for the manufacture of
armoured plates. Some of our public
sector as well as other steel factories
are also being geared to the produc-
tion of special steel that would be

necessary,

The studies having been made, we
have goi an idea of the extent to which
we have to put up capacity and estab-
lish production during the course of
the Fourth Plan. In fact, the Fourth
Pilan was alse intended to be givem
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defence orientation. Take explosives
for example. If there is a public sec-
tor fleld of which we can take advan-
tage, it would be the petrochemical
complex. We are going to utilise it
and invest on the manufacture of ex-
plosives to the extent it would be
desirable to do so.

Then, with regard to this additional
capacity for the manufacture of these
finished types of alloys and special
steels, the bulk of the requirements
are being met from certain factaries.
Apart from that, we are very seriously
considering the establishment of a steel
alloy plant to meet the special require-
ments of defence, This proposal,
which was perhaps planned some four
or five years ago, was dropped because
other projects had to be given higher
priority. Now that a further review
has been made of the requirements of
special steels ang steel alloys for def-
ence production as well as in the
couniry as a whole, it appears that to
meet those requirements another steel
alloy plant may have to be set up, and
this matter is at present under very
serious consideration also. The think-
ing has advanced considerably, and
with the setting up of that factory, we
would be self-sufficient in the matter of
these special steels which is so impor-
tant as far as the defence factories are
concerned.

All the same, the question of this
gap will remain. Within a period of
four or five years you would not be
in a position to achive self-sufficiency
or self-reliance in almost all the fields
that we perhaps would like to have.
For example, hon. Member Shri
Krishna Pal Singh, I think, referred
to the field of electronics. The House
would be glad to know that we are
aware of the great importance of elec-
tronics for defence purposes. The
establishment of the electronics indu-
try was the responsibility of the Indus-
tries Ministry, but it has been trans-
ferred to the Defence Ministry now.
and the special Department of Defence
Supplies would be concentrating its
energies on the development of this
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electronics industry, having regard to
its great importance.

At the same time, within the units
that are functioning in Bharat Electro-
nics, we are trying to increase produc-
tion, and we are also seeing to it that
Bharat Electronics itself takes a domi-
nant hand ang establishes capacity in
ancillary centres therein Bangalore
itself and places orders. We think it
would be in a position to produce
about Rs. 9 to Rs. 10 crores worth of
electronic equipment perhaps in the
course of this year, and about Rs, €
crores worth of components and other
things which may perhaps be available
to the private sector also. We are not
satisfled with that, but this is, I think,
an impressive performance as far as
Bharat Electronics is concerned.

The hon. House is aware of the
second electronics factory we are going
to set up in Hyderabad. Although it
is part of the MIG complex, it would
not only manufacture electronic equip-
ment for the special purpose of meet-
ing the requirements of the MIG com-
plex, but also general purposes.

Then there is the Indian Telephone
Industries which is meeting part of
defence requirements. We are also
thinking of establishing other factories
also for this development,

17 hrs.
Shri Ranga: What is the time-table?

Shri A. M. Thomas: Of course, time
is of the essence. Having referred to
the BEL, I cannot escape mentioning
also the fact that some of the public
sector undertakings under the Depart-
ment of Defence Production have done

well. The hon. House would
notice  from the  administration
report  that for as many as
four out of the six public sector

undertakings, because of competent
‘handling and better performance and
working—my hon. friend Shri Ranga
would be very happy about this be-
cause he is a violent critic of the pub-
lic sector undertakings, including the
‘Bharat  Electromics—it has been
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possible for them to declare a
dividend last year.

HAL has been referred to, with a bit
of adverse criticism. Shrimati Sharda
Mukerjee said that the HAL projeot
is a failure; that the AVRO project is
a failure and that the vast complex is
not coming up. It is not fair. For
example, take the Bangalore unit. Te
say that HAL stands or falls on the
success or otherwise of the HF-24 pro-
ject would not be correct. In fact,
you will find that as far as the HAL,
Bangalore unit, is concerned, it has got
several other items of production. We
have the Gnat project which has beea
referred to. Then there is the Krishak;
then there is the Pushpak; then there
is the trainers’ project. Apart from
that, the value of the work including
repair work and the overhauling work
that has been done in the HAL in the
Bangalore unit alone comes to Rs. 16
crores to Rs. 17 crores. Is thal not a
good record? Because one project
shows some slow progress, it is not
proper to condemn it. It has done
very well in the other sectors. Even
ag far as the HF-24 project js con-
cerned, we are aware of the great
importance of that aircraft; and here,
one has to see that it is a supersonic
aircraft which is being planned and
developed by us without any assis-
tance from abroad. The production
orders were placed with HAL even

before the entire development was
complete; what is called the pre-
production aircraft, Order  for

pretty good number has been placed
and side by side with the develop-
ment, we are having good production
work also in the HAL. That has te
be taken into account whem we
assess the importance of the HF-24
project. There are three stages as
far as this project is concerned.
There is the pre-production aircraft,
then the production ones and then
an improved version to have greater
speed and better performance. In the
Bangalore unit itself, the third stage
is being developed. I think it would
be possible to give a good number
of HF-24 aircraft for the grpuad
attack role from the HAL wunmit,

Basagalore. .



569 D. G. (1966-67)

'[Sh#i A. M. Thomas]

Some points were made with re-
gard to what hag happened to the
UAR project. The hon. House is
aware that for Mach Il aircraft we
are going to produce MIGs. Regarding
UAR project, although no reference
has been made in the report, the hon.
House hag to realise that the engine
there is in the development stage,
and we are also assisting the UAR in
the matter, to some extent, of the
development of that engine, and
when it reaches a particular stage,
then any we Wwill be able to say
whether we would go in for that,
apart from other circumstances.
Because there is no mention about
that in the administration report, any
inference like the one that hag been
drawn by some hon. Members is
wrong.

Shri Indrajit Gupta: There is
mention?

Shri A. M. Thomas: There is no

1t and b there is no

mention, you should not draw any
adverse inference.

Then, with regard to the AVRO
project, the Public Accounts Com-
mittee has devoted several pages to
that item. We are aware of the defi-
ciencies of that project, and we are
not happy over the progress that has
been achieved in the matter of pro-
duction or the manufacture of
AVRO-748. T do not want to put
forward excuses but the hon. House
might kindly consider one aspect of
it. It was previously only a repair
depot, which had to be converted

into a pucca manufacturing unit.
That will necessarily take some
time. We lack experience in the

matter of development and manu-
facture of aircraft and because of
that we have not been able perhaps
to fulfil the original optimistic esti-
mates. Apart from that, there was a
lot of uncertainty about the orders
themselves. At various stages there
has been some difficulty.

"n:e PAC has also referred to
another aspect..As far as this Kanpur
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unit is concerned, there has not been
any project report as is done in the
cage of the MIG and other new pro-
jects.

Shri BRanga: Why was it not
prepared?
Shri AL M. Thomas: We should

look ahead rather than do post
mortem, Of course, post mortem is
all right to the extent it is beneficial
to our future planning. You will
find from the new project there are

two stages. First there is a
project report and then a working
project. We go into all these

details but even then with regard to
production, perhaps the original
schedules may not be kept. These
aspects also have to be kept in
mind. At the same time, we are
doing everything to see that as early
ag possible the orders for Avro:
placed on the Kanpur unit are
carried out. There are some orders

"by the IAC also.

Mr. Indrajit Gupta asked, what has
happened to the successor aircraft.
We thought we would be in a posi-
tion to depend on the Avro's military
freight version. But the performance
and the results achieved so far on
the development are not to the satis-
faction of the Air Force. So, we are
not in a position to say definitely
about that. Some other aircraft has
been suggested by Mr. Brij Raj Singh
Kotah, Whatever it is, the entire
position is being reviewed and how
the Kanpur unit is to be used in
the best possible way is engaging
the very serious attention of the
ministry.

Mr. Raghunath Singh, who is an
expert in the field of shipping,
referred to the navy. I still rememb-
cr how as a private member, I also
used to join hands with him in em-
phasising the importance of shipping
and the navy. When he refers to
inadequate allocation for the navy,
he should remember that the amount
provided for purchase of ships alone
should not be taken. Naval prepared- -
ness does not depend on purchase of
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ships alone. There are several
other factorg also. We have got two
units in the public sector—the
Mazagaon Docks and Garden Reach.
Three frigates are going to be
manufactured in Mazagaon Docks.
The keel of the first frigate would
be laid in the course of this year,
although the completion of the frigate
may well take upto 1970 or 1971. So
far the progress of 'works regarding
the frigate project and the expansion
programme of Mazagaon docks, for
which several crores are being spent,
is quite satisfactory. This aspect of

building up capacity for the navy
within our own country is also
engaging the attention of the
ministry.

Sir, I do not think I need take more
time of the House.

Shri Indrajit Gupta: What about
the other two factories; you said you
would say something about them.

Shri A. M. Thomas: I have already
mentioned why at that time these
two factories came to be dropped.
These factories were intended for ex-
plosives and propellants. That is why
I said that we are proposing to utilise
the petro-chemical complex in the
public sector if necessary. If sepa-
rate units have to be put up in the
defence production department itself
we will certainly consider that. At
one stage we thought that having
regard to the heavy investment that
would be necessary, having regard to
the easy availability of the products
that were planned to be manufactured
here, from abroad, priority need not
be given and it may be dropped for
the present. You may remember that
in my statement I have used the
words “they are dropped for the pre-
sent” so that in the new set-up if it
becomes necessary to set up these
factories we will certainty considér
it. In that context we are consider-
ing whether the capacity in the petro-
chemical complex in the public sector
could also be utilised.

Therefore, I do not think that we
are having a feeling of complacency
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or anything like that in this matter.
I may assure the House that we are
conscious of the importance of build-
ing up a firm production bage as
far as defence preparedness is con-
cerned and no effort would be spared
to achieve that. In the end, although
the picture that I have given is fairly
satisfactory, as one famous scientist
has said, the Ministry is conscious,
“the more the area of illumination,
the greater is one’s awareness of the
area yet to be illuminated”.

Mr. Deputy-Speaker: Dr. Lohia.

Shri Karni Singhji: Sir, my neme
was called before gnd then the hon.
Minister intervened.  Because he
intervened I sat down., I do not see
how my name can be skipped over
like this.

Mr. Deputy-Speaker: Has he not

spoken?
Shri Karni Singhji: No.

Mr. Deputy-Speaker: I am sorry. I
have called Dr. Lohia now. After that
I will call him.

o aifgg f fored oer qwd %
] W AR o o gl
W M W @y, TR
TFARE |
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MNT & F TATA | GRARA A ¥ fAg
gl @1 AR IR | g AMUA R Y
aw fem srym? farelY oF gRETE A
w1 arHY faw avw focar &, &t Igwr
W@ F7 w9a ag frar IEm?
IFqTT g 2@ &Y q@ fEAr AmEer
fs faw awg 97, &g d, am= feg-
I ®Y ATH gAGT & W T A a1
I 31 WX A IWOE g g
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FaTe, AMEAEE MR g
v, Ao R
TR FAY ALY ITET ¢ G XA wEg-
g7 arfeg w0

™ at ¥ aefawrt wTo&
T T S 377 FY arHTEAT  HGAT
oF A3, oF fawm, ammr wfgg o
¥ s g 5w fama g
Tt &1 Afew Far gar ) ww KR
g AT AT I3raT Ay AwE) faora-
wedt dfeq F ATR iy | ag ow g
N §1 AT e F IEIT W
7z wa1 f& g WY A=-faure wER?
ag AT EAT W I Y wH AEY
AT K S gﬁr oY aw
W gfrma R @ @ oasd & e
78 a7 e UE &% fr W A
a1 *rfemmr Ay AT awTT &

AT T @ At §
AN § IR T R ! agw weer
®&T ITTAT | SE waTa I frav
f§ ware IsaT & AL @ A
€ TEr gevw g 2 R gm A aar
HoTT weger #QqT Wl AN ®sEr
Frog &% Jamw ! vwwg
oF garA qeq  fear, aw gmE A
gt 7 ware g1 9ifgw WT @w
FEt wgAr wifen f& "Aqw A€y Izav
21 ¥ #matq 9T ? ®ITT 4E 4T
f& St wrm % A1 fwAr AR
syt fawy war 7 f& g, W
a1 AT ®AEIRg wga & fx awwz
FARYY T WU FATIA, IETT OF OF
AT QAT T W A qIE w@y
wgreg #gy § v dmedl 97 ;g
RN AT T AT 2 X A0 F qEwa
T ®Y  WIr, FEOTAT & AAT
#7 gAIW . O I AT wE
g Afex Wl & wnfa bas
* Fifrw T @ NT Fq J Rar
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[w10 T s wifan |
WY gaTa ¥ § fe g s &,
g1 R 5w\ oww 2w o qEEr
g, &\ frgeam wa o) aifeeam
¥ 2T, WY A% qT, A TF FIKA SHETH
gOT, @ UF aga de@y A1 Sarw er
Mg ) T A § fewm il A
& agf 9% 0% aTq q@ry 2 g, e
¥ qg WTEWT & T E | dEw faw-
faarem 3 avar € | WR-Giw 8
qF A A T & HATT A0 aq
0¥ a1 § i 7 ferger @1 qzar
wY AR AT g T AT FT AWA
gz I ag qw g o fava sy
wfgss ¥ 5% o9 & garor <@ & o
Y4 T 91 | @ A, I | oeeer
B | AT TR qTA A a ga
STAT § A AT aTF ¥ TR o @
g qATH AF I3AT | W W qTE
fowat A w7 @ axg ¥ gER OE@T
w1 T W R W ok are
¥ Jq arq O § ar T Y W FAT
Y, v q faagw wifa ox
W # aw w= @ A froamw-
#: ¥ 9N 1 AR I~ g,
gofiw ff f5 ¥ ¥ 7 6 & aY
s, afew qrEn S A A &
T WX AR wEEE fRT ¥ @ W §
g 1 W 6w g i ¥
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| W 9T ¥ AR § §9 qfaard
ok ¥ WA fe $7 1@ qHw w1 oW
fear am@ ) gafad & ag weAr wgm
f& oz wa 47 w9 @ °v e
QY w97 7 AET-Agy Aee-va 4 |
IH AN W WRHA T W € Ay
w® o Y, FME T qra I 9 G,
fow ) o T= 9 o), afe e
oI AT ¥ fawgT A § 139 A
W w oA ferdd, w9 e
er ¥ o Xw faa w fe Jga dar
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2199 ¥ S wxrar oy § fw
WIRaEd ¥ W §e wEAr §, wrewe
ma'mﬁw& § gw N aw
FTETT & EAIR X T § | F §HI
qFTE AT ) G q AT WIT § qw_qwS
R g ® fEw o g oasw
TRR @l Y, fawd few o, ane
N for o¥), dfeT d¥ fr qwee
auwYr g, §9 § v R wew g
wE | fad Fga Fr gAY qAqA § 7

zafad v sqvar 90§ f6 @a
9N N TE W Jw s
qeaaver et ot dmr 1 arwa el
@M, G 7@ q@ faeEy ST 3a%
ghaar & @M ar ww A @ e
T FTA TS A AATE, IART AR
fra T FUER @ IET § | Wiy
o widrm & A feaw @ @ ag
fadl, nrelt, qe AR e ae
RS &Y wW WY, ow faae w9 WY
g feamr § wmw 7 99 §

gt ag ¥ UF AGEW wWaar
9 ¥ W @¥1 | W WIIE "0
qrfEen & qree § oF § W gSaAT
W 7% §—H9 WIE A | TG ¥ wqraw
o &7 Hw Wy A £ W e Ay
quw JAE, a1 {6 Iuk ST g
L

@ ¥ A anfa w7 fewge aw
8 I wifgr 1 Rg—wawm §
Ao ¥ fawge arTay g ot wfed
7 o QY g g g I W ag wTH
T A% § | 18 9 F A FH 58
ww A femr | sy Fe genf,
sfomdft, Tofremar @ go W
gt 9T AR WX AHE WL AT OF AT
w13 & fad favee Wi wae foar
afiea Tt wifa Y faer & fa W
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¥ T AT AT AT 4T, IAH
F& T fFaT T

7zt fgeg 7 qanAl & WA §
AN FEH FT A AfEU A, oY
f ey T arfaT #Y qeeA AF T
G A A, a1 mfeer & fqurE
A FEHXFTIA | T AT ASF
o9 F FET  TfET

wwfwr oF a@ & A% wgm
W dfaw @ @), w1 ST =
&Y &1 I§ FATH T &, AL qrEw{y

T 8, G ET I & | WX
ST9FT a1 I7 a7 @l gnn fE S
=6 & e fadr &, v der oav
ATHAT  FE TEAT A E1 I F AW
AN SR 97 A AgT SeT aia,
™ ¥ 3gT ¥ w9 fame wmEm

arst & wuwAr § 5 arme awa
¥ g g @ g W ¥
wf &1 A IAG A FF WHN AT
a9 WY we AE wg vaw, e
A q1d FY AT AYTT TAW 9, AT T9LT
g1 o g & feeml KA @
oF femy &1 F & %7 JaE7 FWwA
rfzd, 4y wrva w1 da, fagaam &
feea, aferwr swdver w1 fgwn, 9wt 07
AT AT g O Iy gfar FeA &
Fmy & f& sw faarae & ot g,
gw ot &Y afe ¥ wa @ werd
zf, afew 3frm & Sy § A
X G FwacrR g @
™ O 9w 4 gE F gfoa
m ¥ ouw aw AW ger & glame
7 77 § o7 fad |, 10 W, 50 W3,
200 WY | TE & w47 3, 72 W
o F AT # Y g F f € @
w7 w3 g@ AT e
F dw 21w o fmwr ¥ e o
fawdy 7 & e oww i g@w 9l
3068 (Ai) LSD—9
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g T A ¥ AT wwawrg #
Wi & sz wEm f& wgen
T wE T EE & 6 & 35 fo %
for wew g1 Av &, 7y 9T W fger-
sfgar &1 N A @ A9 T
ST WGTEAT TET &Y GG § 9 A7
7 | TR X E KT WA, AH AT
Tfwea & w7 ", el ¥ wwaw
ama At &1 I ER ¥ dw ¥
T F w A P I GHW WY, AT
@ fx fgz ofimar &) 399 @ WY
zhe fay @, Afew gawr . Ao
w1 fawen, A gl fegz-gfimar
qafmar & fage =, #fw & e
ofer # wegfeer o § faaw
oF AT AR w1 F @ F S
ot fgrufegr # ammETe A e
Igred & fou w9 ¥ oy | A A@
gfagre qifea w1 2 g A, Wl
arfaaT w7 ¥ 99T R}, W W B
A% W gamar Ao 1« a7 & e
R AqeT &a v 067 } R gt o
A7 gl & aver {1 §, I ¥ fasmw
I glaard w1 wAwte. w7 Fom
IATE | W A AR ¥ ATE W
FTX A, W FT 9w AR A
aE AT A I AR '

T WAL ®TET W9 dET
wIgHT |

Tlo W AT Sy A FAT
STAT AT AT 4T AT, am'am-‘r'i'tgv
g A9 A A T S oF qvg A
TIREAT T TET §, AT AR WAV ) AT
AEE ¥ aw F7H X a1 WA g
& J W F 1 ATt ¥ gy
g few e £ w3 adt 7
I ATE AE FFA 05 TA I A A K
gfmaww"rmwﬁr LEac
T AFA A ﬁﬁmﬂ”ﬁ‘n aﬁa@
a1, T TR # argfaw ¥ Z,
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fere < srvee )
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gna‘fw‘tmfam,gw%rmﬁ’fﬁ
T fear | FE WY oY GET A A
T o fF @ 1 @m AW Wit
firc ga ¥ faorr woX SO Ra fomr
O | wiepfE T w99, w®
Ty AT 9T, WEEEr AT W,
aef Ay a1, wha & fwo@,
= WA g N o o @ o oww
FIET ¥ TEX T AN TG AT F& G |
ag B fgd W F AT 7 OGN
A | & s ®Y ag gafae aav @ §
far e Wi ¥ &Y afy § AfFw o F
fgata ¥ 18-20 a7 TEY W A
w Y

o wET ¥ o Ao ¥ g
Rt ¥ qF qETEE gE ff J@ 1942
& A ¥ g4 W 3o wifew w7
LN O G L S 4
I AR ATGIAT F G ¥ T AHAL
a1 | AT FT T { I AHAL 4T |
# € a7 F AT FEAA T )
aga @ A gz an AT o fre
¥ W@ wT FEr A L
AFRY HAAT ATGAAT FT I AR 1942
¥ A ¥ T AT A 9T | T
o ag gw AW & foAe s oW
www w6y § s foay qaow a@
| WY W gqETE ATAel A 98
WY AT W AR §
wifw ¥ | ¥feT ¥ @@ DG wT w
QA @ 1 R AT 3 g
& fag fo w1942 X 9@ AT &7
THAT AT 9T IE AR ¢ QAT G W
FfeT W BT AG WITHD JAdT w1
e Wi ¥ fawrw o Ay 9w §
o ws W gark s e S
qg WTATEA ag g% I WET 91 |
o W< fe & Mo & fag ag 7€
ST 9T | 3 W2 g 979 Ag 9T |
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g ag 7Y AT | Afer Wil e
¥ 99 I ARSI W ARE WK
FEIC FY W19 @Y 7 5 gz W f wdw
THET FY T § 97 §A § | WAE
g &Yt 1 w7 @qr AFY T, 9
A&, IO AT FEw g H< GET |
9T g@yer i o A 3w afe e ww
QU QT | IgFT FAW & F w9 A
o gfem, sieTe, AT
F qAm™ § aard gf qeed 7 v w7
W TET | @I IJAAT ATEIE WY TITAT
2, IEHT ATAT F1 TN £ ffw
TG #Y & 1 IEHT AT FT TQAT Y
wre Hfew FQ w7 s fean §2
AT ¥ IWE IUgEE Iq T W
AT AT Ffw w7 | A G g oy
Tgr &, w5 & T %W 0 Ay qfew
A & & WMUR wH FQ@ GAT WK
FATA A AT FIX @A 1 W Wk
wF T ot ) AR oW Wi A
qgWr, § WY A GEET | e AT
Ry w1 &1 W

Shri Karni Singhji: The current
budget year is essentially a year of
the Defence forces, It is in this year
that our Armed Forces made great
histery in the recent Indo-Pakistan
conflict. The hon. Defence Minister,
sitting here, and our late Prime Min-
ister ‘had, during the period of this
Indo-Pakistan  conflict, built up a
great public image, an image that we
are all very much proud of. I feel
that cvery Indian citizen would like
to pay his compliments to our late
Prime Minister, to our Defence Min-
ister and to all the men of our Armed
Forces and the ordnance factaries
who made this victory possible.

I do not wish to go into very great
details about the Tashkemt Declara-
tion. Enough has been said on the
floor of this House. But one thing is
quite certain: knowing the attitude
of Pakistan, there is no doubt that
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the question of easing of tension
does not exist. We only have to go
into the recent speeches made by the
Pakistan’s warlords to know as 1o
what scant respect they have for the
Tashkent Declaration. I believe that
China has only very recently made
available to Pakisten twoe squadrons
of MIGs. 1 would like to know from
the hon. Defence Minister whether
these MIGs were supplied by the
Soviet Union to the Indonesian Gov-
ernment and later on they were
ch lled by Ind to Pakistar
or whether these MIGs were mamu-

facturd in China and supplied
directly to Pakistan,

The recent big that was
accorded to the President of China

when he vigited Rawalpindi shows
beyond a shadow af doubt the obliu-
sion between these two countries and
the threat that they pose to us in the
years 0 come.

The recent war hee proved beyond
a ghadow of doubt that fire-power is
the crux of all military preparedness.
We would like to know what steps the
Government of India have taken to
ensure that the Indian Army’s fire-
power would match the fire-power of
Pakistan and China. While, admit-
tedly and with pride we can say that
India put up a better performance in
the recent battles with Pakistan, both
on the ground as well as in the air,
that was to a large extent due to the
superior quality of training of Indis's
man-power, but at the same time it
cannot be denied that Pakistani Army
was better-gunned and possessed more
sophisticated tanks and aerpplanes
than we did all of which were amas-
sed through aid received from other
countries by Pakistan over the last
few years. To correct this situation
ir. the next year or two, India must
also catch up and ‘steal a march over
Pakistan and the Chinese in fire-
power.

Septamber, 1885 is a clear enough
warning to us in this ceuntry. TLet
not the lull created by the
Decleration throw us imo a sense of
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complacency, .because we -have to
acecept one thing very clearly that the
whole. thesis of Pakistan’s dictatorial
Government’s survival depends on
how ‘successfully they can make their
hate-India-campaign a success. If good
relations are established between these
iwo countries, perhaps Pakistan’s
warlords. fear that Pakistan will lose
all its justification for existing as a
separate country, and hence these
constant provocations that we are
experiencing from Pakistan, Tashkent
or-no ‘Tashkent. We, therefore, have
tg; learn. to prepare and live with
Pakistan and her sabre-rattling atti-
tude and alsp the Pakistan-China axis
in collusion, which becomes necessary
as ‘@ result of this Pakistani attitude.
We. must be fully prepared to fight in
case . We -are once again attacked by
Pakistan or even China, which is not
entirely ‘an . unlikely eventuality, in
an attempt, in case China wishes, to
defecat the Tashkent Declaration which
obviously is her objective; otherwise
she will give.in to the supremacy of

Soviet .diplomacy, and 1 hope that we

can see through that guise.

‘The Kashmir problem is a problem
that we shall have to learn to live
with., Kashmir belongs to us, and
there. is no doubt about it. Pakistan's
entire thesis is based on the fact that
Kashmir belongs to them.. In a situa-
tian like this, it is perfectly under-
stindable that really true and genuine
friendly relations between these two
countries may be very hard to come
by. In a situation like this, it is essen-
tia]l that India as a peaceful country
should develop her armed forces and
her nuclear . potential to an extent
that we can defend the integrity of
our country, should such .a need arise.

1 would now very briefly like to
say a:few words about the Army
intelligence. Many of us in this
House have felt that the Army intel-
ligence is not satisfactory or is cer-
tainly not inkeeping with the large
problems. that cxist before our coun-
try which. has large borders .with
Pakistéh and China. If it is not too
much of a secret, I would like the
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hon. Defence Minister to take the
House into confidence and tell us if
he feels that the intelligence of the
Army is sufficient to look after the
various problems that- confront us.

I believe that right now the Defence
Ministry is channelling its information
through the Home Ministry which has
a cell for such information. But 1
feel that the Defence Ministry should
have their -own cell big enough to
handle this intelligence question.

My hon. friend Shri Nath Pai has
mentioned something about the atomic
bomb, and a very large number of
as in this House feel that for a coun-
iry like India which has to look after
its vast borders and perhaps to be
prepared to fight the joint strength
of Pakistan and China, we must in
the years to come develop an atomic
bomb or nu.cear weapons and alsv
develop a delivery system. China has
develop a delivery system or not is
already exploded a bomb in our face.
I believe that Pakistan also will very
soon be able to detonate u bomb.
Whether they are in ‘a position to
a matter to be seen. But I am quite
sure that even if they do not perfect
a delivery system, some of their
friends would be able to come to their
rescue.

I would now like to say something
about self-sufficiency with regard to
armaments. Every country which has
any self-respect wants to stand on its
own feet, like India wishes to do.

We must, naturally, in the next few
vears depend on our own resources.
To depend on England, the US or for
that matter, on the Soviet Union, is,
in my opinion, hardly wise. We have
only to go back to the recent Indo-
Pakistan war to see how badly we
were let down by Great Britain and
the US when it came to supply of
weapons. I hope this will be an eye-
vpener to our country. I have no
tcelings of jll-will against any coun-
ury.” Anybody who wishes to help
India is welcome to do so; we shall
thank them for it. But when they
withhold that help at the most crucial
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moment, naturally we have every
right to be angry about it.

1 would like to suggest to the hon.
Minister that in the present world
when armaments are progressing at
such a phenomenal rate, we should
think a great deal about carrying out
experimentation  in modern arma-
ments. I hope in the ordnance fac-
tories we have these armaments cen-
lres where research can be conducted
lu better whatever we are producing
right now.

Coming back to the question of thc
MIGs, we have been hearing for the
last many years that they will be built
in India. I am sure that the laymen
in the street thinks that MIGs are
already flying, 1 mean the Indian-
built MIGs. But the hon. Minister of
State just now told us that, that is
far from true, it may be years before
the MIGs will be made in India.

Shri A. M. Thomas: This year.

Shri Karni Singhji: Even then, ii
is too late, because the MIGs we are
building are already obsolete, and I
am sure that countries like Pakistan
and China will not be waiting for us
to build more modern ones.

Shri Y. B. Chavan: They are not
obsolete. I do not know wherefrom
he got that information.

Shri Karni Singhji:
Mach II or Mach III?

In your MIG

Shri A. M. Thomas: It is Mach I

Shri Karni Singhji: Then you are
manufacturing an old model.

Shri ¥. B. Chavan: No, no.

Shri Karni Singhji: I think by the
time your MIGs leave the assembly
line and take off into the air, they
will be very much obsolete,

Shri Y. B. Chavan: That is true of
every ‘plane in the world".
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Shri Karni Singhji; 1 wish 1o make
a brief observation further to what
1 said this morning during a call
attention notice about some of the
cities of India which are now exposed
to aerial bombardment. Knowing as
we do. Pakistan's build-up on our
vast borders, I would like to warn the
hon. Minister, and I hope that our
cities will not be exposed to the same
destruction that they were during the
Indo-Pakistan  war. Fortunately,
Pakistan had very bad pilots and
their bombing was most inaccurate.
But what little damage was caused to
citieg like Jodhpur and Amritsar was
bad enough; I hope that next time
our aerial and ground defences will
be adequately taken up well in time.

1 would like to mention here that
while a certain amount of care’ had
been taken of Amritsar and Jodhpur,
cities like Bikaner with a population
of close on two lakhs and within a
range of only 70 miles from Pakistan
border were completely unprotected
1 give the hon. Minister sufficient
notice, so that—God forbid—in the
eventuality of any such border con-
flicts with Pakistan in future, thege
cities are given protection so that the
citizens feel reasonably safe to live
in them.

Coming to the question of border
roads, 1 believe the Government of
India have a very ambitious pro-
gramme to build roads all along the
border. Pakistan has already stolen
a march over us, and during the
recent conflict, they had the edge over
us in some of the desert areas because
of their superiority in communications.
I sincerely hope that these border
roads will receive higher priority and
that the contractors and the whims
and fancies and State Governments
will not be allowed to come in the
way of the quick implementation of
their construction.

Coming to the sinking of wells, 1
have the experience of touring the
desert areas during the recent. con-
fict. I saw that water had to be
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transported to troops in the desert
covering 20, 30 and 40 miles, taking
6-7 hours. Now with modern age
technology and the time at our dis-
posal as a result of the Tashkent
Declaration, I sincerely hope that the
Ministry of Defence with the help of
cther Ministries concerned will see
that tube-wells are sunk all along the
border areas to make water available
for drinking purposes to our troops
who have to fight under the most

rigorous conditions in the desert.

Now what I have to say is a sub-
ject which I will only briefly deal
with. I do not normally like to speak
anything which smacks or smells of
communalism or casteism. But the
recept war has proved one thing
exclusively, that there are some men
in our country who are good fighters
and there are others who are not. Jt
is a question of the armed forces tak-
ing the right type of manpower, so
that they can acquit themselves better
.in the case of an emergency. 1 wish
1o suggest to the hon. Defence Minis-
ter, and T make this suggestion against
all my principles, that for a period of
the vext 20 years or so, as far as the
border is concerned, we should get the
ex-armymen who come from known
martial races, who come from the
stock of men who have never known
to twwrn their back against bullets, and
rehubiitate those men all along the
border with Pakistan snd China, so
that if there was ever & war again,
theec men would be able to form a
cushion and a buffer.

A brief word about the ex-State
forces. 1 wish to say enly this much,
that 1 hope that the Government of
India will equate their pensions with
these of the Indian army. When the
States merged, many of these brave
men who were in India’e armed forces
had to lose a great deal to their ser-
vices for no fsult of theirs, and I
helieve that many an officer and man
lo#t%s much as one-third of the ser-
vice hc had earned. Whatever maybe
the rights and wrongs of this ques-
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tion, I do hope that with regard to
the question of pension, they will be
eguated with these of the Indian army,
bearing in mind the dearness in the
country as it is.

In the present world we are wit-
neszing that there is a struggle which
is constantly going on for more and
more power. Whether we like it or
not, and no matter how strong our
beliel in peace may be, it is only that
country which has made itself strong
and self-sufficient that can command
the respect of other countries includ-
ing those of the nuclear powers, We
have ulso recently seen that Britain
and America and many other coun-
tries change their tone. Although
they were very critical in the begin-
ning but towards the end soon after
the wer, when India started winning
and siriking home into Pakistan terri-
tory, this change of tone came about
not hecause of India’s rightfulness of
her cause, which was always there,
bu' because India was able to prove
the rightfulness of her cause through
the show of strength also. In this
world, it is strength which is res-
pected. Be it America or England,
they will respect us as long as our
army is strong, as long as our foreign
policy is strong, and as long as India
remains a united country. Our late
Prime Minister and our Defence
Minister in particular deserve every
credit for this tremendous prestige
thet our country has been able to build
up, and no words of praise or -con-
gratulation are enough for the magni-
ficent work done by our armed per-
sonnel in defending the integrity and
{reedom of our -country.

The war has proved one thing
beyond a doubt, that when it comes
to a trial of strength, this great coun-
try of ours has shown the world that
we have the power to unite, and I
hope that we will continue with this
unity for the good of our country, But
we would like our enemy countries.
or those who are less friendly to us
to know that if anybody ever wishes
to tamper with our freedom and our
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independence, once again, this time
we will give them hell and this time
India will not keep quite.

Shri R. G. Dubey (Bijapur North):
At the very outset I should like to
say something regarding our friend
Dr. Lohia. I can understand the Com-
munist Party, I can understand PSP,
I can understand the Jana Sangh for
that matter, but I do not know what
exactly Dr. Lohia or SSP stands for.
It seems it is a politics of frustration,
resentment and anarchism. I do not
think the way he is preaching in this
country serves the cause of democracy.
If he believes in democracy, he should
not adopt the line he has adopted.

Then I pay my tribute to Shastriji.
It is said somewhere that Sir Winston
Churchill was equal to 24 divisions of
the army. So was Shri Lal Bahadur
Shastri. He fought in the war, he
fought for peace, he gave this country
a leadership. I have also full apprecia-
tion about our Defence Minister who
showed courage, skill, the way he
fought, the way he gave leadership
to the army. I would like to draw
the attention of the House to the way
our soldiers were praised. The Balti-
more Sun reported that the Indian
goldiers could be eompared to the
daring, brave soldiers of Russia in the
second worlq war. It gave this ex-
planation in the context of the Indian
soldiers’ fighting in the last conflict,
and the way the Indian soldiers fought
and destroyed the Patton tank. Ac-
cording to the Baltimore Sun, the
Indian solider, like the daring
Russian solder, hit the Patton tanks
in the hatches and in the rear.

There was another point made: that
in the Pakistan army, there was no
co-ordination between the infantry
and the tank columns, While the
Indian officer was very brave and
skilful, the Pakistani officers had no
knowledge of the tank; they did not
know how to handle a tank, man-
oeuvre or operate the tank. These
were the explanations or the observa-
tions, so much so that the Patton tank
has now become out-of-date. If the
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Indian-made  handgrenades  could
destroy & Patton tank, in Washington,
there is the thinking as to what would
happen to the Russian magnetic
rocket. This is the way the Indian
army has fought.

I remember that historic event when
Captain Keeler led that squadron and
finished a successful air battle within
five minu‘es. They went into the air
at 3 O'clock exactly. Within flve
minutes they brought down two 86-
Sabre Jets and returned to base by
five minutes past three. This is the
way the Indian Gnats played their
role. While we should not exaggerate
the danger from China. we ‘may re-
member that the Chinese divisions—
the best divisions in the Chinese army
have been removed to Kwatung ad-
joining Vietnam  because Chira s
terribly dfraid of the USA. President
Johnson has somewhere said that in
case China steps beyond limits, then
the USA would not hesitate to bom-
bard their nuclear bases. China has
cut a sorry figure in Indonesia also
and in Vietnam also, China has not
been able to do much. So, while we
should not exaggerate the Chinese
danger to this country, we must re-
member and not be complacent.

When we were in Teheran, we heard
the news about the Indian and Chinese

ldiers establishing at an
altitude of 14,000 ft, where the visi-
bility was almost nil. The second day,
news came that the Indian army fought
well and that 40 Chinese soldiers were
killegd vis a vis eight of the Indian
army. Our mountain divisions are
there. India of 1962 is not India of
1965, We have prepared our moun-
tain divisions and they have acclima-
tised themselves to the altitude and
that kind of fighting.

About the Tashkent declaration, T
think whatever the lapses on the part
of Pakistan, we should stick to that,
because if we consider it in any war-
like spirit, we would not be able ‘o
implement that Tashkent spirit. Let
us wait and see what happens. May
be there are svme concentrations of
troops. The news has come a little

tact
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while ago they say that the Pakistan
army has cancelled the leave to all
army personnel; that in Gadra Road,
there is some concentration of troops
and in Kutch also they are building
some bunkers, but even then, our
Defence Minister has assured us that
they are aware of these facts. But
then it i8 necessary for us to wait
patiently and see that the world is
convinced—and the world at least must
be convinced—that we are sincere and
serious about the implementation of
the Tashkent declaration. Otherwise,
if we right now start with a campaign,
the very object of the Tashkent de«
claration will fail.

Coming to the ordnance factories, I
think. we must have a very high ap-
preciation for what has been done.
Almost 75 per cent of our needs are
manufactured by the ordnance fac-
tories. The tanks are being manufac-~
tured and the MIG factory also is

keeping up production. This is the
overall picture. We are not lagging
behind. Somebody said that our

weapons are out-of-date. True, to
some extent it is so. About the nuclear
warfare, Shri Nath Pai made some
observations. But the late Shri Lal
Bahadur Shastri also made it clear.
The point is, the real nuclear powers
in this world at the moment are Soviet
Russia and the USA, and to some ex-
tent, England and France. But these
nuclear powers know the horrors of
war and the amount of destruction to
humanity cause by it. So, the world
powers do not like war any further.
That is the basic fact, In India also,
that is ‘our policy—not to escalate the
war. That is why we accepted the
Tashkent declaration.

1 was happy to know from the hon.
Minister, Mr. Thomas, that our Defencea
Research Institute is being provided
with more funds. So, in that context
also, we are working well. Again 1
must pay my tributes to Gen.
Chaudhuri and Air Marshal Arjan
Singﬁ ‘for the way they established
coordination between the army and
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the air force. Somewhere it was sug-
gested that the BBC correspondents
in Karachi were really military ex-
perts and they tried to help Pakistn
in war strategy. But Gen, Chaudhuri
and Air Marshal Arjan Singh had a
counter strategy and they effectively
dealt with the situation.

With these words, I support the de-
mands of the Defence Ministry and
again pay my tributes to the Defence
Minister and the armed forces.

Shri Surendra Pal Singh (Buland-
shahr): Sir, our defence preparations
of the past few years were put to a
very severe test recently in our fight-
ing against Pakistan and this coun-
try can take legitimate pride in the
fact that both our defence forces and
our entire defence organisation stood
up to the test most magnificeatly, and
our vahant armeq forces proved to the
world that given proper arms and all
the other requisite facilities, they are
more than a match for the fighting
machine of any of our neighbours who
happen to cast an evil eye on this
country.

Before 1 proceed further and to give
the devil its due, I would like to
support the suggestion made by the
hon. member from Jhalawar that we
should be thankful to the Chinese. I
would go a step further and say that
we should be thankful not only to
China, but to Pakistan also. We must
thank China for having woken us up
from our deep slumber in 1962. If
they had not done that, if we had not
got that jolt in November 1962, per-
haps we would have been caught
napping when Pakistan attacked uc
and the consequences of that are too
horrible even to think about. We
must thank Pakistan for this reason
that by.starting a military aggression
against India, they drove out the fear
of the unknown from our minds, Be-
fore this attack from Pakistan, we
were rather apprehensive of that coun-
try's military—strength, and how far
their military potential had increased.
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what aid they had got from their
benefactors, etc. We did not know
what actually will happen it they de-
cide to invade this country. Now that
they have done it, they have exposed
their hang completely. We know
what is their military strength and
we do not have to fear them in future
at all,

After having gained experience
from fighting with China and Pakis-
tan, the time has now come for us to
take proper stock of the military situa-
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tion we are confronted with at the
moment, and on the basis of the ex-
perience gained so far, and by a pro-
cess of induction, we should now
evolve and formulate our own military
strategy, to suit our own needs and
aims and to meet the danger from
both Pakistan and China.

Mr. Deputy-Speaker: He can con-
tinue tomorrow,
18 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 30, 1966/Chaitra 9, 1888 (Saka).
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